
PARLIAMENTARY DEBATES

HOUSE OF THE PEOPLE

OFFICIAL JREPORT

<Part I l—Proceedings other than Questions and Answers)

VOLUME I91954 

<x5th February, 1954 to 5th March* 1954)

Sixth Session 

1954

PARLIAMENT SECRETARIAT 
NEW DELHI

:^ 9L8D

(Part I- Questions and Answers )

Tuesday
20th November,  1956

Volume VIII, 1956

1956



C O N T E N T S

(Parr I  DthcUUt Volume F///— I4̂ A November to nth December̂  i99̂
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LOK SABHA

Tuesday, 2oih November, i^$6

The Lok Sahha met at Eleven of the Clock 

(M k . S peaker  in the Chair)

<ORAL TANSWERS TO QUESTIONS)

AU-Indla Farmers* Conference
rShri tBansal:\S h r i  Bhagwat Jha Asad:

Will the Minister of Food and.Agriculture be pleased to state whether 
Oovernment have taken any decision 
‘on the recommendation of the All- 
India Farmers* Council urging Gov
ernment to fix and anpounce prices of 
agricultural commodities before the 
•commencement of the sowing season ?

The M lniiter of Agriculture (Dr.P . S. Dethmukh): No, Sir.

Shri Bantalt May I know whether, 
in view of the resolution of this forum. 
Government have examined the feasibi
lity of the suggestion made by the forum ?

Dr. P. S* Dethmukli : There is no 
•doubt that this question is consuntly
before our eyes. Fortunately, for the 
time being, the prices are not very low. 
So it is not very urgent at the present 
moment to u"ke a decision. But we always 
ikeep an eye on this, and besides consider
ing the possib l̂kies of fixing up the prices 
there are other things we do by
which we try td help the growers.

The Miniiter Of Food and Africul-itore (Shri A. P. Jain) : May f  add a
word, Sir ? In the past, whenever the 
.question arose in an acute form̂  we have 
been taking ad hocnttps. But the question 

*of working out a full policy and announc
ing prices before the advent of the harvest 
:is a very complicated question. L a r^  
acile experimenu for cost of production 
o f the crops have to be done, so that the 
.relative prices may be fixed. We have 
:no auch dau. Moreover, it iiiyolvea 
Canoes of a magnitude which I doubt 
whether we can afford to spare for the 
ainie being. Therefbre»while thequettion
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24a
has own importance and we are fully 
conscious that every effort should be 
made to see that the grower gets an adeq
uate return for this produce, none the less 
at the moment we are not in a positioii to 
take up the question of prices on scale 
on which the resolution contemplated.

Shri B. S. M urthy: May I know 
whether this resolutipn has been communi
cated to the State Governments and their 
views obtained thereon ?

Shri A  P. Ja in : No. We have given 
considerable thought to that problem 
for several years, and practically all 
the points raised in the resolution have 
been before us at one time or another. 
We do not think it necessary to refer 
to the State Governments.

Shri C. D. Pande: May I know 
whether Government have taken proper 
care to see that the prices are not allowed 
to fall below a certain level and not allowed 
to go very high affecting the interests of 
the consumer ?

Shri A. P. Jain: That is exactly 
the problem today. It is not the problem 
of the prices sagging down a little too 
low at present. And the hon. Member 
would be aware that Government have 
opened a very large number of fair price 
shops --their. number is about 18,000 all 
over the country. We are trying to 
increase the number with a view to arrest
ing the undue rise in prices.

Shri Ramachandra Reddi: May
I know whether the suggestion for 
price fbcation has bee;a made Ojnly with 
regard to commercial crops or food crops 
also?

Shri A. P. Jain: The hon. Member
is aware that we have been taking these 
steps —  not price concession but some 
sort of price support— both for commercial 
crops as also for foodgrains. For ins
tance, the price of susarcane is announced 
every year— I mean the price of sugarcane 
which goes to the mills for cnishi|ig. 
Then there is a floor « od a ceiling for the 
price of cotton. Intli ■ caseoffoodgrainiy 
wheat, rice and coara: grains, we anaoun* 
ced ■ policy of price support last year 
and acted upon it.
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Shrl K. P. Tripathi ; Apart from the 

fair price shops, what is the other machi
nery with the Government of India 
or under the contemplation of the Govern
ment of India for seeing that the prices 
do not rise beyond the purchasing power 
of the common people?

Shrl A. P.Jain: We are importing 
foodgrains from abroad and we are seUing 
these foodgral̂ ns at a subsidised price, so 
that the foodgrains sold by us are avail
able to the consumer at a reasonable 
price. And ipdirectiy, because of our 
release* of stocks, the pnccs of other 
foodgratos are also kept on parity with the 
prices at which we sell the foodgrains. 
Now, our past experience has shown 
that when wc used to sell large qualities 
of foodgrains to wholesalers or the big 
traders they used to make considerable 
profit. Now we have eliminated the 
wholesale trader and under our scheme 
of fair price shops the retailer gets the 
foodgrain direct from us. Now he has 
to execute a bond or to give an under
taking that as against the issue price he 
will sell at a fixed price, including a 
small margin of profit. For instance 
in the case of wheat, we ar Releasing 
wheat atRs. 14 per maund to the retailers 
and they have to execute an agreement or 
a letter that they will sell it at Rs, 14-8-0 
per maund. There arc of course ceruin 
exceptions where there are specialised 
areas due to transport costs etc. or 
the sales tax is a little too high. There
fore, as a result of all these steps, I can 
say with a certain amount of coiifide^ce 
that the upward trend in the prices which 
was so evident a couple of months ago 
has been now almost arrested.

Shrl Achuthan: Have the Government 
under contemplation to reduce still 
further the selling prices of wheat and 
rice to the consumers, in view of the 
statement made a few days ago by one 
of the Central Food Ministers ?

Shri A. P. Jain: Well, speaking on 
behalf of the Gover îment, the present 
release prices of wheat and rice are 
considered to be quite fair. We are 
releasing wheat at Rs. 14 per maund and 
rice at Rs. 16 per maund, and our rice 
and wheat is selling at a comparatively 
low price. There is a little preference 
for indigenous wheat, but I do not think 
the present release prices are by any 
means high.

Shrl A, K. Oopalan: May I know 
whether the Government will fix at least 
a standard price for five years?

Mr. Speaker 
tale.

For purchase and

Shrl A. P* Jain: I have made it
abundantly clear tht we are not in a posi

tion to do it now.

Dr. Rama Rao: May I know 
why fair price shops are not opened in 

many places in Andhra Pradesh in spite 
of repeated requests for the same ?

Shri A. P. Jain: Fair price shops 
have been opened in Andhra— I am not 
able to give the exact number__

Shri B. S, Murthy: I think nearlŷ  
orty-three in Vizag district.
 ̂ ShHA. P. Jain: If the hon. Member 
writes to me, I will give the number. 
But we are increasing the number of fair 
price shops.

Shrl A. K. Gopalan: ' Just now the 
hon. Minister said that Government 
are not able to fix standard prices. May 
I know the reasons why Government 
are not able to do so?

Shrl A. P. Jain: I have very clearly 
explained the reasons. The first reason 
is that in order to fix the prices of 
of all or the major agricultural commodities 
we must have enough data on the costs 
of production on the basis of which the 
marketing price will be worked out. 
Secondly, it is a question of financing. 
In India about fifty per cent of our 
annual national wealth is raised from 
agriculture. Whether we can afford to 
fiinancc it from other sectors is a ques
tion. These are the two points which 
I have explained on a number of occa
sions previously when I have explained: 
the position of Government in this regard.

Representation fropi Klaan Orga
nizations

*193* Shrl A. K. Gopalan: Wil) 
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government have re
ceived any representation from Kisan 
Organisations in Assam regarding the 
State Government’s land settlement
policy and leasing away of grazing
grounds in that State; and

(b) if so, the action taken by Gov« 
ernment on the representation?

The Minister of Agriculture 
(Dr. P. S. Deshmukh): (a) No re
presentation has been recently receiwd. 
A representation was however received 
in 1954 from the State Kisan Sabha. 
and the Provincial Kisan Panchayat.

(b) The Chief Minister, Assamv 
had discussed in detail the whole matter 
with the representatives of the Kisan 
organisations. The State Government’s, 
policy is to settle landless peoipe in the 
waste lands. Necessary legislation has 
been made for conferring security of 
tenure upon tenants and crop sharers.
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Shri A. K« Gopalan: May I know 
whether the Kisan Sabha, in their memo
randum, have pointed out instances of 
arbitrary and irregular settlement orders?

Dr. P. S. Dethmukh: They might 
have complained about it but the Assam 
Government have discussed the matter 
and they have chalked out, I think, a 
very fair policy in regard to all these 
matters.

Shri A. K. Gopalan: May I know
whether instances of encroachment 
and annexation of grazing gounds have 
been brought to the notice of the Govern
ment?

Dr. P. S. Deshmukh: These are 
all matters between the Kisan Sabha 
and the Assam Government. We are 
not aware of every detail as to what 
exactly has happened.

IT? ^

Wfo ffo 5Tfo ^
?fr

^  I

<rrir ^  (fH w )

*1^ ^  I

The Minister of Food and Afrri- 
culture (Shri A. P. Jain): In fact,
the Assam Government have passed 
a comprehensive Bill on land reforms 
and in that Bill they have paid attention 
to all these problems. That Bill is await
ing assent of the President.

Gudur-Renigunta Line

*194. Shri Chattopadhyaya: Will 
the Minister of Railways be pleased to 
refer to the reply given to Starred Question 
No. 884 on the 22nd March, 1956, 
and state:

(a) when the broad gauge line be
tween Gudur and Renigunta will be opend 
to traffic ; and

(b) the anticipated increase in the 
movement of traffic between Bezwada 
and Gudur consequent on this ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
It is expeaed to be opened for traffic 

by June *57 .

Cb) It is not anticipated that there 
will be any additional movement of traffic 
between Bezwada and Gudur on account 
of the Renigunta Gudur conversion 
from M. G. to B. G.

Shri Chattopadhyaya: May I know 
the total cost incurred on the conversion 
of the metre gauge into broad gauge ?

Shri Alagesan: The cost is estimated 
to be Rs. 216 *5 lakhs.

Shri Chattopadhyaya: May I know 
whether it will relieve the difficulties 
in the movement of rice and other com
modities ?

Shri Alagesan: Yes, Sir. This metre 
gauge was a bottle-neck and transhipment 
was to be done at Gudur where facilities 
do not exist. This conversion will reduce 
also the distance of haulage. So, it 
will facilitate the movement of commodi
ties, and thcrtrby the difficulties in rice 
movement will, to that extent, be miti
gated.

Shri Ramachandra Reddi: Pending 
the conversion of the metre gauge into 
broad gauge, the remodelling of the 
Gudur station has been stopped. May 
I know when it is going to be renova
ted ?

Shri Alagesan: I would like to have 
noticc, when I will be prepared to give 
the information.

Shri B. S. Murthy: May I know 
why the broad gauge facilities have not 
bt'cn extended up to Tirupathi which is 
very closc— about 6 or 7 miles from there ?

Shri Alagesan: This work was taken 
in hand, as I said to facilitate the broad 

âuge movement throughout. Tirupathi 
IS not on this section. But, as a matter 
of passenger amenities, this question has 
been raised ^  several hon. Members 
and also by the Chair, and we are examin- 
it.

Mr. Speaker: I hope it will be 
successful.

Retrenched Defence Workers

*196. ShriBhagwat Jha Azad :
Will the Minister of Railways be pleased 
to state:

(a) how many surplus workers re
cently retrenched from Ordnance Fac
tories and other Defence Installations 
have been offered alternative employ
ment by Railways.
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(b )  h o w  m a n y  c e n tre s  h a v e  b e e n
v is ite d  b y  th e  tr a d e  te s t in g  te a m s o f  
th e  R a i lw a y s ;  a n d

(c) h o w  m a n y  o f  su ch  p erso n s  h a v e  
a c c e p te d  th e  a lte r n a tiv e  jo b s  o ffe r e d  ?

The Deputy Miniiter of Railways 
and Transport (Shri Shahnawaz
Khan): (a) 3415

(b) 64

(c) 2223.
Shri Bhagwat Jha Azad: May I

know whether those who have been 
employed by the Railway Ministry—
2,223— are all Bcmi-skilled or unskilled.
To what category do they belong ?

Shri Shahnawaz Khan: They 
belong to all categories, but an overwhelm
ing majority of them belong to the unskil
led category.

Shri Bhagwat Jha Azad: May I
know whether those who declined the 
offer have given any reasons for thier 
not accepting the Jobs ?

Shri Shahnawaz Khan: We have 
offered the Jobs. We do not know for 

 ̂what reasons some of them have not 
accepted them.

Shri Bhagmt Jha Azad: May I
know whether it is a fact that, while 
fixing their salary, the satory that they 
drew when they were in the ordnance 
depots was not taken into consideration, 
and that this was the reason why they 
refused to accept the offer ?

Shri Shahnawaz Khan: The
hon. Member will admit that we have 
had to launch a very special drive in the 
course of two or three months and we 
were able to offer about 3400 jobs. Out 
of that, 2,200 or so have accepted the 
Jobs. We have done our best, and it is 
not possible to do anything more.

Shri K. P. Tripathi: May I know 
whether it is possible for the Gk>vem- 
mcnt to evolve any new policy whereby, 
instead of discharging the persons and 
then trying to absorb them, they could 
re-divert the people from one depart
ment to another direcdy ?

The Minister of Railways and 
Transport (Shri Lai Bahadur 
Shastri): It is for the different Minis
tries to decide as to whether any re
trenchment is to be done or not. In 
this case» the Defence Ministry waited, 
I think, for a number of years and ul
timately they decided to retrench these 
peolpe because there was no work at 
all for them* But they did try to get 

. ts many people as possible absorbs. 
The Railwiys also have been able to abiocb 
quite a la^  number of them.

As regards the reason for the refusal
on the part of some of the people
I am not quite certain about it, but the 
refusal is not due to the pay that 
given to them. The reason was that 
they did not want to move from one place 
to another. Generally, they wanted to 
get some jobs locally or somewhere 
nearabout their homes. So, that was 
also one of the difl&culties, namely, the 
workers did not want to move from one 
place to another. .

Shri K. K. Basu: May I know 
whether these workers who have been 
employed in the Railways are consi
dered as newly employed, or whether 
their past services in the Defence
installations would be taken into considera
tion for the continuance of their employ
ment?

Shri Lai Bahadur Shastri: I am
not quite certain, but I think they will be 
considered as newly employed.

Shri B. S, Murthy: May I know 
whether the Minister is in a position 
to tell the House how the scales of 
pay now drawn by them compare to 
those they were drawing before retrench
ment, on an average ?

Shri Lai Bahadur Shastri: I
cannot say that. But the hon. Member 
may loiow that the workers themselves 
feel—and I also feel—that they are] 
satisfied with the alternative jobs pro
vided for them. Whether the pay is 
less or more is not their inmiediate 
concern.

Shri Bhagwat Jha Azad: May I
know whether this move of the Ministry 
to give them alternative jobs is being 
continued or whether it has been drop
ped?

Shri Lai Bahadur Shastri: It
will be continued. If we can absorb 
more, we will certainly do so.

Railway Freif^ Structure Enquiry 
Committee

Shri tKrishnacharya Joahi: 
Shri iL S. Rao:
Pandit D. N. Tiwary:

Will the Minister of RaiKvays be 
pleased to refer to the reply nven to 
Starred Question No. 166 on me 22nd 
February, I956> snd state:

(a) whether the Indian Railway 
Freight Structure Enquiry Committee 
has completed its work; and

whether it hu submitted
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The Deputy Minister of Railways 
and Transport (Shri Alagesan) :

(a) Vo, Sir.
(b) Does no arise.

Shri Krishnacharya Joshi: May I
know whether any interim report has 
been submitted ?

Shri Alagesan: No, Sir. No interim 
report has been submitted, but it is 
cxpected that the final report of the 
Committee will be submitted shortly.

Import of Sugar

•199. Shri Bishwa Nath Roy: Will 
the Minister of Food and Agriculture
be pleased to state:

(a) whether the sugar already im
ported has been consumed; and

(b) if not, the balance in stock ?

The Deputy Minister of Food 
(Shri M. V. Krishnappa): (a) and
(b). Out of a total quantity of 13-18 lakh 
tons imported during the past three 
years, only about 8,000 tons are in stock 
at prcsenL

I would like to add that out of the 
total of 8,000 tons, 7400 tons have been 
sold and are being gradually lifted by the 
purchasers. Only 600 tons which re
present sweepings and damages are lying 
m our godowns.

Shri Bishwa Nath Roy: May I
know whether the Government propose 
to import more sugar in view of the 
increase in the consumption of rugar 
in India?

The Minister of Food and Agri
culture (Shri A. P. Jain): We have
no idea of importing any more sugar.

Shri Bishwa Nath Roy: May I
know whether the Government have 
got any profit out of the stock that has been 
•old ?

Shri A. P. Jain: About Rs. 8 
crores.

Shri Velayudhan: The hon. Deputy 
Ministe said u o a 600 tons of sugar 
are Managed. May I know how this 
damage takes place ?

Shri M. V. Krishnappa: It
not entirely damaged. It is
called ŝweeping.* The damage occurs 
when the steamer comes from thousands 
of miles away; because of bad weather, 
water gets in and some sugar gets cry
stallised and becomes solid. We call 
that sugar as damaged.

ITO TW ft lf  :

v s m m  : 

fim  :
«o f  e :

sft :

(t ) WITT I  Pf T̂OItTT ^
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Tfr ?
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^ BKT ^  f̂tlT f  %  'fW t-

^rra’ % Ptojt Pit?  jij  vrnff 

^  f«{ HIW aiT T|T t

^  VT*TT ^ I

Mr. Speaker : Have all these hon. 
Members given their qu t̂rions in 
Hindi ? ;

Shri GidwanI: I have giv̂ ii i
in English.
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Shrl Aairudha Slnha
notice of it first in Hindi.

I gave

Mr. Speaker: How many have 
given it in Hindi and how many in 
English.

Shri M. V. Krlshnappa: Half have 
given it in Hindi aad half in English.

5  ftr v w i  % ^

^rryrvr ^  ttIVw h

f̂rtTT «TT ?

JT5 ^  «f>fe5T t  P f PrRT W

^  y t  ^

B̂TRT̂ r «ftr v n 5t ’ t tt t  ^ i

>̂TTT t̂rt ^  ^

w  I ^  ^ ^
^ V f̂VrTT ^  ^

q | W  t  I ^

ft ^  F̂TTSr W  t  <

Mtt «lPTOr ftr^ : ^  ^  sz iH rf^

TO" 3RTH *!»t i»^ W
M̂ TT ^  ’t r r r f f f ^ r r r  ^nrrirfWfhft 
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^  ^  I  I ^

5TT*T 3RTRT icpft ^  ^  I

Shrl Gldwani : May I know what 
action has been taken against them ?

ure ao
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Shri Kamath : As far as 1 can re
collect, the Prime Minister told the House 
sometime ago that merchants in Bombay 
and Aden have been exporting goods to 
Goa via Pakistan. Have the investiga
tions of the Minister of Food and Agri
culture confirmed this allegation or sus
picion or charge against the merchants 
and if so, whether the Minister would 
request the Home Minister, his colleague, 
to put the Special Police Establishment 
on this job of tracking down the culprits ?

Shri A. P. Jain : No, Sir. All the 
evide; ce I got in Bombay was about 
smuggling of rice and wheat to East 
Pakistan. There was some charge about 
smuggling into Goa as well. There was 
a suspicion that some rice might have 
been smuggled into Goa through boats ; 
but, I do not have any positive cose about 
that.

Shri Kamath : My questio;i has rot 
been answered namely, whether he would 
request ĥe Home Minister 10. put the 
Special Police Establishment on the ;ob 
of tracking down the culprits.

Shri A. P. Jain: It is only when 
I am convinced that some facts are 
available that I can write to the Home 
Minister; not otherwise.

Shri GidwanI: The hon. Minister 
said that no further action has been 
taken against them because of want of 
legal evidence. May I know whether 
they have been blacklisted ?

Shri A. P. Jain: They have been 
blacklisted.

Shri Gidwani: What are the places 
into which smuggling is taking place—  
Gao, Daman, Diu and what are the other 
places ?

Shri A. P. Jain: I did not say
anything about Daman, Diu etc. I said
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about East Pakistan. This question 
relates to smuggling from Bombay.

f t w  : w r  w  cffir- 

#srRPT # ipr«iT 

"VTV ^  V W

?

SCO JTo ITRP^

^  *rf t  ®w t

«TPTT 3TPTT, f^raw «rrfirs v ,  ir=? ^  

w  I  I ^ *nw# H «!TCfrar 

^  (wiw f m )  t  

M  t  Pp f t m
^RTT ^  ?ft anr T O  sJirer ^
^  t  I

Medicinal Herbs

*201. Shri Hem Raj: Will the 
Minister of Food and Agriculture be
p ic a s  to sta te :

(a) wlunher the Forest Research 
Ins.iLu c, D :hra Dun, has made any 
survey of the Tehri Garhwal and Garhwal 
areas for mcdicinal herbs; and

(b) if so, the results thereof?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) Yes, Sir.

(b) A statement is laid on the Table
of Lok Sahba. [See Appendix II,
Annexure No. i],

||T  T in  : 3ft ^  T35T

>PTT ^ ^

^  t  I 4  3f m r  ■sni|5TT g  w r

3t^  ffe jit  ^  f  ^

T t f w  m  m m

^ ^  (V>hI 5tT tiTdl ^ ?

^  ^  ^  Jtjfm #

?TR % ^  f iR  3TT t |  t  ?

«Te *r* WT® ?fT

^fbrr ^
^  ^  ftWT T̂T

^1% I *PTT ^ 3ft ftra r  5rr

1 1  v m  3ft Tuf>»r t  ^  5ft 5ft»r

»!#•

^ ’ IT < fW () ?it •PT^ ?TRTT ^  I

ShriCbattopadhyaya; May I know 
what exactly is the position now about 
the extraction of known active principles 
from Indian herbs which already find 
a place in the British Pharmacopea ?

Dr. P. S. Deshmukh : Only the 
Healih Ministry can say it.

•ft ^  ^  ^  
^firrr vn n p  r»f^4c ((^ h i), 

f p r m  »fk ^  v iW tr ^
^  *nf 3TRft ^  lift *̂WT ^  PR I 
3|TW ?

»To qo nro
siNq ^  Ttfsry ^

3TRT  ̂ *nTT ?ft
^  srer w m  % ^
^  ^  5 ^  ^nnrr «fk ?5t(%

<m=r v t f  W m r  ^  11
?>T w  ^  ^  

^  f  ^  JT? ^  ^  gm
«TT I vicoo ( ^ )

*ft5T ^  t  I ^  ^  ^  ?rf
TT# ^  ^  v t f w  .

VFW^lfiT WT5 • ^  ^
'JiM T̂VSft ^ ^
3 1 ^  ^  ^  «FW t .  ^  ^  ^
^  T tf  ̂ 3 ^  fiw  3IT f , ^  ftr

<̂TRT ^ ?

ITo qo WTo : f t ’TT 3lfT
cW  '1f% ' •1 ^  ^  I

3Tfr rR> 'Tg'WT t̂̂ IT ^  ^
»T|î  ^  3IT̂  f  I

Shrimatl Suahama Sen: May I
know whether a comprehensive scheme 
has been drawn up for the extraction 
and utilisation of herbs which are avail
able all over India?

Dr. P. S. Deshmukh: So far a
the forest department is concerned— 
with which alone I am concerned— wc 
try to make a survey of all the medicinal 
hsrbs that are available. So far as 
its utilisation is concerned, it is dealt 
with by the Health Ministry.
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Wagon Assembly Plant

*202. Shrl K. S. Rao: Will the 
Minisicr of Railways be pleased to 
state :

(a) whiih^r there is any proposal 
to 8cl up one or more wag ni assembly 
plants;

(b) if so, where th-'y are likely to 
be located,* and

(c) when the proposal is likely to 
maierialise ?

The Deputy Minister of Railways wid Transport (Shri Shahnawaz Khan): (a) No.

(b) and (c). Do not arise

Labour on Ernakulam-Quilon Railway Line
. . .  *»®4* Shrl Velayudhan; Will the Railways be pleased to

(*) whether the Railway Adminis- 
^« Jon Set up forthc! construciion of 
Ernakulam-:Quilor Railway employs 
labourers and other categories directly 
and connected with the Railways;

(b) if not, what is the type of 
employment of 

vH.rke« <ret f  • c^n'rtctors so that

Mtototer of 
Tlwuport (Shrl Snahnawas Khan) • (a) Yes

mentSiv*'S c t o r  entrusted to a
by contract

Lab(u Si*®'”  Ministry of
ritM f ’'’ ■*»«'“ >'* visit workC ,nt4 ct,.™‘’“ 'L"̂  intervals to ensure that

assistai/ce of the Railway Miristrv there, the rccruitment is taking plPce throu^ the I^ployment Exchanges or is it done directly by the contractors?
Shri Shahita«>«x Khan; Is it a

normal thing for the contractors to 
recruit their own labour.

Shri Veayudhan: May I know 
wbcthre these v?orkers who have some

accident and are physically disabled are 
Vxiing compensated according to the 
Workmen’s Compensation Act?

Mr. Speaker; Have any such casen 
occurred ? It is rot a general principle as 
to whether the Workmen’s Compensation* 
Ac applies nor. The point is whether 
any such cases have occurred.

Shri Shahnawaz Khan: I am not
aware whether any cases have occur
red.

Shri A.M. Thomas: Many labourers 
were employed directly by ihe Railway 
administration for construcfi( r fr< m 1953. 
onwards. May I knew whether care is 
taken to absorb these people as far as pt̂ ssi- 
blc in he regular Quilon-Ernakulam; 
line?

The Minister of Railways and Transport (Shri Lai Bfthadur Shastri):
Most Certainly.

Shri Punnoose; May I know 
the number  ̂f  workers engaged directly 
by 'he depar'ment and ihe number of 
workers employed through the contractors 
in this line?

Shri Shahnawaz Khan: I require 
notice.

Shri Velayudhan: May I know
whether any particular standard is fixed 
with regard to the recruitment of workers 
by the Railway administra'ion, wheth» 
their previous service is taken into consi
deration and if a certain pari of the wcrk 
is finished and the workers are still unem
ployed, they arc being taken up in the 
extension of the work?

Shri Lai Bahadur Shaatri: They
are contrac’ors* labour . For them we 
are ' not responsible. In the case of 
depar mental work, if a particular work 
is finished and another work is started 
in gome other place, it is a new service,. 
It is not continued service for these work
ers.

f  :

VtT IPRg’,

^ ^  F'TT :

(t ) VJT

fHJTT *niT ^
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P m f  ^  51%  *n:

T #  3rrq^ ?

ifium gqiTsft («ft WTO ifo f iw ) ;
( ^ )  3ft, f t  I

( ^ )  TTJJT ^RVlXf »R
f^RTFTifhRTsmfN' ^  l^-^K (wf^d f ^  
tp> sridf^pT T?: T #  11 [#ftw

aisjWfiT ir««n ^]

*ft WRT ^Shr ; ?¥  'H' STRT ^ T  
t  f% 71̂  m?FRf % f^mrfw ^

I  f v  #  f W  V ’irm H  trr ^ 3 i t  I

VTT ^  fv
^  ^  ^  3 n ^ ,  3R f%

^  ’5?r V «p*ft I , % t f% 
^:it€t ^  f%q>ifer ^  |  f% ^igRf ?ft 

?TO fSTTT ?TtTd%JRf 
^  [V»ti ^^Tvt
aiT .? w r  ^  ^

3!T t| |  ?
lA  WTo ;to 1i|«r: 5l»IT

*JT 15ft ^MHdf j  ftr ^  f̂
^  irnRnvyT *t^ vT(fi> 

^  vftift *T 5<Ni ^ <.i'W4 ^<^ 1̂

^  ^  I  «ftr w
f^r^tr #  jw i  ^  ^  I ^  w rtt w>T 
^HT5TI ftr #  w  *TT »i4<ir^ «f>f*r i 
%ftsT n? ^  ?»TT«r t  ftf
>̂9%' <.l'Wi ^<W<1 >BT ^

»1^ ^  ^  ^  *TT TT^-
^  ^rtJft t  I

^  ftrBifr^r JT5 ^  ^
d<^rsniH< (Jjftftwff) <5t »?i#
% ^  »5 i<k ^»®!ftir
^[5FST^*^J5Fnr ĴSTTH '5TR I W T  ^  ^^TfT

? iw  fi ftr ?[?T ftra ifw  v t vprfNcr 

IvCT % f ^  VTT ^  3rT ^

«ft TOTo Ho f w  : ^  ft

^ W  ?n ^ T  ^ % 5TT #?TF=nT »T f>f̂ nT- 

f w  SSTT 9cfTT giT%

fJT 5frm # ^  ?ft^  I  %  3ft 

JflWT ?'T->1|4 (sPTTTt f, fw -

f w  <Nf #  ̂ nif’r i[9% aift #  rnife- 

f̂ PT t:rT dr«H+<i (̂!it̂ t (tirr-

Pn* 5T*rr iiftH w  ftrerr y ftfd ) ^  

% tr4 ^  % ^tw ^  

*p ^  I < im  t  f% *mrnft srt^r ^  ??j% 

^  fB ! qRoiiH ? rm  <it a n w  i

•ft vnm?r h i «nrw  : w

^  ^  WT H>M*r ^

(̂Bpras «i5t ^ f% TTwr^nsfnff #

^  ?R? snif^ ^  ^ ?

•ft WTo ifo : inft ?ft

^ t^  <nrjT3TT*RT 11

•ft Hr WWW : ?IH W

*ra?w Jwr ^ ?

•ftWT* ftw :

^  >riTT «it i

• f t f t ^ f i W :  ^»T«l !TrJTOT

%  T ? w w  ’'r t^

j n ^  (q ftq ^ q r) ??infr— »n# ?m  

firger tA lv rT  

HRV^r ipA^Tnfk^ JiF?r *11̂
ft  w  wnr R̂*T t  ?

«ft W o  «r* f*w  : T*ft ?ft I

P̂t [̂Rt ̂  vlftNf ^  ^

^  t  I

Mr Speaker Shri Bhedca Bhai 
D .C Zhanna, absent. Shr iNambiar abtent Shri N. B. Chowdhury.
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Shri Ferosc Gandhi : No. 210-A is 
my question.

An. Hon. Member : About derail
ment. '

Shri Feroze Gandhi t Unfortunately  ̂
the question also got derailed.

Mr, Speaker 1 No. 210-A. Evidently 
the question has been admitted later.

Derailment of 319 Dn. Express bet
ween Jangaon and Raghuna- 

thpali

*21oA. Shri Feroze Gandhi :
Will the Minister of Railways be pleased 
to refer to the report of the Government 
Inspector of Railways on the derailment of 

Down Express between Jangaon and 
Raghunathpali on the 27th September, 
1954 and Slate :

(a) what action was taken in view of 
the findings that the abutments and piers 
No. 1 and 2 should have been rebuilt on 
deeper foundations ;

(b) on how many occasions did the 
Railway Board carry out inspection of 
this bridge after the Nizam’s State Pail
way was taken over by the Government of 
In^a ;

(c) In view of the Inspectors finding 
that the bridge was designed on the old 
practice obtaining on the Nizam's State 
Railway, what acUon was taken by the 
Railway Board to reconstruct this bridge 
according to prevaihng engineering practice 
after taking over of this Railway ;

(d) what action has been taken against 
the Deputy Chief Engineer who inspected 
this section in 1953 and also examined 
the bridge inspection registers but stated • 
that the pages concerning this bridge es
caped his attention ; and

(e) in view of the finding that the ac- 
'Cident could have been averted if the P.W. 
Gang had gone out on patrolling duty, what 
action has been taken against those officers 
who were responsible for not sending out 
these men on duty ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan) : (ia)
to (e). A statement is laid on the Table of 
Lx)k Sabha. Appendix II, annexure
No. 3].

Shri Feroze Gandhi i In reply to 
part (c), the answer says that the insp^on 
reports on the Nizam*s State Railway did 
not indicate that bridge on that Railway was 
was defective. The report of the Ins
pector reveals that this bridge suffered three 
times before, 1907, then in 1908, then in 
1913, then 19141 I9I5> 1918, 1920, 1937, 
then the bridge collapsed in 1939, that it 
m s rebuilt and that it collaps^ in 19^. 
May I know how the history of this bnd^

escaped the attention of the Railw^ Boar 
and the Railway administration after the 
took over the Nizam Stote Railway in 
1950.

Shri Alagesan t As was stated by 
the hon. Member himself there 
was a collapse of the bridge in 1939. After 
that, it was re-built in 1940. From 1940 
up till 1954, when as per report of the 
Government Inspector of Railway him
self there occurred abnc “ ‘ ‘
sudden floods.

abnormally heavy and

Shri Feroze Gandhi : That is not
my question. .

Shri Alagesan 1 May I finish ?

Mr. Speaker : The hon. Member 
put the question whether it escaped the 
attention of the Railway Board. The 
hon. Minister is explaining.

Shri Feroze Gandhi 2 The statement 
says that there is nothing on record to show 
that that there was anything defective 
in the bridge. The report of the Inspec
tor reveals that year after year this bridge 
has been meeting with accidents.

Shri Alagesan : I am sorry I should 
have been interrupted. I was saying, ac
cording to the hon. Member himself, 
there was a major collapse in 1939. Then 
the bridge was re-built in 1940. One of 
the piers was put on a deeper foundation. 
Then, some other repairs were also 
made. It was thought that that would 
set right the bridge. In fact, after 1940 
up till 1954, that is during 14 years, there 
were floods and the bridge has withstood 
them. So it is said that in the course of 
the 14 years there was nothing to show 
that there was anything particularly de
fective about this bridge. That is the 
statement made in the answer.

Shri Feroze Gandhi : May I know 
whether it is a fact that two Divisional 
Engineers had recommended before 1954 
that the level o f the girders should be 
raised and that the linear waterway under 
the bridge should be increased?

: I am not able to 
on that portion of the re-

Shri
put my 
port.

Shri Feroze Gandhi : It is in the
report.

Shri Alagesan : I was saying tha 
I am not able to locate that portion of the 
report now to answer the question.

An Hon« Member x You can’t.

Shri Alagesan t la fact, when a 
divisional engineer at his level cer- 
tam recommendations, it is fortheDeptuy 
Chief Engineer and the Chief En^^ee
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to take decisions. Evidently, they thought 
that it was not necessary.

Shrl Feroze Gandhi : This is an 
important question and I would like to 
iuk two more questions. Is it a fact that 
the Engineer who was attached to the Ins
pector has recommended that the linear 
waterway at the bridge was inadequate 
inasmuch it was only 76 feet against 
the required minimum waterway of 376 
feet ? If so, how is it that this defective 
construction of the bridge escaped the at
tention of the Railway admimstration ?

Shri Alagcsan : I am not able t 
SO into these technical details...

Shri Bhagwat Jlia Azad : He coul d 
not. ,

Slui Feroze Gandhi: This is in the 
report.

Shri Ala^an : It is not a discus
sion ; it is simply a Question hour.

Acharya Kripalani i Does not]the 
Administration help you ?

Mr. Speaker ! Let there be no cross
questions.

Shri Alagesan : Will I be allowed to 
goon ?

Mr. Speaker : Let the hon. Minister 
be allowed to answer.

Shri Alagesan : In fact this par
ticular report consists of 17 pages.

An Hon. Member t Only?

Shri Alagesan : I am not able to
find out the particular portion. If the 
hon. Member puts down a separate ques
tion, I shall be glad to answer.

Shri Bhagwat Jha Azad t You are
expected to have read it.

Shri Feroze Gandhi : Is it a fact 
that the foundation of pier No. 3 was at a 
depth of 15*5 feet below the river bed 
level, whilst pier Nos. 1 and 2 were left 
on a foundation of six feet, and it is these 
two piers which collapsed and the accident 
happened? In the four years since the 
Railway Board had taken over this par
ticular railways, how is it that these defects 
escaped their attention?

Shri A lag e m  : The Government
Inspector of Railways has made mention 
'Of this. In 1940 they laid one pier on 
deeper foundation which then had collap
sed and left the other two piers intact. 
Evidently, at that time the engineers had 
thought that that was enough. Then, as 
I stated, it withstood the onslau^t of fioods- 
of course, they were not as heavy as that 
which occurred in 1954— for 14 years. 
It is very difficult to foresee this heavy

^ d  sudden onrush of flood and go oa 
mproving and taking measures with re
ference to every bndge. Let alone this 
bridge, there are numerous bridges on the 
railway even now, and it is rather difficult 
to fo into the question of each and every 
individual bridge, but the Government 
Inspector of Railways himself has said that 
the two piers- should have been put on 
deeper foundations in 1940 itself.We are not 
able to answer for people who looked into 
the question in 1940.

Mr. Speaker t Next Question.

Shri Feroze Gandhi t One more 
question.

Mr. Speaker : No more question.

Shri U. M. Trivedi i Others may 
also be allowed to put questions.

Mr. Speaker: What can I do ?
Shri Feroze Gandhi 1 This is a

very important question. You have 
allowed ttn minutes for other questions 
and not even four minutes for this.

Mr. Speaker t I would suggest a 
remedy for this. If a report on a very im
portant matter, on an accident like this, 
comes before the House, even if we spend 
half an hour over this matter in the Ques
tion Hour it will not be enough. We ate
going into the details of the report. In
view of the importance of it, if hon. Mem
bers want to have a discussion over this 
matter...............

Shri Feroze Gandhi : Two hours.

Mr. Speaker : I will consider that 
matter later, not in the Question Hour. 
There arc other methods.

fe w t  sfrtTTH

^  fJ'TT :

(if?) srtmr % <mr

P̂TT ^ f

(«•) ^  fT ^  ^
TTftr 5TT  ̂ ^  t  •

(t ) ( 0
'TK t  I

(^ ) ’TP? afr 
î 5Tnr n f  i

( ^ )  ^  I
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JTHWT : 3ft v m
% W I T  '(|<?rO ^  

v i ^  ^  SPT ?ITlfTT ^  I  ?

The IVlinister of Health (Rajkumarl 
Amrit Kaur) : In the reply it has been 
said that the Trust gets an annual ground 
rent of over Rs. 6 lakhs on the lease of 
iho ĉ lands. Then ihtre ai c certain cate
gories of undeveloped land; and the Trust 
fitill ha-' a few unsold plots. I do not know 
what further information he wpnts.

«fy i w n  JW W T  : #  5ITfHT 

’̂ TT r̂n <TT ^  ( < lf ) ^ W T H I T T  

rftT ITT f ,  ^  ^

^  5iW f % 5RNrr W T |  ?

Rajkumarl A n rlt  Kaur; The policy
of tbe Trust used to be that a certain 
amou t of land used to be sold The 
policy was charged and row it is riven 
out on a leasehold basis and naturally the 
lentsare arranged according to the value 
of the land.

t*RT % a k  Tr 
I W T  % « r m r

+<<il ^  ^  
^  V t  q^5T 5 ?

TTOfirrct : 3ft, Jlflf I
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1 1  [ t f W   ̂ ?w n
V I ‘

« f t  V o  w t f w  : ^
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^  !jV: 7T%qt ^  ^  «ff ?

«f> I f to  Ho ip e e ro n  : !JT5?r ?TTt^
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I  JTFPJ (stTSTR) ^  I
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( ^ )  #  3T? 3 ft t
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Office Bnlldinga for Eastern Railway
*216 rShri H.N. Mukerjee :

\  Shri S. C. Samanta :
Will the Minister of Railways be 

pleased to state :

(a) whether it is a fact that there is a 
scheme to demolish the Koili^hat office 
building and to rebuild the Pairlie Place 
office building of Eastern Railway within 
the next five years ;

(b) whether there is a further sche
me for multi-storeyed buildings in Calcutta 
to accommodate the offices of Eastern 
Railway ; and

(c) the estimated expenditure on
this account ? •

The Deputy Minister of Railways 
and Transport (Shrl Alagesan) t (a)
and (b). There is no scheme to demolish 
either the Koilaghat office building or to 
rebuild the Pairlie Place office bid in g  
of the Eastern Rauway.



2 6 5 Oral Answers 20 NOVEMBER 195(f Oral Answers 266

There is, however, a proposal to build 
additional multi-storcycd office accommo
dation in thv* compounds of Koilaghat as 
well as Fairlie Place office buildings by 
dismantling godowns, garages, etc, to 
find additional accommodation required 
to house the various scattered offices of the 
lUilways in Calcutta.

(c) Details of the schcme are being 
worked out.

Shri H. N. Mtiker}ee : May I know 
if in view of the shortage of the supply of 
ccment and steel, the Railway Minister 
is taking steps to keep his building pro
gramme to the minimum and to give priority 
to amenities and operational efficiency ?

Shri Alagesan : Each one has its
place, and if additional accommodation has 
to be provided, that cannot be made to 
^ait. We can make it as minimum as 
possible, but certainljr steps will have to be 
taken if accommodation is absolutely es
sential to be provided.

Shri H. N. Mtikerjee : In view of 
the Fairlie Place office building of the 
Eastern Railway being a comparatively re

cent construction, may I know why it is 
thought necessary to rebuild it in a fairly 
drastic fashion ? .

Shri Alagesan 1 We are going to pro
vide an additional multi-storeyed building. 
Actually, all the verandahs and all the other 
space is being taken up by the staiT and 
they are working in a not very satisfactory 
condition, and so this additional accommo
dation has to be provided. I am not able to say 
when the building itself was built. I do 
not think it built recently.

Shri S. C. Samanta : The hon. 
Minister said that the Koilaghat building 
will be demolished. May I know 
w h e t h e r  the newspaper report appearing 
in News letter dated 7th September 
by the Eistern Railway that the Koilaghat 
buikling would be demolished and a new 
building constructed at its site capable of 
accommodating all the offices of the Eas
tern Railway is true ?

Shri Alagatan 1 As I said, only the 
godowns etc., will be demolished. As it is, 
^e have to go in for rented accommodation 
itnd the offices are scattered all over. We 
^ant to bring all the offices into one place.

Kharagpur Accident

*217. Shri Kamadi 1 Will the 
Minister of Railways be pleased to refer 
to the reply given to Starred Question 
No. «93 on the 10th August, 1956 re
garding the Kharagpur aoddent and 
sate :

(a) whether the final report has siene 
been tubmittod to Government

if so, its findings and conCiusons,
and

(c) hether a copy thereof will be 
laid on the Table ?

The Deputy Minister of Railways 
and Transport (Shri Shahnawaz Khan)
(a) The final Report of the Government
Inspector is •still awaited. •

(b) Does not arise.
(c) As soon as the report is published 

by the Ministry of Communications it 
will be supplied to the Library of the Par
liament as usual.

Shri Kamath It is astounding that 
the report is still not received. But, in the 
meanwhile has the senior Minister, who 
was absent last time, considered the report 
addressed to him by a non-official commit
tee, consisting of some hon. colleagues on 
this side of the House and some Trade Union 
representatives, on this matter, and 
what conclusions has he drawn from that 
report, if any ?

The Minister of Railways and Trans 
port (Shri Lai Bahadur Shastri) :
I do not know whether there was any for
mal committee appointed. But, anyhow 
some Members of Parliament went to 
Kharagpur and they sent a leter to me. I 
have gone through that letter. But* 
they nave not considered the circums
tances in which the train went on the rail 
without a crew. It is very difficult for me 
to make up my mind till I have seen the 
report of the Government Inspeptor.

Shri Kamaths Is the hon. Minister 
in a position to assure us that, even, before 
the report of the Government Railway 
Inspector has been received and consi
dered by the Minister, some railways 
workers in Khan^pur have not been vic
timised already

Shri Lai Bahadur Shastri t There 
is no question of victimisation. If any 
worker has made a mistake he will have to 
suffer for it.

Shri Kamath t Even before both the 
reports are received, some workers have 
Jready been victimised.

Shri Lai Bahadur Shashtri 1 There 
is no question of victimisation at ail. No 
worker is being victimised nor will be vic
timised. But, if there are charges against 
any psrdcular worker he will have to 
answer them.

Dirisioiial Haadqnartws mt Khwrdn 
Rond

• aiS 8hH Sanftiian : Will tho 
Minister of Rnilwnjra be plea^ to refer 
to the reply fdven to Starred Question 
Ko. 1134 on the 16th August, 1956 in 
Toipecc of the Divisional ~~ '
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Khurda Road in the S. E. Railway zone 
and state :

(a) whether any decision has been 
arrived at ; and

(b) if 80, what it is?
The Deputy Minister of Railways 

and Transport (Shrl Shahnawax 
Khan) :* (a) No, Sir.

(b) Does not arise,

Shri Sanganna t May I know when 
the decision will be arrived at ?

Shri Sliahnawaz Khan : I cannot 
give any definite date. The South Eastern 
Railway is a comparatively new railway and 
the work is progressing quite satisfactorily. 
After the divisionalisation of the other 
Railway is complete, we will take up the 
South Eastern Railway.

Shri Kamath: The Railway is not a 
new one; only the name is.

Sliri Sanganna : May I know whe
ther the importance of this junction has been 
increased snice the separation of this zone 
from the Eastern Railway ?

Shrl Shahnawaz Khan 1 Some hon. 
Members have been pressing that Khurda 
Road Junction be made the divisional head
quarters of that division. That suggestion 
hsis been noted and it will be given due con
sideration at the proper moment.

Shrl B. C. Das : May I ask whether 
the Members of the Orissa Legislature 1 ave 
sent a memorandum to the GovemmciH 
of India to fuc Khurda Road as the divi
sional headquarters ?

The Minister of Railways and Trans- 
Mrt (Shri Lai Bahadur Shastri) :
That may be so. As the Deputy Minister 
has just now answered, the scheme of divi
sionalisation of the South Eastern Railway 
has not been taken up so far. When we 
take up that scheme we will naturally con
sider about Khurda Road also.

Soil Science Committee
Shri S. C  SamanU : Will 

the Minister of Food and Agriculture be 
pleased to state :

(a) how many times the Soil Science 
Committee of the Indian Council of Ag
ricultural Research has met since its 
inception ;

(b) what were the decisions taken
in the '
and

last sitting of the Committee

(c) whether they have taken up plant 
‘ nalyis along with soil analysis ?

The Minister of Agriculture (Dr. 
P. S. Deshmukh ) 1 (a) Eighteen times.

(b) The Committee scrutinised a num
ber of new schemes, a few extension pro
posals and technical prognunmes etc. of the 
cufrent schemes received from various Sta

tes and Institutes. It recommended some 
of these schemes, proposals and programmes 
with certain remarks to the Advisory Board 
and the Governing Body of the Council 
for their sanction. Some of the new 
schemes, which are of a similar nature and 
have all-India importance, have been re
ferred to special Sub-Committees for the 
preparation of coordinated schemes for 
miplementation by the sponsors of the in
dividual schemes.

(c) Yes.
Shri S. C  Samanta : May I know 

whether what is mentioned by the hon» 
Minister includes a three year’s scheme ?

Dr. P, S. Deshmukh t There are a 
large number of schemes. It will be di
fficult for me to give the duration of the 
scheme. I have not got these details.

Shri S. C. Samanta : May I know 
whether the offtake of phosphorous by 
different crops will be examined on an all 
India basis by this committee or sub-com
mittee appointed by the Government?

Dr. P. S. Deshmukh : That will also 
be difficult for me to say. As I have al
ready stated, we receive reports from Sate 
Governments and they would certainly bring 
forward important questions. I am not 
sure whether this particular item is included 
or not. *

Shri V. P. Nayar : From the agri
cultural statistics supplied by Government 
we find that after 1935 up to 1952, the 
per acre yield of rice in the whole of 
India has considerably declined. May I 
know whether Government have studied 
this particular aspect with reference to the 
soil survey ?

Dr. P. S. Deshmukh t Not as one
scheme. But, in the various States these 
matters are considered by our research 
workers.

Shri Chattopadhyaya : May I
know w^hether any special study has been 
made relating to the nitrogen fbcation of soil 
by the bacteria of the type of bacillus 
radicicola or by plants traditionally used in 
agriculture for alternation of crops ?

The Minister of Food and Agricul
ture (Shri A. P. Jain) t I will 
convey the question of the hon. Member to 
the experts and give him the answer next 
time.

Shri Sarangadhar Das i In view of 
the fact that so many fertilizer factories are 
going up and the demand for fertilizers is 
mcrcasing during the last few years, do 
Government feel it necessary to have 
an all-India soil survey so that the different 
kinds and amounts of fertilizers can be 
applied to different soils and not all the 
fertiliz rs applied everywhere, which wlU 
be a loss ?
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Shri A. P. Jain : We are fuUy aware 
of the necessity of ai)plying fertilizers dis- 
crimixiately and work is being done in this 
direction.

Development of Laccadive and other

*221. Shri B. Shiva Raot Will
the Minister of Planning be pleased to 
state

(a) whether any provision has been 
made for the economic and social de
velopment of the Union territo^ of the 
Laccadve, Minicoy and Amindivi Is
lands in the Second Five Year Plan ; 
and i

(b) if so, whether a detailed statements 
showing the precise allocation of fund 
under different heads will be placed on the 
Table ?

The Deputy Minister of Plannin  ̂
(Shri S. N. Mishra) 1 (a) and (b). The 
Second Five Year Plan of Madras stat-
included a number of schemes for the de 
velopment of apiculture, education and
health services m the Laccadive Islands. 
The Central Government also had initiated 
action for providing a regular steamer ser
vice, increasing postal and wireless faci
lities and increasing local employment. 
Now that Laccadive Islands have become 
an Union territory steps will be taken to 
review the various proposals and bring 
them together into an appropriate plan of 
development.

Shri B. Shiva Rao : Is it a factj 
that the retiring Governor of Madras>. 
Shri Sri Prakasa, submitted a very de
tailed report to the Government of India 
about two years ago on the economic and 
social needs of these islands and may I 
know whether any aaion has been taken to 
implement the recommendations contained 
in that report ?

Shri S. N. Mishra i Sir, it is a fact 
that the Governor of Madra? visited these 
islands in December, 19J4 and his re
commendations were considered at a meet
ing in the Cabinet Secretariat and a 
number of proposals were formulated on 
their basis.

Shri B. S. Miirthy i May I know 
whether Government is considering a 
change in the name from Laccadive Is
lands to Lakshadwip, which is the original 
name ?

Shri S. N. Mishra t That is a sug
gestion which may be considered. I do 
not know whether the Ministry of Home 
Affairs is considering that.

Shri Joachim Alva t Has the Go*
vermnent drawn any distinction in the mat
ter of development of the Andaman Islands

in the ^ y  of Bengal and the Laccadive 
Islands in the Arabian Sea and have they 
trMsferred any experienced officers from 
this side to the other side?

Shri S. N. Mishra 1 The Govern- 
inent does not think in terms of making 
distinction between one territory and̂  
another.

Dr. Rama Rao : May I know what 
will be the increase in frequency of steamer 
services after the proposed change —  will 
it be daily ?

Shri S. N. Mishra j All that is under 
consideration at the moment.

WRITTEN ANSWERS TO QUES
TIONS

Metre-Gauge Coach Factory

•tor /  T. B Vittal Rao :
Shrimati Tarkeshwari Sinha :

Will the Minister of Railways be 
pleased to refer to the answer given to 
Starred Question No. 1434 on the 25th 
August, 1956, and state :

(a) whether any decision has since 
been taken with regard to the location 
of the factory for the manufacture of metre- 
gauge, steel body, lightweight coaches ;

(b) if so, the site selected ; and

(c) the reasons for the same ?

The Deputy Minister of Railway 
and Transport (Shri Alagesah) : (a)
The matter is still under consideration.

(b) and (c) Do not arise. 

Electrification of Railway Stations

*Z98. Shri Jhulan Sinha t Will
the Minister of Railways be pleased to 
state :

(a) whether the attention of Govern
ment has been drawn to the practical pos
sibility of electrification of the Railway 
stations and their yards in the areas where 
power is readily available for the purpose 
from the ** Tube Well irrigation power 
houses specially in Eastern U. P. and North 
Bihar; and '

(b) if so, the steps* proposed to carry 
out the scheme ?

The Deputy Minister of RaUways and: 
Transport (Shri Shah nawaz Khan ) :
(a) Yes.

(b) Programme for electrification of 
railway stations where power is available 
at reasonable rates has already been drawn 

up.
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Ring Railway Round Delhi

*203. Shri R. P. Gatg : Will the 
Minister of Rall\iiay8 be pleased to 
state :

(a) whether Government propose 
to construct a ring railway around Delhi 
80 as to connect all the neM colonies W’th 
New Delhi;

(b) if so, how far the scheme has pro
gressed ; and

'c ' ii not Vi hat other proposals Gov
ernment have for solving the transport prob
lem in the Capital city ?

The Deputy Minister of Railfvâ B 
«nd Transport (Shri Shalinawaz Khan):
(a) to (c). The proposal for a Ring Rail
way around Delhi is under investigation

Train Derailment
♦205. Shri Dabhi : Will the M i

nister of Railways be pleased to state :

(a) whether it is a fact that the 499 
U p mixed train on the Branch metre 
gaujre line of the Western Railway de
railed on 1st October, 1956 between 
Kherale and Varetha Stations resulting 
in death and grievous injuries of several 
persons;

(b) if so what was the cause of the 
•derailment ; and

(c) the person or persons respons- 
ble for the same ?

The Deputy Minister of Railways 
and Transport (Shri Shahaawaz 
Khan) 3 (a) At about 15-35 hours on 
1-10-1956, while No. 499 Up Mixed 
train was running between Varetha and 
Kherale stations on the Mehsana-Taranga 
Hill Metre Gauge section of the West- 
tern Railway, 3 wagons (17th to 19th from 
the engine ) and 5 passenger coaches (20th 
to 24th from the engine) derailed at mile 
31/11-8 resulting in the death of one pas
senger and injuries to the other three.

(b) and (c). TTie cause of and the res
ponsibility for the accident is under ex
amination.

Bhakra Canals

*206. Shri D. C. Sharma t WiU 
the Minister c f  Irrigation and Power be 
pleased to state :

(i) the totd number of Bhakra Canals 
to be constructed ;

(b) the number that has been cons
tru ct; and

(c) Uie total mileage to be covered by 
ihem?

The Deputy Minister of irrigation 
and Power (Shri Hath!) : (a) 2 Canals,
II  Branches, 3 Sub-Branches and a large 
number of distributaries and minors

(b) All the Canals have been construc
ted except one miner in Rajasthan.

(c) 4893 miles,

Rehabilitation of physically Handi
capped

2̂07. Dr. Ram Subhag Singh:
Will the Minister of Health be pleased to 
state :

(a) whether Government have re
quested the U. N. Technical Assistance 
Administration to provide an expert to 
advise on the rehabilitation of the physically 
handicapped in India ; and

(b) if so, whether the United Nations 
Technical Assistance Administration has 
complied with the request ?

Hie Minister of Health (Raikumari 
Amrit Kaur) : (a) and (b). Under the 
Agreement with the United Nations 
Technical Assistance Board and the G o. 
vemment of India, the former has to provide 
the following four experts to advise the 
Government of India on the rehabilitation 
and training of the crippled in India: —

(i) Vocational Expert ;

(ii) Occupational Therapist ;

(iii) Physiotherapist ;

(iv) Prosthetic Technician ;

Out of these, the first three experts arc 
already in position and the fourth expert is 
expected to join shortly.

In addition to the above, the Govern
ment of India also made a request to the 
United Nations Technical Assistance 
Boaid for another expert on Speech The
rapy. The United Nations Technical 
Assistance Board has, however, informed 
us that there is no possibility of providing 
this expert during 1956.

Master Plan for Delhi

/Shri Bheekha Bhai:
\8bri D, C. Sharma :

Will the Minister of Health be pleased 
to refer to the reply given to Unstarred Ques
tion No. 1163 on the 30th August, 
1956 and state hô  far the Master Plan for 
Delhi w ill clear off slum position in 
Ddhi disring the Second Five Year Plan ?

ThaMlnlater of Health (Rafkiimarl 
A eM t  Kaiif) t A statement is laid on tha 
Tible of the Lok Sabha. App^ix
H, annemiie No. 5].
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Coal Loading
♦210. Sbrl Nambiar : W ill the 

M inister o f  Railways bo pleased to staic:

(a) v^hcther it is a fact tliat loading and 
unloadinR o f coal in Fngincs on the South 
Eastern Railway is being done by contract 
labour ;

(b) Nvherher this is different from the 
system followed in other Railways;

(c) if  so, w hy ; and

(d) what is the rate o f wages the con
tractor claims for this work and how much 
is actually paid by him to the labour ?

The Deputy Minister of Railways 
and Transport (Shri Sfaahaawaz 
Kban) : fa) Yes.

('b; N o,.

(c) D oes not arise.

(d) Governm ent are not a^^are o f the 
rates actually paid by the contractors to 
their labour. As regards the rates o f wa
ges to the contractors a statement is placed 
on the Tabic o f  the House. Appendix 
I I < anncxure No, 6].

Help to Flood-alYected Areas

*211. Sbri N. B. Cbowdbury :
W ill the M inister o f  Health be pleased to 
Mate:

(a) whether any special steps have 
been taken recently by the Governm ent 
o f  India to provide m ^ ica l help, milk 
powder c^rinking water etc., in the flood 
affected areas o f  different States ; and

(b) if so, whether a statement showing 
the details of such measures will be laid on 
the Table ?

The Minister of Health (Ra|knmari 
Amrit Kaur) : (a) Y es,

(b) A statement is laid on the Itble of 
the House. Appendix H annexure
No. 71*

nftiiwff vT

^  ^  ^  fii!w infnc
^  vnrr ni»T ?

^  W* :

C]

467 L.S.D. . ,

Railway Bridges in Saarashtra

♦215. Shri lethalal Joshi : Will the 
Minister of Railways be pleased to state:

(a) whether Governm ent are aware 
that the Railw^ay bridges on Machhu 
near W ankancr and on Bhadar near Jet- 
pur in Saurashtra are very old and there 
is  very heavy pressure on them ;

('b'! when has their serviceability and 
durability been tested ; and

(c) whether Govem m onr arc satis
fied with the te st|?

The Deputy Minister of Railways 
and Transport (Shri Shahnawaz 
Khan) : (a) and (b). T h e  Railway bridge 
across M achhu river near Wankaner C ity  
Station and that across the Bhadar 

river near Navgadh station were not desi
gned. during their construction, to carry 
the modern heavy engines and therefore 
a speed restriction o f  5 m. p. h. has been 
imposed over these bridges. A t this speed 
the bridges are considered to be safe.

T h e serviceability and durability o f  
these bridges have been constantly under 
examination by the railway staff* con
cerned.

(c) Yes.

Purchase of Underframes for 
Railways

*219. Shri Rflghunath Singh :
Will the Minister of Raflways be pleased 
to state whether it is a fact that tlie Railŵ ays 
entered into a contract with a Polish firm 
to supply 65 o Underframes for Broad 
Oaugo Railway lines ?

The Dapwty Mlnlsttf of Railway 
and Transport (Shri Shahanwna 
Khan) : Yes, Sir.

Tankers

*222. Shrimaa Tarkoahwari Sinha:
will the Minister of Transport be pleased 
to state the amount of shipping charge 
Government have to pay annually for bring
ing crude oil by over-seas ships ?

The Deputy MUdatar of Rallwim 
and Transport (Shri Alagasan) : The
Government of India do not import crude 
oil on their own account.

Asaam Rail Link

i SkriO*bMdniN«tliS«raHii 
Lskrl Bsrmaa t

Will the Minister of IRailwajw be 
pleased to refer to the reply given to Starred 

^ e s t i o n N o . 2 i 2 2 o n t h e  13th  September. 
1956. and state :

(a) whether the Assam Rail Link Su- 
btlixation Committee has since completed 
its investigation; and
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(b) if 80, the main recommendations 

of the Committee?

T ht Deputy MlnUtmr of Rallwsys 
aad Transport (Shri Shalmftwas Khan):

(a) No, Sir.

* (b) Does not arise.

Refrigeration Wagons

•224. Shrl V. P. Nayar : Will the 
Minister of Railways be pleased to 
aate;

(a) whether out of the 107247 wagons 
proposed to be secured during the Second 
Five Year Plan there will b; any “ Refrigera
tion Wagons** for the transport of Peri- 
ihables in non-perishing condition; and

(b)Jf so, how many refrigeration Wagons 
are expected to be in commission at the 
end of the Plan ?

The Deputy Minister of Railways 
and Transport (Shri ShahnawazKhan):
(a) and (b). The proposal to provide “ Re
frigerated wagons*’ during the Second Five 
Year Plan is under consideration.

Surcharge on Freight Rates

fShri Bansal :
Shri Krishnacharya joshi : 

^  ; Dr. Ram Subhag Singh s 
[Shri Bibhuti Mishra :

Will the Minister of 
pleased to state :

Transport be

(a) whether the Far Eastern Confer
ence Lines have announced an immediate 
introduction of a 15 per cent, surcharge 
on all commodity freight rates with 
effect from the middle of September, 1956; 
and

(b) whether freight to India is also 
covered by this surcharge?

The Deputy Minister of Railways 
and Transport (Shri Alagesan) t
(a) The Far Eastern Conference Lines 
announced on i6th September, 1956, the 
iniposition of a surcharge of 15 per cent, 
on all freight rates in respect of cargoes 
moving from British and North Contin
ental ports to Far East ports; but the pro
posed surcharge was subsequently suspen
ded as from the date of its introduction.

(b) No. But the India/U.K. Confer
ences have announced a surcharge of 15% 
which has come into operation from 7th 
November and this applies to freight te 
India.

Steel Foundry

•i2«. Shri diattopadhyaya t Will 
the Minister of RalliMiy* be pleased 
to refer to the reply given to surred
Question No. 617 on the 2nd Augusts 
1956 and state t

(a) the progress made in the matter 
of installation of plant or furnace for steel 
casting at Chittaranjan Locomotive Works 
and

(b) whether the plant'and machinery 
necessary for the same have been recoived ^

The Deputy Minister of Railways, 
and Transport (Shri Alagesan) t Ca>
and (b). We have not ^succeeded 
in obtaining satisfactory technical colla
boration from abroad for setting up the steel: 
foundry and as such machinery and plant 
have not yet been ordered.

Bezwada-Nellore Track

*227. ShriT.B.VittalRao: Willthe  ̂
Minister of Railways be pleased to refer 
to the answer given to Starred Question. 
No. 1440 on the 25th August, 1956 and 
state:

(a) whether the doubling of the track 
between Chirala and Stuartpuram has since 
been completed;

(b) if so, when this track will be opened, 
to traffic; and

(c) what further section or sections- 
of track will be doubled between Bezwade 
and Nellore of Southern Railway during 
the year 1956 and when the work on the 
same will commence ?

The Deputy Minister of Railways  ̂
and Transport (Shri Shahnawaz Khan):
W  and (b). The doubling of track between 
Chirala and Stuartpuram has been com
pleted and opened for Goods traffic on.

(c) It is proposed to double the track 
between Bapatla-Chinnaganjam and Su- 
rareddipalem-Ulavapadu, during 1956-57  ̂
besides the portion already opened to tra
ffic . The work in other rcaches is in pro
gress.

Sugar Factoreis

«2^/Shri Bhagwat Jha Azad ;
^ I S h r i  Bahadur Singh t

Will the Minister of Food and Agri-.
culture be pleased to state :

(a) whether Government haw luiu 
down broad principles for setting up new 
Sugar mills or for subsuntial expansion a . 
existing . factories and
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(b) if 80, whether need for new fac
tories has been assessed?

The M inltter of Food and AvH- 
Cttltim  (Shri A. P. Jain) : (a) and (b). A statement is laid on the Table of Lok 
Sabha. [Sw Appendix II, annexure No. 9].

Bombay-Bangalore-Madraa National Highway
*339. Shii KrAhBMlwrya Joahl t

Will the Minister of Tranaport be pleased 
to state:

(a) the progress of work of Bombay- 
Bangalore-Madras National Highway dur
ing 1956; and

(b) the total amount spent on the con
struction of this national highway during 
1956?

The Deputy Minister of Railwaya and Tranaport (Shri Shahnawaz Khan):
(a) and (b). A statement is placed on the 
Table of the Lok Sabha. Appendbc 
II, annexure No. 10].

Delhi Road Transport Authority
*230. Shri Jhulan Sinha : Will the 

Minister of Tranaport be pleased to 
state : |

(a) whether the attention of Govern
ment has been drawn by the P.A.C. to
the necessity of having a wholc-time chair
man for the Delhi Road Transport Autho
rity and evolving the whole pattern of its 
administration on that line; and

(b) if 8 0 , the Government’s reaction 
thereon ?

The Deputy Minister of Railwaiys and Tranaport (Shri Alagesan) t (a)
Yes. ■

(b) It will be recalled that an announce
ment was made in Parliament during the 
debate on the Constitution (Ninth Amend
ment) Bill that the transport system in 
Delhi will be brought under the proposed 
Corporation for Delhi. The recommenda
tion of the Public Accounts Committee 
will now have to be considered in the light 
of that announcement.

Anti-Malaria Campaign
rS h ri Dabhi ;^  I s h r i  M. ialamrnudin :

Will the Minister of H ^ th  be 
pleased to refer to the reply given to Star
red Question No. 1693 on the 3rd Septem
ber, 1956 and state the result of the resear
ches made and other precautions taken to 
8ce that malaria-bearing mosquitoes do not

devel(^ resistance to D. D. T  and other 
insecticides in India as they have already 
done in other countries?

The Minister of Health (Ra}humari Am rit Kaur) t The results of the resear
ches so far made show that malaria-bearing 
mosquitoes in India have not developed 
any resistance to D. D. T. and other in
secticides. Observations are being con
tinued to ascertain any early evidence. In 
the event of any evidence forthcoming 
the insecticides in use can be substituted.

Road Bridge acrosa Tungabhadra
*233. Shri K. S. Rao : Will the 

Minister of Transport be pleased to 
refer to the reply given to Starred Ques
tion No. 177 on the 22nd February, 1956. 
and state :

(a) whether the construction of road 
bridg  ̂ across the river Tungabhadra near 
Kurnool Town on Banares-Capc Com
orin National Highway has commen
ced 5 and

(b) the amount 
on it ?

that will be spent

The Deputy Minister of Railways and Transport,(Shri Alagesan) :(a) No.

(b) Approximately Rs. 26 17 lakha 
excluding approaches.

Cheetaha
♦233. Shri R . P. Garg : Will the 

Minister of Food and Agriculture be 
pleased to state :

(a) whether “ Cheetah’* which was 90 common in Indian jungles till very 
recently is almost extina in India ;

(b) if so, the steps taken by Govern
ment to save the race by bieeding them 
suitably ;

(c) the number of “ Cheetahs** 
in Indian Zoos at preŝ ent ; and

(d) the possibility of exchange of 
ihc‘ C .'‘Cheetahs” fiom ore '/n w an
other ti» replace the dead so ihi.i breeding 
can be continued ?

The M is te r  of jPood and Agri- 
cnltuK (Shri A, P. JalnV. (a) Yes Sir.

(b) The Indian Board for Wild LiCe 
is being asked to study the problem and 
advise C>ovcmrocnt on the steps to be 
taken.

ĉ) One.

(d) Does not arise.



2 7 9 Written Answers 20 NOVEBilBER 1956 Written Answers 280

Co-operative Sugar FacCoriet in 
Bihar

*234. Dr. Ram fSubhag Singh :
Will the Minisicr of Food aad Agrl- 
cvlturo be pleased to siaic : .

(«) whether any requests have re
cently been received from Bihar for per
mission to SCI up co-operative sugar fac
tories there :

(b) if 80, how many requests 
have been received; and

(c) in now many cases permissii n has 
been granted ? '

The Minister of Food and Agri- 
oolture (Shri A. R  Jain) : (a) to (c).
Only one application dated 28th April, 
1956 was received for establishirg a co
operative sugar factory at Banmankhi, 
District Pumea. 'Fhe Ciovernmem has 
approved the grant of a licencc which is 
under issue.

Control on the Movement of F«»od- 
grains

fShHJethalal Joshi :
 ̂Dr. Ram Subhag Singh: 
 ̂ Shrt R. N. Sinsh : 
L8hriL«N. Mishra :

Will the Minister of Food and Agri- 
anlture be pleased to stk̂ e :

(a) in what pari« of the country Gov
ernment have imposed control on the 
m >vement of foodgrains; and

(b) how far the fair price shops opened 
by Govcrnmem have eased, the situa
tion ?

The Miniatcr of Food and Agri- 
eiiltnre (Shri A. P, )ain) 2 (a) Govern
ment have imposed control on the move
ment of wheat from and into the diies of 
Delhi, Calcnitra and Bombay. Export 
of rice j paddy and products thereof from the 
territories of Manipur and Tripura and 
Che State of Assam is also restricted.

(b) The general rising tendeny in the 
prices of fojigrains has largely been arres
ted.

Hirakad Dam Profect
* 33 .̂ Shri Sangaana t Will the 

Minister of Irrigation and Powar be 
pleased to state :

(a) whether all the aspects the
Hirakud Dam Projea work îave
been a^mpleted ;

(b) whether the other ct>ntlnuous pro- 
jecu at Naraj and Tikatapara for flood

control will be taken up as the next stage ; 
and

(c) if so, when ?

The Deputy Minister of Irrigation 
and Power (Shri Hathi) : (a) I'he main 
dam̂  dykes and canals have been substan
tially completed. The first Irrigaiion wa
ters wre lie I our on the 7th September, 1956- 
Civil works in the Hydro-Power House 
are nearly complete. Out of the 4 genera- 
tii^ units to be installed, one unit of 24,000 
Kw, is readyfor being commissioned fur- 
ing this year. The unit was on test run 
on the 28th October  ̂ 1956.

(b) and (c). These have not been included 
in the Second Five Year Plan and w'ill not 
be taken up in the near future.

Refrigeration Wagons

*237. Shri V. P. Nayar : Will the 
Minister of Railways be pleased to state 
whether Government have considered the 
desirability of running refrigeration wagons 
from Codiin to Delhi ard bacl« for the 
transport of ice d fish and'fruits ?

The Deputy Minister of Railways 
and Transport (Shri Shahnawag Khan
Nô  The volume of traffic in fish and 
fruits moving at present hetw'ten Cochin 
area and Delhi is not such as would justify 
the provision of refrigerated rail transport 
for its amvcyance.

Howrah-Burdwan Line 
Electrification 

f Shri Chattopadhyaya :
I Shri Velayudhan : 
i  Shri D C. Sharma ;
I Shri H. N. Mofcarjae ; 
l̂ Dr. Ram Subhng Singh :

Will the Minister of Railways be 
pleased to refer to the reply given u» Star- 
rco Question No. 785 on 7th August, 
1956, and state, ;

(a) the progress up to the end of 
October, iy56 in regard to the elcc- 
trificaiiiM̂  ot Howrah - Bandat> Ikrdwun 
Section ;

(b) whether the f’lst eletJiici.1 :jiin 
in this section will run in ]uly, 1957 
stated in the Hou?c; and

(c). if noi, the reasons there for ?

The Deputy Miniatar of Rnllwnya 
aiUi TmiMport (Shri Alagean): (a) to
(c).A9Utemcnti8 placed 00 toe Table of the 
House. [S$4 Appendii II annexure No. 11].
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Railway Subordinate SUIT

f  Shri T. B. Vittal Rao :
*239. i  Shri Gidwani *

[Dr. Lanka Sundaram ^

Will the Minister of Railways be ple
ased lo rctcr 10 the reply given to Starred 
Question No. 1146 on the 25th August, 
1956 and state : ’

(a) at what stage is the question of in
creasing the grades for the various catego
ries of subordinate staff on the Railways ;

(b) when is it likely to be finalised, 
and

(c) what would be the financial impli
cations of the same ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan) z
and (b). Proposals have been framed by 1
Board, and the National Federation of 
Indian Railwaymcn would be consulted 
shortly.

(c) These can be assessed only after 
the proposals have been finalised.

Supply of Foodgrains to West 
Bengal

'*240. Shri Bhagwat Jha Azad :
Will (he Minister of Food and Agricul
ture be pleased to state :

(a) whether the Government of West 
Bengal have asked for increased allotment 
of wheat and rice for fair price shops  ̂
and

(b) whether the West Bengal Govern
ment have made any proposal to supply 
rice and wheat in certain areas from fair 
price shops against family ration cards ?

The Minister of Food and Agri
culture (Shri A. P. Jain): (a) A demand 
for increased allotment of ricc was made 
by the West Bengal Govemmentj and is be
ing met.

Wheat is being sold by the Centre direct 
through Central Sales Depot in Calcutta.

(b) In rural areas rice is being issued 
against family ration cards.

National Co-operative Development 
‘ Warehousing Board

*241. Shri Krishnacharya Joshi :
Will the Minister of Food and Agricul
ture be pleased to refer to the reply given 
to Starred Question No. 943 on the lOth 
August, 1956 and state :

(a) whether Government have smce 
set up a National Co-operative Develop
ment and Warehousing Board ; and

(b) if so the date from which it came 
into existence ?

The Minister of Food and Agricul
ture (Shri A. P, Jain;: (a) Yes.

(b) 1st September, 1956.

Vamsadhara Project
*242. Shri Rajagopala Rao: Will the 

Mmister of Irrigation and Power be
pleased to refer to the reply given to Star
red Question No. 1077 on the 14th Au
gust 1956 and state ;

(a) whether the preliminarj' survey 
in respect of the Vamsadhara Project has 
been completed ; and

(b) if so, what is the estimated expen
diture for the project ?

The Deputy Minister of Irrigation 
u d  Power (Shri Hathi) (a) and (b). In
formation is being collected and will be 
laid on the Table of the House as early as 
possible.

Cultivated land in Kerala State

140. Shri A. K. Gopalan ; Will the 
Minister of Food ,and Agriculture be
pleased to state :

(a) the total area of land under cul
tivation in Kerala State ;

(b) the area of wet lands and dry
lands out of it ;

(c) the number of survey schools in 
Kerala State and where they are situated ; 
and

(d) the number of students trained
there ?

The Minister of Fc»od and Agri
culture (Shr^A. P. Jain) 1 (a) 53j95j3**5 
Acres.

(b) Wet lands 14,26,260 acres. 
Dry lands 39,69,125 acres.

(c) Three schools, one each at Tri
vandrum, Kottayam and I'richur.

(d) 75.

Irrigation Projects in Kerala

14Z. Shri A. K. Gopalan : Will the 
Minister of Irrigation and Power be
pleased to state the number of irriga
tion projects in Kerala State under {i) 
major irrigation projects ; (ii) minor irri
gation projects ; (iii) the area covered 
and estimated power production under 
various hydro-electrical schemes in 
Kerala ?

The Deputy Mlnlsttrof Irrigation 
and Power (Shri Hathi) : (i) Ten.



(ii) Fifteen. (b) The needs of the State in this ret
..... „ w/ be duly considered when the

3.33.589 »crea» and 1,64.500 K.W. Yhird Plan is formulated,
of firm capacity.
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Trftvancore-Cochin Transport 
Department

14a.{ Shri V. P. Nayar : 
Shri Punnooae s

Will the Minister of Transport be 
pleased to refer to the reply given to Un
starred Question No. 958 on the 25th 
August, 1956 and state :

(a) the reason why, vhen Leyland 
buses had a better return to route mile, 
Mercedez Benz buses were brought in 
larger numbers ;

(b) whether Government have 
bought the Mercedez buses directly or 
through any agency and if so, through 
which firm ; and

(c) how long this firm has been 
representing the manufacturers before 
Government placed the order ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan) 1 (a)
The saving in capital and operating costs 
in the case of Mercedez Benz buses 
outweigh<« the slight excess in return per 
route mile of Leyland buses.

(b) and (c). Purchase of Mercedes 
Benz chassis was made directly from M/s. 
Tata Locomotive & Engineering Co. 
Ltd., Bombay, who have been selling these 
vehicles for the last three years.

Milk Production

/  Shri V. P. Nayar : 
Shri Punnoose :

Will the Minister of Food and Ag
riculture be pleased to refer to the reply 
given to Unstarred Question No. 949 on 
the 25th August, 1956 and state :

(a) how far, the average milk con- 
8\imption and milk yield of cows in the 
State would be improved by the dairy 
development schemes referred to therein ; 
and

(b) whether the Third Plan hasanv 
special emphasis for developing the milk 
yield and consumption in the State ?

The Minister of Food and Agri- 
oulture (Shri A • P. Jain) t (a) The exact 
increase in milk consumption and milk 
yield of cowi cannot be evaluated but an 
sjpreciable impTovcment may be expect-

Agricultural Statistics

/ShH V. P, Nayari
^ ^ S h ri Punnoose:

Will the Minister of Food and A ^  
riculture be pleased to refer to the reply 
given to Unstarred Question No. 1948 on 
the 25th August, 1956 and state:

(a) whether there is any wing of the 
Department of Agriculture or any other 
Department in the State collecting agri
cultural statistics; and

(b) if so, the total number of persons 
working part-time or whole time m such 
wings ?

The Minister of Food and Agricul
ture (Shri A. P. Jain)i (a) Yes. Agri
cultural Statistics in the former State of 
Travancore-Cochin used to be collected 
by the State Statistics Department.

(b) 103.

Forests
145. Shri Hem Raj: Will the Minis

ter of Food and Agriculture be pleased 
to state:

(a) the total area under forests before 
the First Five Year Plan;

(b) the area brought under forests 
during the First Five Year Plan; ard

(c) the area proposed to be brought 
under forests during the Second Five Year 
Plan?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) 277 thousand 
square miles.

(b) According to available information, 
the area under ‘Forests’ during 1952-53 
was 280 thousand square miles. Informa
tion for later years is not readily availabl.

(c) About 400 sq. miles.

Maternity Hospitals
146. Shri Ram Krishan: Will the 

Minister of Health be pleased to state:

(a) the number of Maternity Hospitals 
in India State-wise; and

(b) the number of new hospitals to be 
opened during the current year under 
Second Five Yeat Plan, State-w se ?
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The Minister of Health (Rajkumari 
AfBtitKanr): U) and (b). 'i he required 
«Qformatioa is nimish^d below:

Name oj the 
former States.

Number of Number of 
existing New
Maternity Maternity 
hospitals. Hospitals 

to be opened 
in 1956-57

S. Assam I —
2, Bombay 569

(including
wards)

36

3. Madras 27 —

4. Orista 3 1
5. Punjab 27 —
‘6. Uttar Pradesh 132

(including
wards)

13
(including

wards)
7. West Bengal 4 —
S. Hyderabad — —

Madhya Bharat
(including 

homes & 
Wards)

no. P.E.P.S.U I
(part of 

General 
Women’s 
Hospital)

I (ward)

ill. Rp*aoti?an 5 ___
«2. Travancttfe-Cochin 6 ___
«3. Ajmer 1 ___
14. Bhopal I _
15. Kutch 6 - -
16. Coorg ___ • I

117. Delhi 8
(inciudirfl; 

homes & 
wards).

3
(wards).

ii8. Himachal PradCBh 
Simla.

J9- Manipur
20. Tripura
21. Vindhya Pradesh
22. Bihar 
^3- Mysore 
24. Saurashira

I I (ward)
I (ward) —
I (ward) —

40
27

N il.

.■26. Madhya Pradesh ^ avaiiabie.

Rural Qectrlflcatioa
fS ri Ram Kriahant 

*̂ 7- shH D. C. Sharma:

Will the Minister of Irrigation end 
Pomcr te plcasfd to state:

(a) the names of theHDistricts in Pun
jab and PEPSU where the rural areas have

been benc t̂ed by Jhc rural elecirification 
pro£ramme ; and

(b) the names of places tlectrifiei 
so far District-wise ?

The Deputy Minister of IrrifaUon 
_ d̂ Power (ShrlHathi) : h) and (b). 
A statement containing the inicrmaticn as 
far as available with the Government of 
India, is laid on the Table of the He use.

Appendix II, annexure Nc. 12)

Second Five Year Plan of PEPSU

148. Shri Ram Kishan : Will the 
Minister of Planning be pleased to sute 
the schemes of the erstwhile PEPSU 
Govemmeni approved by Unim Govern
ment for the Second Five Year Plan.

The Deputy Minister of Planning 
(ShH S. n; Mishra) : I he Planning
Commission is engaged in pieparin? a 
volume on Developmen t Schcn;es in the 
Second Five Year Plan. This \̂ iil include 
particulars of development schemes appio- 
ved for the fo rm er State of PEPSU as well 
for other spates.

Capacity of Railway Lines
149. Shri Ram Krlshant Will the 

Minister of Railways be pleased to state 
the steps taken upto October, 1956 to in
crease the capacity of Railway lines on metre 
gauge section of Northern and Western 
Railways ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan)t Lists 
showing the works completed upto October» 
1956 and those in progress for increasing 
the line capacity of the Metre Gauge sec
tions of the Northern and Western Rail
ways are laid on the Table of Lok Sabha. 
[See Appendix II, annexure No. 13].

Shipping
150. Shri Ram Krishan: Will the 

Minister of Transport be pleased.to state:

(a) the amount of loan given to shipping 
companies during currcnt year company- 
wise, and

(b) the main terms of the loan ?

Tlw Deputy Minister of Railway* 
and Transport (Shri AlagcMa):
(a) and (b). A statement is laid on the 
Table of Lok Sabha. [See Appendix II, 
annexure No. 14.]

House Rent

151. Shri Ram Krishan: Will the 
Mmister ofRailwayabe pleased to state:

(a) whether it is a fact that disparity in
the rate of house rent still exists on some
divisions of Nortiicra Kuiiway;



(b) if so, whether Gavernmcni v'ropî sc 
to introduce uniform system of house 
rent; and
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(c) if not, the reasons rhorefor ?

The Deputy Mlnliter of Railways 
and Transport (Shri Alagetan): (a)
Attention of the Hon. Member is invited 
to reply to Unstarred Question No. 904 
asked by Shri P. L. Barupal on u-4-5^ 
in the Lok Sabha.

The assessed rent of each class 0/ 
quarters is so fixed as to obtain a return of 
4% on the capital cost of all the quarters 
Pooled in that class. The Northern Rail
way comprises of units of the former N.W., 
E.I., B 6. & C.I. and certain ex. States 
Railways. The rent on each constitutent 
having been pooled with the rest of the 
former Railway, of which the Constituent 
previously formed a part, will not necessarily 
be on a uniform basis over the entire re
grouped Railway until a fresh pwling is 
done. The disparity, however, is, limited 
to those cases in which the assessed rent of 
a quarter is below 10% of the occupani/s 
emolument’s, as this 10 percent pro
tection invariably protects the employees.

(b) The question of introducing a 
uniform basis of house rent for subordinate 
staff is under active consideration.

(c) Does not arise.

Goods Trains
 ̂19a. Shri FcroBc Gandhi: Will the 

Minister of Railways be pleased to state:

(a) the average speed of goods trains 
on B.C. and M.G. separately in the year 
1955-5 ;̂

(b) the average net load per goods train 
on B.G. and M.G. separately in the year
1955-56;

(c) the average number of wagons per 
goo^ train on B.G. and M.G. separately 
in the year i955-5̂ >; and •

(d) the average wagon load on B.G. 
and M. G. separately in the year 1955-56?

The Deputy Minister of Railwayt 
and Transport (Shri Alagesan):

 ̂ B.G. M.G.
(a) Steam— 9.84 miles 8.43 mile* per

per hour' hour
(b) Steam— 528 Tons 242 Tons
(c) Main 49 Unes 41

Branch 37 lines 27
(d)*i6.i Tons 8 86* Tons*

«Average wagon load during the run.

Railway Wagons
153. Shri Feroze Gandhlt Will the 

Minister of Railways be pleased to state;

(a) the wagon uses in terms of wagon 
turn-round on B.G. and M.G. separately 
in the year 1955-56;

(b) the average load of goods traffic 
on B.G. and M.G. separately in il.c year 
1955-56; and

(c) the train miles per running track 
mile per day on B.G. and M.G. separa
tely in the year 1955-56?

The Deputy Minister of Railways- 
and Transport (Shri Alagesan)t Ihe
information asked for is given below:—

B.G. M. G.
(a) to. 5 days f 7.6 days (Northern

i  group)
• 6.7 days (Southern 
l̂ group) '

163
11.7

(b) 247
(c) 18.7

Locomotives

154. Shri Fcroze Gtadhl: Will thĉ  
Minister of Railways be pleased to state:

(a) the total number of locomotives 
on line daily and the number under or 
awaiting repairs on B.G. and M.G. 
separately in the year 1955-565

(b) the engine miles per engine day:

( 0  per engine on line (steam) on B.G. . 
and M. G. separately in the year

^1955-56;
(ti)*per goods engine (steam) on B.G. 

and M.G. separately in the year 
1955-56; and

(c) the average tractive effort per engine 
in the year 1955-56 on B.G. and M.G. 
separately ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan):

B.G. M.G.

(a) Average No. on 
line daily—
Steam locos  ̂

Avera^ No. under or 
awaiting repairs 
daily—

5^512 2,857

Steam locos. 927 44a
(b)

(1) 84 77
(«•) •94 •85

(̂ )
Steam .10.095 17.346

(in IbR.) (in lb».)
♦ Per goods-engine in use.
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Public Telephones at Stations

155. Shri Kamath t Will the Minis
ter of Railways be pleased to refer to the 
reply given to Unstarred Question No. 451 
on 7th August, 1956, and state the further 
progress made in the direction of providing 
public telephones at Narsinghpur and 
Kareli stations on the Central Railway ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): The
public telephones at Narsinghpur and Kareli 
stations have not been installed as public 
exchanges have not yet been opened by the 
Posts & Telegraphs Department. It î  
understood that the schemes for providing 
exchanges at the above named stations 
have been sanctioned and it will take about 
5 months to open the exchanges if the ne
cessary materials are received in time. 
A firm demand for providing the telephones 
at Narsinghpur and Kareli railway stations 
from these exchanges is being placed on 
the P. & T. Department.

Bridge over Narmada

156* Shri Kamath: Will the Minis
ter of Transport be pleaaed to refer to 
the reply given to Unstarred Question No. 
450 on the 7ih August  ̂ 19563 and state at 
what stage the maner of construction of the 
bridge on the Narmada river ai Hoshsngs- 
bad rests ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): An
outline desiim lor the bridge has already 
been sent to the State Government who arc 
now preparing the detailed design and 
estimates.

Indian Agricultural
Institute

Research

157. Shri Achalu: Will the Minis
ter of Food and Agricuhnre be pleased 
to state:

(a) whai pay and allowances monthly 
men ate entided to every month in the Indian 
Agricultural Research Institute; and

from which date the present pay 
and allowances arc being paid to them ?

The Minister of Food and Agricul
ture (Shri A. P. fain) â̂  and î b;. The 
monthly men of the I. A. R. I., New 
Delhi, are paid at the rate ot Rs. 30/- 
(fixed) per month as wages plus Rs. 40/*
D.A. and Rs. 3/- C.A. with effect from 1st 
April 194S.

Indian Agricultural Research 
Institute

158. Shri Achahi: Will the Minis
ter of Food and Agriculture be pleased 
to state:

(a) the total number of monthly men 
in the Indian Agricultural Research Ins*

titute who have put in more than 10 yearif 
service; ^

(b) the number of monthly men wha 
have put in more than 5 years but less than
10 years of seirice;

(c) the number of monthly men who have 
put in service between 2 to 5 years; and

(d) the number of monthly men who 
have put in less than 2 years of service ?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) 27.

(b) 35-
(c) 12.
(d) 3.

Indian Agricultural Research Ijkstitute
159* Shri Achalu: Will the Minis

ter of Food and Agriculture be pleased
to state:

(a) whether the workers of the Indian 
Agricultural Research Institute are entitled 
to any medical facilities; and

(b) it so, what medical faciliiieK are 
provided to them ?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) and (b). 
Presumably information sought is in res
pect of *Monthly-men and daily-paid 
agricultural workers’ engaged by the Ins 
titute. These workers are not regular 
Govemmem employees and as such are 
not entitled to any medical facilities under 
the Contributory Health Service Scheme. 
They, however, get free medical treatment 
from the Dispensary attached to the Ins
titute which is open for all workers and 
employees ô  the Institute.

Steamer Workers* Strike at Gauhad

x6o. Shri P. C. Bose: Will the Miniiter 
of Transport be pleased to state:

(a) whether the steamer workers at 
Gauhati and other places have gone on - 
strike from the 27th September, 1956;

(b) the cause of ihe strike; and
(c) the number of steamers and workers 

involved in the strike ?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
The crew of steamers at Gauhati went on 
a strike from 22nd September, 1056. 
The strike was called off on i6th October, 
1956.

(b) The cause of the strike was the 
arrest of 13 member# of the crew of ‘S.S. 
Alampur* a steamer belonging to the Joint 
Steamer Companies, by ihe police, under 
section 63 of Inland Steam Vessels Act, 
1917, on a complaint from the master of the 
vessel.

(c) According to information available 
the number of vessels and workers involved 

was 40 and 530 respeciively.
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CAthew Cultivadoii

* 161. Shri Valayudhui: Will the 
’ Minister of Food and Agriculture be

Eleased to state the steps Government 
ave taken for the development of caihew 

cultivation in the erstwhile Travancore- 
Cochin State as envisaged in the Second 
Five Year Plan?

The Miniater of Food and Agricul
ture (Shri A, P, Jain)i A scheme for 
cashcw afforestation designed to cover
2Cj000 acres of forest land and costinc about 
Rs. 32.5 lakhs has been undertaken. Another 
scheme for raising of nurseries which is 
likely to cost about Rs. 2.6 lakhs during 
the plan period has also been sanctioned 
for the production and distribution of 
quality planting material.

Tt has also been decided to grant loans 
@ Rs. 150/- per acre to private land
holders and lessees of Government lands

* engaged in cashew cultivation.

Roada in Punjab
162. Shri D. C. Sharma: Will the 

Minister of Transport be pleased to state:

Ca) whether the Central Government 
spent any sum during the First Five Year 
Flan period through the State Government 
of Punjab for road development works in 
t̂he Hoshiarput sub-division (Punjab);

(b) if so, the length 01 new roads con
structed; and

(c) how many bridges were built on 
those new roads?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (s' Yes.

b̂) and (c). About 26 miles ®f 
National Highway were constructed in 
the Hoshiarpur District wiih culverts and 
bridges wherever necessary. In addition, 
work is in progress over a total length of 
about six miles of village roads.

Regional Forest Research Station

163. Shri D. C. Sharmac Will the 
.Minister of Food and Agriculture be 
pleased to state whether there is any pro- 
po«*al to establish n Regional Forest Research 
Station in the Puiijab during ’̂ he Second 
Five Year Plan period?

The Minister of Food and Agriculture 
AShri A. P. Jain̂ : No. Sir.

* Train Derailments

164. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to state:

(a) the number of train derailment 
accidents on the Northern Railway that 
occurred during 1956 so far;

(b) the number of such accidents relat
ing to the passenger trains and gocds trains 
respectively; and

(c) the total loss of lives and property 
and also damage to the Railway equif nrent 
caused by these accidents?

The Deputy Minister of Railways 
and Transport vShri Alagesan)! (a) and
^). 142 train derailments during the jm cd 
rrom 1-1-56 to 31-10-56. vis,;

Passenger train derailments 20
Goods train derailments 114
Other derailments 8

142T otal

(c) 2 persons were killed.

The approximate cost of dfmace to 
Railway property due to the trcm derpil- 
ments which occurred during the year 
1956 (upto September) was Rs. 1,67,612/-

(The figure for the month of October 
is not yet ready.)

Theft of Electric Lighting EqulFnccnt
165, Shri a  R. lyyunni: Will the 

Minister of Railways be pleased to state :
va) the number of thefts detected on 

North-Eastern Railway regarding the 
equipment for electric lighting frcm 
below the carriages;

(b̂  the number prosecuted, and 
pimisned, and the number acquitted ; and

(c) whether it is generclly possible for 
people other than Railway employees to 
come and take away from the equipment 
attached to the carnages?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Separate figures relating to th  ̂ number 
of thefts deteaed regarding the equifment 
for electric lighting from below the car
riages are not available.

(b) Prosecuted Punished Acquitted
1954-55 15 5 10
1955-56 17 8 2*

•Under trial: 7.
(c) Yes.

Foreign Tourists
166. Shri D. C. Sharma: Will the 

Minister of Transport be pleased tq state :

(a) the nvmber of foreign tcurisis who 
visited Delhi during 1955; and

(b) the facililies that were provided to 
them ?

Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
1 .̂972 foreign tounstsei.tercd India through 
Airports and Land Customs Stations under 
the Jurisdiction of the Central Excise Col- 
lectorate, New Delhi, during 1955.
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Separatestatistics of foreign tourists who 4ictually visited Delhi arc not available.

(b) No special facilities have been prô  
yided fbr foreign tourists visiting Delhi 

except facilities ofa general nature whichare 
usually provided by the Regional Tounst 
Office, New Delhi. The faciliti<rs afforded 
hy that Office include:

(f) supply of information in regard to 
places worth seeing;

(it) advice on the cost and availability 
of accommodation, transport aad 
trained guides; and

<tiV) supply oftouristliterature in various 
Indian languages and in some 
foreign languages ;

(iv) Issue of Kashmir Permits; and

iv) Assistance in getting admission to 
Parliament Sessions.

Women Dociors

Shri D. C. Sharma: Will fthe 
Minister of Health be pleased to state 
the number of women doctors employed in 
India in Government Service at present so 
far?

The Minister of Health (Rapmmarl 
Amrit Kaur): The requisite infcttmatioD 
is being collected and will be laid on the 
Table of the Lok Sabha in due course.

Indian Lac Gets Committee
i&H. Shri Bibhuti jMithra: Will- the 

Minister of Food and Agricnltiire be 
pleased to state:

(a) wheiher any sieps have been taken 
ao far by the Indian Lac Cess Committee 
to acquaint the general public with Lac 
^ d  shellac; and

Tb) it so, the details thereof?

rhc Minister of Food and Agricul- 
tore (Shri A. P. Jain)2 (a) Yes.

(b) (0  The Indian Lac Research Ins
titute at Nam&uni, Ranchi, a research ins
titution maintained by the Indian Lac Cess 
Committee has published about 300 books 
and pamphlets. Doth of scientific and po
pular nature, on lac and shellac in English 
and Hindi as also in some other Indian 
languages such as Bengali, Oriya, Urdu 
and Malayalam.

(11) Articles of popular naiurc arc 
(published in daily and weekly newspapers 
from time to time. Recently to mark its 
Silver Jubilee in Sepiember^
Committee brought out a Souvenir Publica
tion— a very comprehensive book on lac 
and shellac, giving useful articles surveying 
the lac trade and industry for the last 25 
years, statistical data and an exhaustive 
Directory of lac trade. SheUacsupplements

were brought out in important newspapers 
during the Silver Jubilee such as Amrita 
Bazar Patrika, Calcutta, *4/’ (Hindi), 
Banaras, of Industry and Trade,
Delhi, and Udyog Vyapar Patrika, Delhi.

(.Ill) The Committee participates in 
most of the important exhibitions. As part 
of the Silver Jubilee Celebrations, an 
Exhibition on Lac and Lac Products has 
already been held at Ranchi.The exhibiticn 
would also move to Delhi,Calcuna, Bombay, 
Madras, Patna and a place (to be fixedlater) 
in Madhya Pradesh.

(w) The results of research obtained at 
the Indian Lac Research Institute are 
disseminated with a view to their adop
tion by appropriate interests.

(v) The Committee is running two 
schemes for propagating improved methods 
of cultivation and utilisation of lac. Shellac 
Utilisation Officer has been appointed under 
the Committee for propagatinip the uses 
of shellac and also maintaining liaison with 
industrialists for increasi^ the consumption 
of Lac in the country. The schemes relat
ing to the cultivation of lac are being 
looked after by the Special Officer for 
Lac Cultivation who has been entrutted 
with the duty of exploring the possibilities 
of increasing cultivation of lac.

[jn) A fibn entitled “ Lacs from Lac*’ 
was produced by the Ministry of Informa> 
tion and Broadcasting. Production of a 
coloured film on shellac is also under 
Consideration.
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170.

Railway Coachcs

Thakur Jagal Kishore Sinha  ̂
Shri Atthana:
,Babu Ramnarayan Sin^ r

Will the Minister 
pleased to state :

of Railways be

(a) whether it is a fact that the 
coaches used between Saxnastipur and 
Narkaiiaganj via Darbhanga are com
paratively older than those running, 
between Muzaffarpux and Narkatia- 
ganj via Motihari on N.H. Railway^ 
and

(b) if so, the reasons therefor?

Tke Deputy Minister of Railways  ̂
and Transport (Shri Alagesan) : (a)
No. ,

(b) So long as coaches are serviteable 
and in good condition, the question oj 
their being old does not arise. In view 
of the present shortage of coaching slock;r 
even over age stock, if in good and service
able condition, has to be used.

Poultry Development in Punjab.

' Sardar Iqbal Singh :
 ̂Sardar Akarpuri:171.

Will the Minister of Food and 
Agriculture be pleased to state :

(a) whether the Punjab Govern
ment have asked for any loan for the* 
poultry development schemes in that 
State; and

(b) if so, the amount sanctioned 
under the All India Poultry Develop
ment Scheme ?

The Minister of Food and Agriculture- 
(Shri A. P. Jain) : â) Yes.

(b) Loan approved for former Punjab 
Government. Rs. 49,700/-.

Loan approved for former PKPSU 
Government. Rs. 47,230/-.

172.

Fish Nurseries in Punjab

r Sardar Iqbal Singh:
\  Sardar Akarpuri:

Will the Minister of Food and Agri
culture be pleased to state :

(a) whether any assistance has 
been given to the G overnment of 
Punjab for fish nurseries in that State* 
and

(b) if so, the details thereof?



301 Written Answers 20 NOVEMBER 1956 Written Answers 302

The Minister of Food and AfHcultore (Sliri A. P . Jain) : (a) Yes.
(b) 1956-57:

A loan of Rs. 30,000 and a grant of 
Rt. 17,620 were sanctioned for a 
scheme for stocking impounded 
water with fish seed.

Irrigation and Power Projecta
*73-

rSardar Iqbal Singhs 
i^Sardar Akarpurit

Will the Minister of Irrigation and Power be pleased to lay a statement 
on the Table of the Sabha showing 
the approved list of irrigation and 
power projects to be executed in 
Punjab during the Second Five Year 
Plan period with central assistance?

The Deputy Minister of Irrigation and Power (Shri Hathi) : A statement is 
laid on the Table of the House. [See 
Appendix II,annexurc No. 15].
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485

LOK SABHA
Tuesday, 20th November, 1956

The Lok Sabha met at Eleven of the 
Clock.

[ M r . S p e a k e r  in the Chair] 
QUESTIONS AND ANSWERS

(See Part I)

12 hrs.

PAPERS LAID ON THE TABLE
A m e n d m e n t  t o  R e p b e s e n t a t io n

OF P e o p l e  ( P r e p a r a t io n  o f  E l e c t q r a l

R o l l s ) R u l e s

The Minister of Law and Minority 
Affairs (Shri Biswas): On behalf of
Shri Pataskar, I beg to re-lay on. the
Table, under sub-section (3) of section
28 of the llepresentation of the People
Act, 1950, a copy of the Notification 
1 0̂. S.R.O. 1775, dated the 6th August, 
1956, making certain amendment to 
the Representation of the People
(Preparation of Electoral Rolls) Rules, 
1956. [Placed in Library. See No. 
S-390/56].

Shri Kamath (Hoshangabad): In 
view of the fact that all these rules 
^re, under the enactment, subject to
modification by the House after a 
period, may I request that copies of
the rules may be supplied to the 
Members of the House so that they
may table amendments?

Shri Bisww: • They are laid on the 
Table, and it is open to the Members 
to find out what the rules are. Whether

they will be circulated to Members
or not I cannot say as depends 
upon the usual practice in these 
matters,

Shri K. K. Basu (Diamond }larbour):
Last time it was circulated, I think.

Mr. Speaker: I do not know if 750 
loose copies of the rules are available.
If any hon. Member wants to table
amendments, I shall try to provide
him with a copy.

Sawiarain (Visakha- 
patnam): Copies of the rules must be
available b^ore aii»endments are 
tabled.

Mt. Speaker: Not to every one of
the Members.

Shri b n u ^ :  When amendments
are tabled here, every Member would
like to have a copy of the rules as 
well.

Mr. Speaker: I shall have a suffi
cient number of copies put in the 
Notice Office so that any hon. Member 
who wishes to have a copy may have
it

R e p r e s e n t a t io n  o f  P e o p l e  ( C o n d u c t

OF E l e c t io n s  a n d  E l e c t i o n  P e t i t i o n s )
R u l e s

Shri Biswas: On behalf of. Shri
Pataskar, I beg to re-lay on the Table,
under sub-section (3) of s^tion 169 
of the Representation of the People
Act, 1951, a copy of the Representa
tion of the People (Conduct of Elec
tions and Election Petitions) Riiles» 
1̂ 56, published in the Notification No. 
S.R.O. 1943, dated the 30th August, 
1966.

[Placed in Library. See No. S-377/56].



A mendments t o  Representation o f
People (Preparation o f  Electoral 

Rolls) Rules 
Shri Riswas: On behalf of Shri 

Pataskar I beg to lay on the Table, 
under rule 355 of the Rules of Proce
dure and Conduct of Business in Lok
Sabha, a copy of the amendments to 
the Representation of the. People (Pre
paration of Electoral Rolls) Rules, 
1956, passed by the Houses of Parlia
ment and published in the Notification 
No. S.R.O. 2317, dated the 9th October, 
1956. [Placed in Library. See No. S-
469/56].

On behalf of Shri Pataskar I beg
to lay on the Table, under sub-section
(3) of section 28 of the Representation
of the People Act, 1950, a copy of the 
Notification No. S.R.O. 2373, dated the 
17th October, 1956, making certain 
amendments to the Representation of
the People (Preparation of Electoral 
Rolls) Rules. 1956. [Placed in Liteary.
See No. S-470/56].

L i f e  I n s ij r a n c e  C o r p o r a t i o n  R u l e s

The Biliiiister of Revenue and 
Defence Expenditure (Shri A. C. 
Gaha): O n  behalf of Shri M. C . Shah, 
I beg to re-lay on the Table, imder 
sub-section (3) of section 48 of the 
Life Insurance Act, 1956 a copy of the
Life Insurance Corporation Rules, 
1956, published in the Notification No. 
S .R .O . 1889A, dated the 28th August, 
1956. [Placed in Library. See No. 
S-360/56]..

E ig h t h  A n n u a l  R e p o r t o f t ^ e

I n d u s t r i a l  F in a n c e  C o r p o r a t i o n  a n d

A s s e t s , L i a b i l i t i e s , P r o f i t  a n d  l i o s s
A c c o u n t s

Sliri A. C, Gnha: I beg to lay on the 
Table, under sub-section (3) of section
35 of the Industrial Finance Corpora
tion Act, 1948, a copy of the Eighth 
Annual Report of the Board of Direc
tors of the Industrial Finance Corpora
tion of India for the year ended 30th
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June, 1956, along with a statement 
showing the assets and liabilities and 
Profit and Loss account of the Cor
poration for the year. [Placed ia
Library. See No. S-471/56].
P l a n t a t i o n  I n q u i r y C o m m i s s i o n 's

R e p o r t  o n  C o f f e e  I n d u s t r y .

The Minister of Consumer Industries 
(Shri Kanungo): I beg to lay on the 
Table a copy of the Report of the
Plantation Inquiry Commission, 1956—
Part II—Coffee [Placed in Library,
See No. S-472/56].

Motion re IntematUmal 488
Situation

STANDARDS OF WEIGHTS AND
MEASURES BILL

♦ R e p o r t  o f  J o i n t  C o m m i t t e e

The Minister of Consumer Industries 
(Shri Kanunfo): I beg to present the
Report of the Joint Committee on the
BDl to establish standards of weights
and measures based on the metric
system.

MOTOR VEHICLES (AMENDMENT)
BILL

♦ ‘ R e p o r t  o f  J o i n t  C o m m i t t e e

Shri Ragfaavachari (Penukonda): I
beg to present the Report of the Joint
Committee on the Bill further
amend the Motor Vehicles Act, 1939.

E v id e n c e

Sliri Baghavaohari: 1 also beg to lay' 
on the Table a copy of the evidence
tendered before the Joint Committee
on the Motor Vehicles (Amendment)
Bill, 1955.

MOTION RE INTERNATIONAL
SITUATION—contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved by Shri
Jawaharlal Nehru on the 19th Novem
ber, 1956, namely:

“That the preseftt international 
situation and the policy of the

♦Put^hed in the Gazette of India 
dated iij-11.56, pp. 855/1 to 855/21.

♦•Published in: the Gazette of India 
dated, 20-11-56, pp. 855/22 to 855/108.

Extraordinary, Part 11—Section 2, 

Extraordinary, Part II—Section 2̂



4*9 Motion re 20 NOVEMBER 1956 International Situation 490

Government of India in relation 
thereto be taken into considera
tion.”
Shri Shree Narayan Das may con

tinue his speech.
Sliri Kamath (Hoshangabad): Before

that, I would earnestly request that 
the general discussion might contmue 
till 5 o’clock and the Prime Minister 
may kindly reply at 5.

Some Hon. Members: No, no; we
have engagements after 5.

Mr. Speaker: The House will rise 
at 5 o’clock, I shall caU the, hon. 

*Prime Minister at 3-45 p.m. He may
faVp. an hour and we will have ten
minutes left thereafter.

Shri Kamath: Let the Prime
Minister reply at 4-30; let us sit 
an hour longer or at least till 5-30, 
and I think the Prime Minuter also
will be willing to accept this.

The Prime Minister and Minister of
Extornal Affairs (Shri Jawabarlal
Nehra): I think it should be over by
5-15 as I have some other engage
ments after that time.

Mr. Speaker: The matter should be
over at 5-15 p.m. It is only a matter 
of fifteen minutes.

Shri Kamath: Let me formally move
the a m e n d m e n t  standing in my name 
and seek an opportimity t o  speak on
it later on.

Mr. Speaker: When was this t^ led?

Sliri Kamath: Yesterday.
Mr. Speaker: It was not there before

yesterday. My difficulty is this. H w.
Members have gone on with the dis
cussion on this motion for a full day. 
What is to happen to those hon. 
Members who have to say something 
©n this amendment? Hereafter and 
even from this time this ought to be
the rule. So far as it concerns a Bill
consisting of a number of clauses, 
before any particular clause is taken 
up, the amendment should be Ubled
one day in advance if it is dirtinct 
and separate from the other clauses

of the Bill; but with respect to a 
motion of this kind, for . which two
days are allotted for discussion, a 
number of hon. Members have already
spoken, coming from various parties
and what are they to do with respect
to thi:: amendment if I allow it to be
moved at this stage?

Shri Kamath: I submit that the
notice with regard to the Prime 
Minister’s motion was given on
Saturday-----

Mr. Speaker: Hon. Members must 
be clear in their minds in regard to
their request. If yesterday the hon. 
Member had said that he had not
sufficient notice to table the amend
ment, in case an exception was taken
by the Chair or by any other hwi. 
Member that sufficient notice was not
given for amendments to be tabled, I
would have waived the rule and
allowed the amendments to be moved,

Shri Kamath: I gave an amendment 
the day before voting, when tiie Five
Year Plan debate was going on and
it was admitted by you and it was
considered also. If you do not allow
my amendment, then the seomd
amendment also cannot be moved. 
How can that be moved?

Mr. Speaker: For the second amend
ment also there is the same difficulty. 
It applies to both amendments.

Inasmuch as the hon. Member says 
that he followed the previoas practice,
I put a stop to this practice hereafter. 
However, I will allow the ameaA- 
ments today. I have allowed Shri 
Kamath’s amendment and also the 
amendment standing in the name of
Shri KasliwaL

Shri V. G. Deshpande (Guna): I
have given notice of two amendments 
in the morning itself.

Mr. Speaker: Let it come up and
then I will see.

Shri Kamath: I beg to move:
That for the original motion, the

foUowing be substituted:
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[Shri Kamath]
“This House having considered 

the present int^natiojial situation 
and the policy of the Government 
of India in relation thereto—

(i) regrets that India abstained 
from voting on the operative part
1 of the Five Power resolution on
Hungary in U.N. General Assem
bly on the 9th November, 1956; 
and

(ii) is of opinion that in the 
inter^t of peace and freedom the 
Govemment of U.S.S.R. should
withdraw its forces from Hungary 
without any further delay ”
Sluri Kasliwal (Kotah-Jhalawar): I 

beg to move:
Th|»t for the original motion, 

the following be substituted:
‘ “This House having considered
the present international situation 
and the policy of the Govermxient 
of India in relation thereto, 
approves of the said policy.”
Mr. Speaker: These amendments are 

before the House.

iRWT
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Acharya Kiipalani (Bhagalpur cum
Pumea): Mr. Speaker, Sir, as the
Prime Minister has said, the inter
national situation is critical. It 
remkins so inspite of a stight easing 
of the situation. If it remains so, it 
is because some of those who have
offended periodically come out with
statements that make one to fear if
world peace could be maintained. And
who are these offenders? They are 
three great powers, who are the
permanent members of the Security 
Cotmcil and, who have also the pofwer 
of veto there. It is quite natural lor
those nations that are militarily weak
to condemn them. But it is also 
necessary that we see whether our
own intentiiMis, our conduct and our
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[AchArya Kripalani]
expiressicm of views have been such 
as to entitle us to th^ condemnation. 
A little of self>analysis is necessary. 
We have to see nt̂ ltat dvtr own attitude 
has been in international affairs.

Bat, before I talk of intematibnid
afifa^ I woqM draw the attention of
the House to one very important 
matter which is connected with the 
information we get of what is bap|^^
ing. I f^ l  we are not properly kept
informed by our representatives in 
foreign countries of what is happen
ing there. This is the general opinion
in the country, that our representa
tives are not able to sense the atmos
phere of the country to which th€y 
are accredited; otherwise it would
have been impossible for the High
Commissioner in England to be on a 
holiday in* Allahabad.

Dr. Lanka Sundaram (Visakha- 
patnam): You mean our High Com- 
missidner?

Acharya Kripalaiii: Yes, our High
Conmiissioner. Not only tiiat. It Woald 
have been impossible that the holiday
should not have been cut short when
the invasion of Egypt took place. 
Again, our representative in Egsrpt 
was, if I may say so, hibernating in 
Hyderabad.

Shri Frank Anthony (Nominated—
Anglo-Indians): But winter has not 
set in.

Shrl JTawaharlal Nckm: May 1 ask
the hon. Member if anybody in the 
wide world knew about it? Did he
ever knew about it? He is criticising 
our representatives. Did anybody
know about the Anglo-French action
24 hours before it took place?

Aeharya Kripalaiii: I only said that 
the representatives of our country are 
there at least to sense the atmosphere.

siiri Alva (Kanara): Even
the United States of America was not
able to sense the atmosphere before
the Anglo-French action (Inter^
ruption).

Aeharya Kripalani: I do not grudge
our representatives having a holiday.
What I want to say is that they must 
be thoroughly conversant with what
is going on.

Shrl Jawaharlal Nehm: I think they
are more conversant than anybody^ 
any other country’s repr^ehtatives.

Shri Kamath: Not all of them, but
some.

Acharya Kripalani: I have no doubt
about it! And where was Shri Krishna
Menon who seems to know everything
about other countries, inside aad out?
He was in Coimbatore. And he, at a 
Preess interview said that the uprising
in Hungary was just like the riot in 
Ahfnedabad. This is how our repre
sentatives sense political events. We
are told that our representative 
throughout this painful tragic affair
has been in Budapest. It would be
very Interesting to know how far his
description of what happened in
Hungry conforms to what our Prime
Minister got from Mr. Bulganin. 
Further, we have talked so much
about the independence of Hungary. 
May I know whether the Prime Minis
ter wrote also to the Prime Minister
of Hungary, whoever he might have
been at that time, about information
on what was happening in his un
happy country. Since we consider
that country to be Independent arid 
we made so much of it at the U.N.O. 
it was necessary to have its own
version. I feel that our diplomats are
not able to sense the situation in the
country in which they are serving. 
That is clear from the fact that soxne- 
three years back, our Prime Minister* 
paying a tribute to the memory o f
Stahn said that he was a man of
peace and that he stood for peace. If
this is the way in which we are 
served, I think, it is a sorry state of
affairs. He again said after de-
Stalinization, that those who have
succeeded Stalin stand for democracy
and for world peace. Today, these 
opinions have proved to be as iH- 
fouj^ded as our previous opinion about
Stalin.
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Sir, I am at one with the Prime 
Minister when he condemns the 
incursion of England knd France in 
Egypt. My deepest sympathy g o «  out 
to the t>eopte of Egypt. Ifo words are
strimt ehotogh to condemn the aggres- 
skin of France and England. It is 
b a M  on the old ideas of imperialism. 
It is full of arrogance and, if I may 
say so, it is perfidious. The Israeli 
attack on Egypt wad also u naba^d
aggression. It was more to be con
demned because it provided a 
excuse for England and France to take
action against Egypt. Israel has only
injured itself; it will be well-advised
to follow the instructions of tl^ U.N.O. 
For, after all, Israel can exist onty
with the good-will of the U.N.O. and 
the general world opinion.

It will not be out of place here to
say a word about our attitude towards 
Israel. There is no doubt that the 
establishment of Israel was an act of
injustice, and if I may say so, of great 
injustice which offended the feelings
of Arab nationalities; it created the 
problem of refugees. Therefore, it was 
legitimate that we should hesitate to
recognize the existence of Israel, and 
we did so for some time. But ulti
mately when it became an established 
fact, we had to bend before it and 
we recognized Israel. Having recog
nized it, we refused to have any 
diplomatic connection with it, though 
we have diplomatic connections with
nations whose importance is much less, 
and who are not even really free.
They may be Ujchnically free. If a 
nation has a continuous existence and
we have to live alongside with it, 
then some way must be found for
co-operative co-exis]tence. The Arab
nations did not recognize Israel. They 
always consiclered that they were at 
war with Israel, even though they had 
accepted the truce. After having
accepted the truce, they considered 
thetnselves to be at war with Israel. 
Egypt closed the Suez Canal to the
shipping of Israel. As the Prime 
Minister said yesterday, we are in 
close relationship with Egypt, may I 
know if any advice ivas given to our
friend Nasser that it was not right to

prohibit Israel ships from going
through the Suez Canal? Another
fact is that propaganda has been gdin^
on day after ^ y  in Egypt, the tsvOA 
and substance of which is that Isriiel 
must be destroyed. It would appear
that in spite of aggression by Israel, 
I am advocating its cause, but that it
is not so. The fact is that we must
recognize that Israel State can be
abolished only at the expanse of a
third world war and if vi e are not to
encourage ideas and actions th£t would
bring about a third world war, we
most, I htimbly say, exercise ou^ 
infliience to bring about some work
able jirriingement between Israel and
the Arab countries with which we are
on intimate and friendly terms.

1 find certaiti gaps in the statement 
that was given last Friday by oor
Prime Blinister of what has been
happening. He told us the wh(fle
story abbot the British and the FrencK
inctirsion in Eg;^t but there were
some gat)s in the story. One gap in
the Prime Minister’s statement is that 
during these days of trouble Russia 
made an offer to the U.S.A. that if
the two big powerful nations joined
hands together and put down aggres
sion in Egypt, everything will be
all right. Fortunately^ for this world
that the U.S.A. refused this c^er. I
say, ‘fortunate’ because if these two
big giants had joined together, there
would have been no freedom for any- 
country in thi« world. /

An Hon. Member; Bad logic.
Aeharya Krtpakmi: But good poetry.

Afterwards when America would not
consent to join with Russia for a world
domination, the Russians issued their
threats, and after that they said they
would send their volunteers. As soon
as this was done, our Prime Minister 
wrote to the Russian Prime Minister 
that they should not precipitate
matters and that such action (sending
of volunteers) would be disastrous. 
This warning was very good. But
unfortunately in Calcutta, the Prime
Minister is reported to have said that 
it was the threat to send volunteers
by Russia that made England and
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France to consent to follow the
instructions of the UJNT.O---- -

Shri Jawaharfaa Nehru: Would the 
hon. Member mind quoting where I 
said that?

Acliarya Kripalani: I have only said 
what was reported in the press. There
was no contradiction.

Shri Jai^aharlal Nehru: The press 
was not there. Private meetings are 
not normally quoted or relied upon.

Acharya Kripalani: It (the press)
may misrepresent often, but it also
often happens that when anything is 
inconvenient to us politicians, we
blame the press. I am very glad-----

Shri Jawaharlal Nehru: He is talk
ing about a private conversation. In 
this connection, I may point out that 
I am not objecting to any report of
my speecji. If the hon. Member is 
talking about a private conversation, 
then, what I submit is that it is not 
justifiable.

Acharya Kripalani: I am not refer
ring to any private conversation. I am 
referring to what appeared in the
press. I was very careful and I said 
“ the Prime Minister is reported to 
have said.” I think I am quite within
my limits wlien I qualify my state
ment like that and even now the fact
is not contradicted. If it were con
tradicted, I am sure, I would be very
happy and none would be more happy 
than myself.

Shri Jawaharlal Nehru: I do not
wish to interrupt again and again. I 
will tell the hon. Member what I have 
to say at the close of my remarks.

Acharya Kripalani: I think that is 
the proper way of doing things. Any
way, some people do think that the 
Russian attitude was responsible for
the attitude that afterwards was taken 
by France and England. If this 
impression goes round, it is very
dangerous, because. Sir, you will
remembef, that America, though they
did ||ot ^ e r  to send volunteers, stated 
that they would resist any aggression 
l>y Russia. Such threats are very
very dangerous because in critical

times they might lead to a world
conflagration.

Another omission which, if the 
Prime Minister wiU allow me to state, 
is that I want to know whether we
were informed, whether our Govern
ment was informed at the time of the 
invasion or after the invasion by the 
British Grovemment of what they
were doing, why they were doing and 
what they proposed to do. This is 
very important. We would like to
know if the Indian Government, like 
any ordinary citizen of any country, 
knew what was happening and what
was going to happen and what their
plans were in the future from the 
British Government or from press 
reports and i^dio talks there was any 
commimication to us. If there was 
any communication we would like to
know what was the nature of that 
communication and what did we do
and what did the British do because 
this has an intimate bearing upon 
our membership of the Common
wealth. Public opinion is growing
that we are gaining little and we
are losing much by our being in the 
Commonwealth. I request the Prime 
Minister, if he does not get annoyed
by my voice, that he would be think
ing more in tune with what is going 
on in the minds of the people in this 
country if he revises his ideas about 
our membership of the Common
wealth. A very elderly statesman of
India has already been telling us that 
our connection with the Common
wealth must cease. I must say the 
Commonwealth is predominantly an 
association of white nations and they 
all suffer from colour prejudice. So, 
normally, we have no ptece" in this 
Commonwealth. If it was of no use 
before we attained independence, I
don’t think there has been much of a 
difference now.

Coming to the question of Hungary, 
I have said that our diplomats did not 
properly assess the situation and sense 
what was going on there. Otherwise, 
I cannot understand what was said in 
Coimbatore by Mr. Menon and his 
attitude in the U.N.O. But I must say 
that it is in conformity with what has
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be«n happening in our international 
relations during the last few years.

Sir, on another occasion, speaking on 
a debate on foreign affairs, I said that 
we denounce trans-oceanic colonialism
and we denounce the new pacts that 
are made but we have not a word to
say about what Russia does. I had 
said that Russia nibbles at its neigh
bours and slowly swallows them up 
and puts them behind the iron cur
tain. I do not know which imperial
ism is worse. I also do not know
which type of colonialism is worse. I 
do not know whether the pacts in 
which the Western powers have in
dulged are bad or there are worse
things like puppet governments being
established and permanent armies 
being stationed in other countries. 
Whenever nationalism rises in revolt
it is put down by armies of two lakhs 
of people and thousands of tanks. I 
do not know what is worse. I do not 
know if any member country left the 
N.A.T.O., the English people or the 
American people would invade that 
country and would say: you have got
to remain in N.A.T.O. anyhow. So, I 
do not know which type of military 
pacts and which type of colonialism
is worse. I hate both type of colonial
ism. But I say what Mr. Menon did 
was in conformity with our interna
tional outlook that has been there for
some time.

If we look at the U.N.O. resolutions, 
I think the first resolution was such 
that everybody, every right think
ing person, should have voted in 
favour. The second resolution, as we
were told yesterday, had only one
clause to which there could be any 
objection and that was the clause 
about election under the supervision
by the U.N.O, WeU, I do not know, 
but I am afraid we have recognized 
the authority of the international 
•ovganisation to conduct elections
wherever the conditions are disturbed 
or so disturbed that it is uncertain 
which government or party represents 
the people or who should represent 
“them. We are the Chairman of the 
Inter-National Commission that has 
been appointed fbr Indo-China. There

^elections would have tstkeri place but

for the intransigence of some party
or the other.

Shri Jawaharlal Nelim: lliat is not 
correct. That has nothing to do with
the elections. It is not a correct
statement. The international com
mission has nothing to do with the 
delay in the holding of the election.

Acharjra Kiiiulaiii: We have nothing 
to do with it  But we have consent
ed to an international commission
carrying on the elections there.

Shri Jawaharlal Nehro: No. That is 
not a fact.

Acharya Kripalani: Then what was 
the difficulty?

Shri Jawaharlal Nefam: I am mere
ly saying that tiie function of the 
international commission was not to
carry out the elections.

Acharya Kripialani: Then how are 
the elections to take place?

Shri Jawaharlal Nehru: That is
another question.

Acharya Krijialaiii: The elections
that have to take place must be under 
some authority. Suppose there is the 
question of the imification of Ger
many, who is to arrange for the elec
tions? It must be by some interna
tional body. Anyway it is quite legi
timate to oppose this claui^. But 
what is wrong with other clauses? I 
would not read the preamble which
is very innocent. I will read clause 
1. Clause 1 calls upon the Govern
ment of the Union of the Soviet 
Socialist Republic to withdraw its 
forces from Hxmgary without any fur
ther delay. I am s«re that, in spite 
of what the Prime Minister says, if
really Mr. Menon had waited for
instructions—and I do not believe that 
he could not have got instructions 
from the Prime Minister—he would
not have got instructions ttiat he 
should oppose the whole resolution or 
that he should have remained neutral 
on clauses having nothing to do with
elections. I think I am not doing 
injustice to my Prime Minister whom
I know so intimately.

An Hon. Member: Very, very old
friends.
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Acharya Kripalani: It is very neces
sary that on these critical occasions, 
our representatives should take ins
tructions from headquarters. It is 
agftin reported that our rept^entatire
even expressed that “we do not care 
for instructums” .

Then, we asked yesterday who were
the nations that voted against this 
resohition. We were told tlttft they
were all the nations comprxskig of
tho^ who are behind ttie iron cur
tain. We were also told—and it has 
ap^ared in a statement made by 
some of our representatives in the 
U.N.O. today—that Yugoslavia also 
voted against this resolution. I hope 
that our friends know the position of
Yugoslavia. It Yms suffered very
much from Russia. Today, if there is 
any revolt in the East, it is put to the 
credit of Marshal Tito and Yugoslavia. 
Not only that. Day after day, a vile
campaign has been going on against 
Yugoslavia. If such a small country
that had suffered so much in the 
second world war voted against it, 
there is nothing to wonder at. But 
are we in that similar plight and posi
tion? Do we occupy the position of
Yugoslavia ’ that we should go out of
our way and do even what the Arab
countries did not do? The Arab
countries are supposed to have been 
saved because Russia gave a threat 
to England and France! If even they
remained neutral on this resolution, I 
see no reason why we should not have
remained at least neutral in this mat
ter.

Then, today, I was very sorry to
read a statement issued by soBie ot
our representatives in the U.N.O. It 
makes sad reading. One thing about 
it is that not all our representatives 
have signed that statement. It is 
signed by seven of them. We do not
know how many representatives we
have in the U.N.O.

Shri Jawaliaiift] Nehru: 20.
Acl^rya Kripalani: Out of the 20,

only seven had signed.
Shri Jawahartal Netuu: The others 

are officials.
Aduirya Kripalani: AU others are 

officials? ^  i

Shri Jawaharlal Nehru: Yes.
Aehaurya Kripalani: I do not want

to contradict the Prime Minister. I
thought that some of them were non- 
officwls, and that those seven were
not the only non-officials. Anyway,
when they go to the U.N.O., I suppose 
they have some freedom and the Gov
ernment would not have been offend
ed with them if they had signed the 
statement which was in support o f
their chief.

The last thing that they have said
is very significant They say that the 
Russian forces would he withdrawn
only when the imperialist powers, the
democratic imperialist powess, give
up their military bases. They have
been logical. I do believe that unless
these military bases are abolished,, 
whetiier they belong to Russia or they
belong to the imperialistic democra
cies, there will be no world peace. 
But, may I humbly suggest to the
Prime Minister—what he has often
told us—that first things should come
first? I think it is confusing the
issues. To say in this connection—in
connection with Hungary—that the
Russian troops would withdraw only
when the larger, bigger question is 
decided, is confusing issues. This is
exactly the position, I submit, that 
Russia has taken. In today’s news
papers you find that they have said
the very same thing. Are our repre
sentatives expected to support what
ever Russia says? Really, if . we are
suspect in the international world,
I do not think it is quite unreasonable. 
If we are neutral, then, wc must 
remain neutral so that everybody may
be able to see it. I submit that in
politics it is not enough to be right, 
but we must appear to be right. If
we do not appear to be right, otir 
merely being right is not enough
especially, in international affairs.

Therefore, I was glad when the 
Prime Minister made his speech yes
terday. He said that the rising in 
Hungary wa  ̂ a national rising and it
was being suppressed by foreign
arms. If it was being suppressed by
foreign arms, I am sure our Govern
ment will not rest satisfied with that
expression of opinion. It must not
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recognise any Government that is 
headed by those who are put in 
power by Russian arms and it ^ould
never recognise the Kadar Govern
ment. I hope it will encourage forces
that are making for the freedom of
Hungary.

I heard in the lobbies that Congress
men were very happy because of the 
Prime Ministers speech yesterday. It 
is as it ouĝ ht to be, because, the 
Prime Minister was expressing the 
general c^inion in the country, and 
also Congress opinion. There was
another reason for the jubilation of
Congressmen. It was that the* wind
had been taken out of the sails of the
opposition by the Prime Minister's 
speech, the national opposition. There
is no other opposition but one nation
al opposition. The other opposkion
takes its cue from somewhere ^Ise. 
On this occasion, more particularly 
l>ecause that opposition has no objec
tion to whatever was done by our 
representatives in the U.N.O. I am 
very glad that the wind has been 
taken out of our sail. I will be very
happy if on every occasion, on second
thoughts, the Prime Minister ta^er 
away the wind from our s5uls. I will
be very happy if our sails are tom
as under on second tbougl^ even
and he (the minister) really becomes
a national leader.

Jkfi’. Sf^jj^ejr: These am,endments
are also before the House.

Shri V. O. DeshiMuide: I beg to
move:

1. That for the original motion, the 
following be substituted:

‘This House having considered 
the present in^matkmal situation 
and tl̂ e policy of the Government 
of India in relation thereto, is of
opinion that—

(1) Indian representative in the 
U.N. General Assemblj^ 
made a mistake in abstain
ing from voting on the 
operative part 1 of the ^ y e
Power resolution on Hun
gary in U. K. Gei\ml
Assembly on the 9th Nov
ember, 1956.

<2) India should strive for get
ting the U.S.S.R. troops
withdrawn from Hungary
failing which India shetdd 
sever diplomatic relati<«s
w m  U.S.S.R.

(3) While condemning the 
manner and the method of
Ajiglo-French agression in 
Sgypt, Govemiq*»tt
has not taken due optiee of

between the Israel 
and Ar^b Nations. Unless 
due attention is given to 
the isecuriiy and mjbegri^
of Jsrwl, lastmg pe«ee
w ^ ld  not be estab li^ ^  in 
Western Asia.

<4) In view of the p recif^ te
action by England in Egypt 
without consultation wftti 
or without intimation to
India, India should seri
ously consider whether it
should continue in |he 
Commonwealth of nations 
or not.”

2. That for the original motion  ̂ the
following be substitut^:

*̂This House having considered
the present international ^tuation
and the policy of the Government 
of India in reiation thereto, is at
the (HMnion that India should re
orient its foreign policy in tlie 
following respects—

(1) India should not fritter
away its energy in playing
the role of m essan^  of 
peace as it sometimj^ anta
gonizes Powers wliieh
would otheryrise have been 
friendly to us,

<2) India should give greater 
stress on organising its 
own defence in view ot the 
threat of a Tliird World
War and with this object
modify the Second Five
Year Plan so that provi^on
for building war industries 
and improving the army 
may be made.”

Mr. Ŝ K̂ aker: These amendments
are also before the House.
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Shri H. N. Mukerjee (Calcutta 
North-East): On many occasions in
this House we have discussed impor
tant matters but never before perhaps 
have we been called upon to express 
ourselves on a matter which is so vital 
to world peace and the very conti
nuity of civilised existence.

Last Friday, the Prime Minister
made a statement in which, with
becoming gravity which I am afraid
my friend Acharya Kripalani does not 
appear to share, he drew attention to
the nature of today's crisis and the 
supreme urgency of an all-out effort 
for its solution. Yesterday also, he 
talked more or less on the same 
theme. By and large, it was a state
ment that a distracted world will
applaud and we did not hesitate to
welcome it, though we did not hold
with some of its inq>lications and the 
manner of one or two of its formula
tions.
13 Hrs.

Sir, referring to Egypt and the 
unleashing in that country of the 
hounds of war, the Prime Minister
said that he thought a few days ago 
that the situation had slightly improv
ed—I am quoting his words—“ but 
today I am by no means sure that this 
improvement has taken place.” Sir,
I feel that as Members of this House 
it is our first duty to concentrate on 
this point and that is why I wish to
address myself to this matter.

Sir, what has happened in Egypt 
and continues to happen is uot a mere
Anglo-French adventure in gun-boat 
diplomacy, but something very much
more than that, something very much
deeper and more disturbing. One 
might imagine that Israel whose exist
ence is due to the United Kingdom
and is underwritten by the United 
States more or less absent-mindedly
started the Aggression but then 
Britain and France in sudden and 
sulky defiance of the United Nations 
Charter which they had themselves
sponsored, joined Israel in ignominy. 
One mig^Lt also imagine that since the 
United States of America appears to 
have called Britain and France to

order, everything would soon be
lovely in the garden. But that is not
the state of things and it is right and. 
proper that the Prime Minister has 
warned us against complacency.

Sir, the chain of ev«its that have
happened since the Anglo-French
aggression on Egypt makes it clear
that it is a big effort, as big as they
can make in present day circumstan
ces, to reimpose colonial rule in the 
Middle East and also turn it into a war 
base against the socialist world. Sir
imperialism had calculated that the 
Muslim countries from Pakistan to
Algeria, su i^sedly steeped in medie- 
viilism, would remain strong links in 
its chain of power; but that calcula
tion has gone awry and what was
thought to be the strongest link in the
imperialist chain is the weakest. This
is the biggest single fact of world
politics at the moment and it is to 
imperialism most unpleasant; it is 
indeed fatal to its hopes of survival. 
This explains the crude detestation of
Nasser which the Anglo-French com
bination has desperately declared in
sheer defiance of international law
and etiquette, a detestation shared 
also more diplomatically by the 
United States of America.

Nasser is no communist; he is as 
far from being a communist as you
might desire. But he has grown in
stature, so that today he is a symbrf
of the resurgence of the Arab pe<^les» 
and since the Arabs hold the world's
most important crossroads and ^ c e
the Arabs possess the largest concen
tration of oil resources in the worid
naturally Nasser had got to be
anathematized and Egypt as the van
guard of the Arab resurgence had to 
be taught a dire lesson. That was the 
reason for the Anglo-Frai(di adv«Q- 
ture. So, it is no surprise that even
now. Sir Anthony Eden said the other
day in a p r e p a ^  speech—it is a 
prepared speech according to the 
Times of India despatch of the 17th of
November, he said in a pr^»red
speech not an impromptu declaration, 
that Anglo-French military interven
tion in Egjrpt had blocked a *‘Commu- 
nist plot” that Britian would have
been “slowly strangled” , if it allowed
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the buildup of power in West Asia, 
and that he made “no apology and 
would never make one” for the actiwi 
that Britian and France had taken. 
All this is evidence of the desperation 
of imperialism nearly demented by
the possibility of losing its last 
stranglehold in the East, a strangle
hold which even such contrivances as 
SEATO and the Baghdad Pact cannot 
preserve any longer.

Sir, the old British lien injured and 
furious licks its woimds and attacks 
pathetically. The United States not 
yet so desperate bdiaves somewhat 
differently but at bottom there is the 
same predatory instinct which
animates them. Over Egypt the
United States played a double role
K̂̂ iich I say it is very necessary for

us to see through. Its game was to
see Britian and France quarrel with
Nasser, make themselves thoroughly
disliked in the process, but put the 
fear of God in Nasser’s heart and then 
it was to be time for the United States 
to come into the picture as a bene
volent imcle but really to keep up the 
old world set-up and wrench the 
Middle-East from all association with
the camp of peace. Its crafty effort
to pose as a friend of the Arab
pe<^les has failed most ignomi
niously. The Arab people have clear
ly noted that while with the Presi
dential elections going on the United 
States could not openly support the 
Anglo-French intervention in Egypt, 
it did not hesitate to declare that 
Nasser was a lousy customer and 
over the Suez issue had given much
provocation to Britian and France.
I presume this was in the mind of
the Prime Minister when he said 
‘Indeed there has even been some 
attempt made to minimise and justify
this utterly unprovoked knd brutal 
attack on Egypt”—“brutar’ is the
Prime Minister's own adjective.

When the U.S.S.R. suggested that 
the United States and the Soviet
Union should, not on their own, not
of their own bat, but under United 
Nations* auspices go and support tiie 
Egjrptian people, then of course the 
United States said *‘No” . Acharya

Kripalani seems to dislike it. But I
feel and I am supported in this by the
perspicacity o f  at l6ast one person
who is unexceptionable as far as
capability is concerned, Shri Rajago- 
palachari. It was exactly at that
point of time that he expressed the
fear that since other powers would
not step into the picture, imperialism
might get away with the loot in
Egypt. That is what he said. Sir,, 
that fear was removed when the Soviet
Union on the 5th of November sent an 
ultimatum to Britain and France, a
document which the Arab world will
never forget and it was this document
which made Britain and France, still 
defiant of the directives of the United 
Nations, agree to the ceasefire. The
disapproval of the ultimatum, how
ever, came from the United States 
and when Britain and France dilly
dallied over withdrawal from that 
area, then the Soviet Union proposed
sending volunteers to help Egypt, but
again the United States sternly
warned the Soviet Union against it. 
No, Sir, the United States* mask o f
friendship for the Arab world has
worn too thin.

The time-table of aggression was
upset by the force of world opinion, 
not least the opinion of our
country, and also spectacularly 
by the Soviet demardkie. This is
only one aspect of the ll^estion. The
other is equally imi>ortant and that is
that in d^ance of Western calcula>
tions. Arab nationalism became
more imited than ever before.
Nasser’s position grew stronger than 
ever before. Tlie freedom struggle
of all Eastern pe<^les, whether in
Algeria, or elsewhere, grew stronger
than ever before, and the developing
bonds betweoi the countries of the
East and the countries of the socialist 
world were, far from being broken, 
growing stronger. This dilemma o f
imperialism in the Middle-East was 
not solved and it faced greater danger
from Asia’s and Africa's freedom
struggle than at the time of the
nationalisation of the Suez Canal. '

That is why England and France
Scheme daily to *stay put’ in the Sues
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[Shri H. N. Mukerjee]
CanaJ area and s^y it would take
znonjtbs to clear the Canal and the 
process of evacuation would be inevit- 
aWy delayed. But, l^t us not make
90y mistake about it. Maybe the

of Soviet attack and the risk of
the world war likely to follow is 
beyond imperialism’s immediate cal
culations, but imperialist control of the 
^ddle-Kast, which is conditional upon
the suppression of the independence
of the countries there would mean
world war sooner rather than later; 
and, that fear will not go unless we
are all as vigilant as we can be, as the 
Prime Minister wants us to ^  and 

we give notice to the Ani^o-
French aggressors, either open or 
ypiled, that we are not going to tole
rate their activities.

It is this rather than any emotional
r e a c t s  which lends strength to the 
demand voiced today even by Mr. 
3ajag<^lachari that we ^ u l d  with
draw from the Commonwealth. To
put it mildly, it is rather thick that 
BriUin, the leader of the Common
wealth, not only ignored the United 
Nations, but inside the Common
wealth itself, it disdained to consult 
India, tlie largest Member of the 
Commonwealth, obviously because 
Britain knew India’s c^imon was going 
to bfB. It may be the Prime Minister 
knows of matters wherein our being
in the CommjonweaZth is still a help—
I do not know of any such thing; but, 
perfiaps the Prime Minister does but 
let not Commonwealth link furnish a 
a moral alQii to Britain. H  we leave
the Commonwealth now, it will be a 
gesture pregnant with meaning not 
only for us, but for the entire East 
which the West has held so long in 
.subjection.

It was in order to throw a veil over
the implications of imperialist crimina
lity in Egypt that persistent efforts 
have been made and are being made to
exploit the recent crisis in Himgary 
and the Soviet role in relation there
to. What happ^ed in .Hungary is, 
as th^ Prime Minister said, grave and 
distrfesing. Where people suffer on

the scale reported from Hungary, no
body can remain unmoved. I can tell 
you that when in a socialist country
such deeply deplorable events take
place, it hurts us more than I can ex
press in words; for, socialism, what
ever our friends on ttiis side might 
say, is our absorption by day and our 
dream by night and our life loses its 
meaning if we come to think that 
after all, it is impossible by human 
endeavour to achieve it. We do not 
reach that conclusion. We knew that 
the blackening of socialism and of the 
socialist world is going on now. The
campaign for it is being persisted in 
by methods which are damnable, but 
we know that deep down the truth 
lies in the greatness of man and his
ability to achieve socialism in spite 
of hurdles, in spite of occasional
defeats, in spite of certain weaknesses 
and in spite of certain objective,
circumstances which perhaps make
the commission of excess an inevit
able concomitant of revolution in 
every phase of history that you can 
think of.

When this is said, however, I must 
press with all the force at my com
mand that to equate, as Acharya
Kripalani merrily did us, or even to
draw parallels between the use of
Soviet troops in Hungary and the 
Anglo-French military operations in 
Egypt is to be guilty of a serious con
fusion of thought and to help exactly
those processes which seek to turn 
back the wheel of history.

Let us for a while trĵ  to recall the 
salient facts. The 20th Congress of
the Soviet Communist Party initiated 
a relentless selfexamination of admi
nistrations bom of revolution, which
is unprecedented in history. An
astoni^ed world saw the exposure
of mistakes and even crimes laid bare 
more systematically than in the
Catholic Confessional. It is due to
the fact that revolutions confronted
with ttie whole wide world's hostility
have almost necessarily to be autho- 
rlterian in certain respects-----

Acharya l^ipalani: In penance
they are planning sins anew.
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Shri H. N. Mnkerjee: I do not turn
my back on history. I advise my
friend Kripalani to revive his interest 
which is very long dead in the study
of that subject If you try even for
a moment— t̂he Parliament Library is 
near enough—and if you read the 
books, you can find out that it is in the
nature of a revolution that it is con
fronted by the hostility of vested 
interests which have enjoyed their 
regime for millennia. It is in the 
nature of revolutions to be authorita
rian. Nobody wants a revolution to
be authoritarian, but you cannot have 
a revolution with kid-gloves on; it
cannot happen. I do not say that 

-today after two world wars and, after
so many revolutions have taken place, 
it is necessary that revolutions should
take place in the old way. You Sir, 
have just been to ' China and have
seen how in the changed context
revolutions can take place in another
fashion. In our cpimtry with our
traditions we can achieve basic
change, and that is why we are here
in this Parliament and the world
context today gives us wounderful 
opportunities unprecedented in his
tory. But revolutions so far have 
happened, and not without our having
to pay a price for it. You read his-

'tory and you will know the price that 
had to be paid. What did the Soviet 
Communist Party do? They did not
draw, what is described by gentlemen
like you and me, a decent veil over
the things that had happened; but, 
nobody would have known the facts
if the Soviet Communist Party did
not do it  They did it because they
were confident of their strength
They are confident that they have 
their links with the people. Those 
links might have been occasionally
bedimmed by bureaucracy, but they
have their links with the people and 
that is why they dared to have that 
examination. Now the same process 
was happening in Hungary, in all the 
countries of people’s democracy in 
Eastern Europe and the People’s Re
public of China. But in Hungary—1 
will beg of you to bear with me for
a moment—the situation took a 
disastrous turn on account, no doubt, 
of the infiltration into a genuine

people’s movement for rectillcation of
past errors, an infiltration of such a 
kind which can only be described for
purposes of political precision, as 
counter-revolutionary. If I had time, 
I could give you chapter and verse
in support of i t  These counter
revolutionaries had the long persis
tent backing of exactly those
imperialists who wanted, with their
bloody hands to scoop the treasure 
out of Suez. These imperialists did
not hesitate to unleash world war and
they talk about excesses of revolu
tion. If you read the reports in
papers like The Statesman, you will
know. For example, when they
talked about the White terror, they
gloated and rejoiced how certain
people were being ferreted out of
their homes and hanged from lan^
posts. When the terror was being
perpetrated by their own side, th ^
gloated and rejoiced. We did not
gloat and rejoice. The Prime Mini
ster spoke yesterday about Bela Kun, 
the Soviet Republic in Hungary soon
after the first world war. Let Mr. 
Kripalani read bourgeois books on
history.............  (Interruptions) and
he would find out that in Hungary 
the Bela Kun regime was suppressed 
most cruelly by White terror.

Shri Asoka Mehta (Bhandara):
What happened to Bela Kun?

Shri H. N. Mnkerjee: There are
books; you can read them. They will
tell you that the White terror Which
suppressed the Bela Kun, regime in 
Hxmgary in 1918 or so, was at least 
three times as ruthless as the Red
terror. Of course, there was Red
terror before. We had terror in the
French Revolution also; but there had
to be. This is the kind of thing 
which happened in Hungary.

Now, a process otf improvement 
Birhich, in Poland, passed off smoothly, 
as the Prime Minister himself said, 
was hindered and distorted by certain 
factors in Hungary. Hungary, as you
know, is pre-eminently a country
dominated up to 1945 by the Catholic 
Church whose head Cardinal Minds- 
zenty, on his return, post-haste an
nounced over the radio, the restoration
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of capitalism. Hungary has been do
minated by feudal-cum-militarist re
gimes of the Horthy type. Whai
soon after World War I was over, the
Bela Kun regime was set up, it was
suppressed in blood in the most ruth
less fashion. Himgary is, again, a 
coimtry with ferocious racial pride.
Many believe that tiiey originally
came from Asia. There was a famous
felungarian scholar, Csoma de koros.
Who thou^t that Tibet was the home
of fhe Hungarians. Hungarians came 
to Europe as conquering bands and 
they developed a tendency to racial 
pride. Hungarians in the past have
had their liberty attacked by Czarist 
Russia and Germany. Deep down in 
their racial memory, there is a kind of
hostility towards Russia. Just as in 
the case of our country, the minds of
our masses can be distorted by appeal
ing to Hindu-Muslim prejudices be
cause of the historical memories of
suppression on one side and of do
mination on the other, so in the racial 
memory of the Hxmgarian people, 
there is always a latent kind of anti-
Russianism wliich, in times of crisis, 
can be drawn upon by forces of
coxmter-revolution. It was in such a 
country that we find that underground 
work was being conducted for years
and* people were infiltrating from
outside. It is in such a country
where American money was coming
to the extent, as even Shri Asoka
Mehta said the other day, of 200 
million dollars for pm*poses of sub
versive activity. It was in such a 
country that a real genuine popular
movement, was cruelly distorted. In 
Hungary, there was never any nor
mal democratic life. Not only the 
Communist Party, but the Socialist 
parties also had to work underground 
or not at all. That is how a peciiliar 
psychological complexes produced
peculiar ideological paradoxes in the 
life of the Hungarian people and that 
reaUy complicated the entire situation 
and enabled the counter-revolution
tQ go ahead. That is why we see that 

very foundations of a socialist so- 
came to be endangered because 
peculiarly disastrous concatena- 
of circumstances in Hungary.

That was exactly why the Hungarian
Government of Kadar appealed for
the aid of the Soviet Government. 
That is why the Hungarian Govern
ment said when other countries offer
ed their support, we are a socialist 
country, we want to remain socialist, 
we are too proud to accept the assist
ance of other coimtries and the as
sistance of the Soviet Government is 
good enough for us. That is what 
happened; what began as a genuine 
popular movement was distorted and 
vitiated by a combination of circum
stances, and then, as the Prime Minis
ter said before, there was one group 
which came into prominence and that 
group stood for socialism and that 
group wanted the support of the 
Soviet Government. The Soviet Gov
ernment also had been in a position
to station its troops under the War
saw treaty. It may be very undesir
able. But, the fact of the matter
is that the Warsaw treaty was estab
lished as a defensive measure as 
against things like the N.A.T.O. Under 
the terms of the Warsaw treaty, the 
Soviet aarny could be called in to
help Himgary not only to resist ag
gression from outside, but also, what
they said, for defence of the fruits'
of socialist labour. When the fruits
of socialist labour were endangered 
by a counter revolution, it was in 
perfect conformity with the Warsaw 
treaty to call in the help of the Soviet 
forces.

I say again, it is a thousand pities 
that the internal strength of the 
Hungarian revolution could not, as 
in Poland, repeal the danger. It is an 
awful thought that the Hungarian 
administration had, in certain respects, 
made itself so thoroughly unpopular, 
that the counter-revolution should 
dare raise its head; muddy the water 
of pc^ular agitation and for a time 
even control the Government. But, 
the Hungarian revolution and also the 
Soviet Union had its problems, and 
principally, problems of security. In 
a realistic world, we cannot forget
the problem of security. For the 
Hungarian people and for tiie Soviet 
Union it was the grimmest possible
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test What could be done in these 
circumstances? I want the Members 
of this House seriously to consider 
what could be done by the Hungarian 
people and by the Soviet Government, 
It may be, I am ready to concede
that the Soviet rule was clumsy. I 
am ready to go further and I may 
say that sometimes the Soviet role
was nasty on account of a certain 
panic. There was no doubt that as in 
all civil strife—and this, above all, 
was a civil strife—disgusting excesses 
have taken place. With so much at 
stake, when after long preperation, 
the counter revolution aided by
foreign imperialism was raising its 
deadly head, when socialism itself
was threatened, what could be done?

Granted that very serious errors 
and crimes ’ had been committed in 
the past, should that be thought suffi
cient for a return virtually to fascism 
in Hungary, with N. A. T. O. loom
ing large behind it and with the con
stant threat of the re-armed military
might of Germany behind it? Undo
ing mistakes in socialist construction
is one thing But, when socialism 
itself is in danger and imperialism 
makes a terrific bid for power in West 
Asia and East Europe, how can the 
Soviet Union, the vanguard 6f socia
lism, remain quite? What exactly
did the Soviet do? All the facts are
not clear. As far as I can see, the
position is more or less like this. 
When Imre Nagy supported by the 
people wanted it, the Soviet Govern
ment agreed to withdraw from Buda
pest and actually the Soviet forces
withdrew. Complete withdrawal of
Soviet troops was promised to be dis
cussed and finalised in the near 
future. And thai the internal situa
tion worsened. Nagy cajntulated 
progressively to the reactionaries till 
he was himself overborne. Thai, an
other group led by Kadar took over
the administration and called for
Soviet help in suppressing the counter 
revolution, Hiis help was given be
cause, as I have said before, the War
saw treaty did envisage such assist
ance. This is the fact of the matter 
I do not see what other st^s could
have been adopted provided we re

member that the Soviet thought that 
a very serious situation hostile to the 
very existence of socialism had arisen. 
Let us remember, it is none of our
business if America supplied arms to 
Pakistan. But, the moment Paki< 
Stan took a certain attitude in regard 
to Kashmir, the moment M. E. D. O. 
came into the picture, the Prime 
Minister changed radically and 
qualitatively his previous attitude be
cause the very question of the secur
ity and independence of India, not
only of India but of the entire East, 
was in danger. The Soviet Union felt
that in Eastern Europe, a situation 
was being sought to be created which
was an attack on the freedcsn of
people and the cause of peace.

Imperialism at bay is often mad. 
But, there is always a method in its 
madness and so it equates Suez and 
Hungary. So, it does all it can to
blacken the name of socialism and 
the Soviet Union. When good men 
like my hon. friend Acharya Kripa- 
lani, whom I do respect as a good 
and kindly man, walk into their tra^, 
it is pitiful The defence of socialism 
endangered not only in Hungary, but
throu^ Himgary all over the world, 
is a cause dear to the working people
everywhere. It is a cause that, un
like some of our friends who wear
a sociaUst label, we can never, never
abandon. The defence of socialism 
today is linked with the defaice Of 
I>eace and of national freedom. If
our eyes are not wide enough to s ^
the lessons of Egypt, we shall not see 
how imperialism in one fell connected
stroke aimed at the U.S.S.R., aimed 

. at world peace and aimed at colonial 
freedom. If the diversion provided
by imperialism makes us jimip into
their band wagon and make cynical 
pronouncements, neither God nor the 
devil can help us.

Do the receit ev^ts in Poland sug
gest that the Soviet Union demands of
Eastern E u rc^  just sheer subservi
ence? Has not the Soviet Union said 
over and over again that it is ready 
to re-examine the whole basis of the 
Warsaw treaty? Has not the Soviet
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Union said over and over again that 
the Warsaw treaty is a defensive pact
and that will be thrown into the 
waste paper basket the moment 
NA.T.O. also vanished into thin air? 
Do the Western powers make a 
similar gesture either in regard to
such treaties or in regard to t h ^
experimentation with nuclear and 
thermo-nuclear weapons? But the 
Soviet Union is ready to renoimce
them if the others do so. How is it 
that we can forget these undeniable
facts? We all call for an end to the 
military pacts; let us all agree on 
that. Let there be a demand for an 
end to military pacts but let us not 
be blind to the reality of today.

I wcttider also why those who claim
to be most deeply moved by Him- 
gary’s distress like my eloquent friend
Shri Asoka M ^ta  suggest exactly
those measures which can never in 
reason heal the wounds of Hungary
and solve the problems of today. He 
said yesterday in effect: “Gomiilka in 
Poland has been chained in the Soviet
orbit, push him out of power; Kadar 
is vile, he heads a wretched, puppet 
Government, he must be kicked out, 
and Nagy for some obscure reason 
kicked in. Hungary and presimiably
also the other East European States 
£ire satellites and unfree, not really
entitled to being in the United Nations 
where Cubas and Phillipines abound;
anyhow they should not be in the 
United Nations, they are not in
dependent.” It is fantastic. Today,
Acharya Kripalani said: “let us deter
mine that we shall not recognise the 
regime in Himgary.” I do not see 
why. Let us not jump to conclusions. 
What are the reasons, what are the 
grounds, the arguments on the basis 
of which we should come to this con
clusion in regard to a friendly coim- 
try which had a beautiful little stall 
in the last Industrial Exhibition, with
which we have so many cultural, 
comm^:cial and other contacts? Why
shouH % e break up the contact with
ttiat ^^<mtry without having gone in
to H ie Matter very much more care- 
l ^ y ?  I ask: is this the way of de- 
lickn^tlc socialism, or is it that hatred

of revolution which somrfiow socia
lists in this country and socialists like
M. Mollet of France, like the redoubt
able Lord Attlee of Great Britain
display? They hate revolution like
the seven plagues of Egypt. Is it be
cause that there is this hatred of re
volution, of basic change, this hatred
of the whole gamut of experience, 
good and bad, which we collect in the 
process of the achievement of evolu
tion through history in different 
countries in different objective con
texts, that it has caused this grim and 
tragic but inexplicable attitude to
wards socialism and towards the very
future of socialism, which is today 
conquering the whole world? It is 
not for nothing today that even my
friend Shri Tulsidas has to say that 
he is agreeable to the socialist pattern 
of society. It is evidence of the 
triumphal march of the socialist ban
ner. Are we at this point of time 
to say: let socialism be uprooted, let 
us help to tear it by the root? And
that is exactly the game which im
perialism is playing and my hon. 
friends Shri Asoka Mehta and Acharya
Kripalani are just walking into their 
net

I feel that Shri Asoka Mehta has 
evai lost his argumentative flair 
which perhaps is a disaster because 
he referred—I am glad he referred to
it—to Cyprus and Algeria, perhaps 
because he wanted to have a dig at 
the Prime Minister, but he did not 
tell us that his worthy collegues in 
Great Britain and France like Earl 
Attlee and M. Mollet unceremoniously
disavow his stand and champion colo
nialism in regard to Cyprus and 
Algeria. And then he was very hap
py that a Nutting resigned in Great 
Britain over the Egyptian adventure 
and somebody in French socialism 
showed his annoyance. I am sorry
that with his recondite stock of in
formation he degenerated into this 
kind of pettifoggery. It may help
him to perorate at election time, but 
it is no contribution to an imderstand- 
ing of the troubled times, these ago
nising years we are living through. 
It is no joke. The Soviet revolution
and other revolutions have had to
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pay a terrible price. It is a serioiis 
matter. It is no joke to bring the 
whole world tottering down, because
on account of certain ideological fixa
tions, on account of certain prejudices
which we cannot override, we want 
that the whole foundations of socia
list advance today should come
down.

I also wish to raise my voice against 
the execration by Shri Asoka Mehta 
and by Acharya Kripalani of Shri 
Krishna Menon. Generally speaking,
I am not a particularly fervent ad
mirer of Shri Krishna Menon, but I 
know, and I wish to say here with
every emphasis at my command, that 
at the United Nations he has acted 
with wisdom, insight and statesman
ship. I say with a full sense of res
ponsibility—that I know will arouse 
perhaps a smile in many mouths— b̂ut 
I say this, that he has behaved with
real wisdom, real insight and real 
statesmanship. Let us read his 
speeches. It is no good making re
ferences of the sort which my friend
to the left Shri Kamath makes in his 
very likable ebulli«ice, it is no good
making effervescent allegations. Let 
us read his speeches, let us look at 
the resolution, and there we shall find 
that he did exactly what we should 
have done in duty, in conscience, in 
reason and in a sense of responsi
bility to the world at large. That 
is exactly what we have done.

Shri Kamath: Well said.
Shri H. N. Mokerjee: We at least 

have to remember today that diaboli
cally—I say this advisedly—^Pakistan 
was put up along with Cuba etal, to 
move the resolution—^Pakistan whose 
Government in clear defiance of the 
people’s wishes openly calls for hosti
lities towards India, Pakistan whose 
Prime Minister has just said (it was 
reported yesterday) that the Consti
tution of Kashmir promulgated by
the Constituent Assembly as part of
the Constitution of India is a provoca
tion, is a deliberate worsening of the 
situation between India and Pakistan 
which Pakistan will not tolerate. And
so from the mouth of Pakistan, like
wisdom from the mouths of babes

and sucklings, there came the idea 
that there should be superintendence 
of elections by the United Nations. It 
does not cost Acharya Kripalani more
than a certain amount of amused 
cynicism to plump for U. N. super
vision of elections in any country. 
But we know what is what. This 
country knows from its experience in 
K ashm ir what U. N. supervision of
this kind means. Therefore, I fe^
that it was a great job that Shri 
Krishna Menon did when he put forth
India’s case in the United Naticms, 
and if his head today is demanded at 
a charger, by the redoubtable Shri 
Kamath, then I feel that Shri
Kamath is crusading for the wrong
cause. What did we say? We said 
we are opposed to this supervision.

Shri Kamaih: Your head is much
better.

Shri H. N. Mnkerjeer Shri Menon
also made it clear that in that resolu
tion, apart from the reference to tiie 
elections, there were certain formu
lated conclusions which were condi
tional upctti a report from the Secre
tary G«ieral of the United Nations. 
The Secretary General had been com
missioned to get that report That 
report had not b e ^  forthcoming and 
at that posture of affairs, to pass a 
resolutiwi of that sort was singly
something which India’s self-respect
and honour and sense of responsi
bility to the international situation 
today could not warrant

For some time now, over grave 
world issues India has brought a heal
ing touch. The situation today is 
grimmer and more maiacing than 
ever before^ but our role in it is
heightened rather than otherwise. 
Could not we, therefore, do all we
can to utilise such recent phenomena 
as the Soviet offer of progressive dis
armament and a svimmit coference to 
discuss an “open skies” plan and other 
problems? Should we not concai- 
trate on first things first and insist
on an early agreed solution of the 
Suez problem after the present world
situation is, as it must be, eased? 
Should we not, as the Prime Minister 
obviously desires, appear brfore
suffering Himgary as a real friend
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and not an accomplice in the job of
fishing in troubled waters?

That does not mean we do not
sharply denounce what is wrong, but
our main motive must be to see mat 
the wounds are healed fijst ana nor
mal friendly relations between coun
try and country are resumed.

I am ctxning to the end of my
tether, I shall finish in half a minute.

The other day the Prime Minister 
in this House made an important but
hardly reported speech on nuclear 
and thermo-neclear weapons. He 
said, there are many things ki the 
world today that we yesim for but
in practical terms we cannot quite 
achieve. Who does not wish that re
volutions could happen and achieve
sustained success without having to
pay that heavy price in human 
suffering which so far has appeared
to be an inevitable concomitant? But 
History, as somebody said, is a cruel 
godess and its chariot sometimes 
moves so that whoever is in its path 
is crushed. This is not fatalism
but this has been real life. That life
is changing and in the not very dis
tant future we are sure that the 
price usually extracted for even
great and benevolent revolutions
will be such that we can pay with
out a lot of weeping and gashing of
teeth. But that time has not come
yet and events in Hungary are only
a melancholy reminder of this lag 
in our life. That lag, however, must 
not blind us to the perfective of
world events today. If we take care
of that perfective then we shall see 
no doubt the rectitude of India’s 
stand generally as the Prime Minister
has indicated.

Shri Frank Anthony: Mr. Speaker, 
Sir,.........

Mr. Speaker: I wiU call Dr. Lanl^
Sundaram next.

Shrl Frank Anthony:........in an at
t e s t  to discuss grave international 
eviii^ which have admittedly brought 

to the brink of another world
%ar, it is imperative that we in this

House speak not only with modera
tion but with a sense of perspective. 
I feel that it is purposeless to at
tempt to bring our discussions with
in the arena of local party politics
or to attempt to secure political de
bating points.

India's stand at the United Nations,
particularly with regard to Hungary, 
has been criticised and the criticism
has emerged not only from the 
Western Powers but it has also emer
ged from this country. It is well
for us to remember that there is a 
section of the Press both in Britain 
and in America which suffers from a 
form of India-phobia and that they
are always looking for opportunities
not only to misrepresent but to calimi- 
niate India.

So far as the criticism in this 
country is concerned, while I do not 
propose to question motives, it is well
to remember that we are on the eve 
of a general election and that creates 
an irresistible temptation to criticise
every stand or statement of Grovem- 
ment for political purposes.

India has condemned Israel’s 
action as a premeditated act of ag
gression. And, frankly, I feel that 
Israel is not in the same boat as 
either the British or the French. Ad
mittedly, there was an armistice 
agreement and admittedly Israel’s 
immediate action was a breach of
that agreement. But, there was also 
another context. So far as we are 
concerned, we have recognised the 
national entity of Israel. We have to
recognise this fact also that not only 
the Arab countries but Egypt also 
have repeatedly declared their in
tention to liquidate Israel. So far
as the armistice agreement is con
cerned, Egypt has never recognised
it at all. Egypt has declared that she 
has been in a state of war against 
Israel. In my opinion, Egypt has 
quite illegally denied the passage of
ships to and froip Israel. Apart from
the moral aspect, I say that legally
had Israel’s action taken place at 
any other time, could we legally
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have stigmatised it as an act of ag  ̂
gression? As a lawyer, I say, ‘No*. 
But the conjunction of circumstances 
is unfortunate. The fact that there
was this crisis in the Suez, the 
fact that there was this 
tremendous military build-up by
British and French Forces, the 
fact that Israeli forces erupted at 
that time and the fact that the British 
and the French made this action the 
pretext of invasion, all these have de
finitely invested Israeli action with
a complexion of suspicion, and also a 
suggestion of conspiracy. But, had it 
not happened at this particular time
—I am trying to distinguish the case 
of Israel from the case of Britain
and France—I sal that had Israeli 
forces not erupted at this particular 
time, then, legally you could not 
stigmatize it as aggression. In the
same position, any other country
would preserve its lifeline. Egypt 
and -^ab nations have repeatedly
declared their intention to liquidate
Israel. Not only did they declare it 
but have taken measures to destroy
Israel. What would any other coun
try have done in similar circum
stances? Would they have not erupt
ed in a state of defence and have
attacked? But this conjunction of
circumstances and the context in 
which Israel has erupted has made 
her action suspect and rightly sus
pect.

So far as Angio-l?'rench action was 
concerned, I believe that no right- 
thinking person can stigmatize it as 
anything except unashamed, naked
and calculated act of aggression. I 
feel that the British and the French 
were so busy preparing to invade 
Egypt that they forgot to prepare a 
brief in justification of invasion. 
Different British spokesmen at diffe
rent times have given different and 
unusually contradictory reasons for
this act of invasion.

The first reason was that Britain
and French had gone in there to 
separate the Egyptian and Israeli 
forces. They immediately proceeded
to separate these forces by concen
trating their attacks on the Egyptian 
troops and on Egyptian towns and

cities. That is how they separated 
these forces. Then, the more belat
ed reason is that the Soviet Union
had some kind of intention to seize
the Middle East, some kind of in
tention to establish their influence 
there. . I feel that by this mad and 
purposeless action the British and
French have brought in Soviet in
fluence into the Middle East and 
have planted not only one foot but 
both feet of communist influence in
the Middle East. My own feeling is 
tĥ at this action cannot be justified 
even on grounds of expediency.
There is not only bankruptcy of
statesmanship but a bankruptcy of
commonsense. Their purpose is to
keep the Suez open. I am not aware
that at any time Egypt suggested or
that Egyptian action suggested that 
she was going to close the Suez and 
the direct consequence of the British
and French action has been that the 
Suez has been closed and we do not 
know How long it is going to remain 
closed. Wiiat is the loss in the im
ponderable? The loss for Britain and 
France in the imponderable is greater 
than the imponderables are con
cerned. There is bitter resentment 
in Asia and Africa against the Anglo-
French action. I feel that the Tory
Government— Î distinguish the Tory
Government from the British people
—the Tory Government have yet to
leam this vital lesson of Asian 
psychology. Because of our long and 
old memories of European colonia
lism, every Asian country today, 
every non-European coimtry, reacts 
and reacts violently against any 
suggestion of European colonialism.

So far as Egypt is concerned, it is 
a matter of intimate psychological 
concern to the peoples of Asia and to
the peoples of India. So far as 
Hungary is concerned, it is of acade
mic concern. It does not strike the 
same psychologically responsive cord
in the minds of the people. Certainly
it might strike a cord in the intelli
gentsia, certaintly in people like
Shri Asoka Mehta and myself, but it
does not strike the same psychologi
cally responsive cord. Egypt is a 
matter of intimate psychological 
concern. That is what the Western
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Democracies have to learn. What 
they have done by this, as I said, 
purposeless action, this act of aggres
sion against 'Egypt, is that they have
created bitter resentment in Asia and 
Africa. They have not only -created 
Resentment but they have incurred
the hatred of the Arabs and it will
take years, perhaps decades for them 
to assuage this hatred.

Perhaps the most important of all 
is this. Tliere are many of us in 
this country who have a great regard
for the British people, for their un
doubtedly great characteristics. We
were not only shocked but we were
grieved by this action. I cannot help
feeling that the only consequence of
Britain’s action has been to tarnish 
her honour, and at least Britain led 
by the Tory Government will not
be able, except after some time, to
rehabilitate herself morally in the 
councils of the world. The Tory
Government has put the British 
people virtually in the same criminal 
dock as the unspeakable Soviet
regime. Speaking for myself, when
ever I read a statement emerging
from the present British Govern
ment about resistance to aggression, 
about supporting himian values, it 
evokes a certain reaction, a sort of
cynicism. Whenever I read a state
ment from the present British Gov
ernment or from the men in the 
Kremlin, I say to myself, “Here are 
the devils quoting scriptures” .

I also feel that this Anglo-French
action has done irreparable injury
to the cause of democracy. If the 
British and French forces had not
invaded Egj^it, then the Soviet Union 
would never have dared to intervene 
and massacre as they have done in 
Hungary. Had they done that, then 
they would have been exposed if any 
more exposure is necessary for the 
incorrigible moral lepers that the 
Kremlin regime represents. By
taking this wanton action in the
Suez, what have Britain and France
don^ They have only provided a 
j^moke screen behind which the 

are seeking to hide in order

to cover up another act of massacre 
and of subjugation.

There has been strong criticism
even in this House of India's voting
on the Hungarian issue. Quite 
frankly I am not able to understand 
and appreciate the manner in which
our representatives voted there. I 
feel quite frankly—and I hope the 
Prime Minister will I also feel—that 
the voting has been a direct nega-
.tion, has been directly contrary to 
the categorical statements of the 
Prime Minister. That is what I feel
about this. I know that for political 
purposes people attempt to be wise
after the event and anybody tries to
weigh Shri Krishna Menon’s or our 
representatives* action in a pair of
golden scales. Had the voting been 
taken on only one resolution, I 
would have said, let us accept it. 
After all it is very easy to be wise
after the event. Events are moving
with bewildering rapidity, and resolu
tions follow one after the other. 
You have to use your discretion and 
perhaps you used it wrongly. But I 
cannot understand when the resolu
tion was voted on paragraph by para
graph that there was this consistent 
pattern. It is not a question of
mistake or a question of error of
judgment. There was this consistent 
pattern of negating India’s declared 
policy in respect of this matter.

Acharya Kripalani has already re
ferred to it. First, there was the
resolution asking for the withdrawal 
of the aggressor. We abstained. In 
regard to the second paragraph of
the resolution, because we objected
to supervision by the U. N. observers, 
we abstained. We have some justi
fication there. On the third para
graph, which asks the U. N. to send 
an investigation team, we again ab
stained. But even then we havf» 
joined the investigation team now. 
There is this consistent pattern 
showing some kind of a blind spot 
in the attitude of our representative. 
What has been the result? There
has been no doubt about India’s
position in this matter. It has
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Ijratmtously attracted a stigma again
st the h i^  moral authority with
which India has spoken in the coun
cils of the world. It has gratuitous
ly given the handle to India’s calum
niators with which to beat us.

We come back to this basic fact
that India today has categorically
denounced Soviet Russia’s aggression 
in Hungary. What I cannot under
stand is this. I cannot imderstand 
this distinction that we are self
seeking to make—as a lawyer it is 
incomprehensible to me—between
intervention in Hungary and ag
gression by the Anglo-French forces.
To me both are naked, \mashamed 
acts of aggression. I do not know
what precisely the terms of the
Warsaw Pact are. But in inter
national law can any treaty be re
cognised which deliberately mortga
ges the sovereignty of a country, or
the sovereignty of the people of a 
country? You cannot do it. If the 
Hungarian Government had deli
berately abdicated the sovereignty of
the people of Himgary to the Russian 
regime, then Hungary was not a 
sovereign power; it was a colonial 
regime. You cannot have it both 
ways. You cannot say that Himgary 
is a sovereign power and yet accept 
the fact that she entered mto a 
treaty where there is abdication of
sovereignty. To my mind, the plain
fact is that you get the Russian 
aggression orchestrated with aU the 
familiar techniques, brutality, mas
sacre and murder, which we have got
accustomed to associate with the 
Russian regime. But it is an act of
naked aggression, see whichever way
you like. If Himgary is a sovereign
power, it is an act of naked aggres
sion. If Himgary has entered into a 
treaty, then it is a colonial regimo 
and the Russian aggression there is 
as condemnable as the French ag
gression in Algeria.

The Prime Minister has said that 
it is a dangerous precedent. It is a 
dangerous precedent for us to accept 
the principle of observers. How
much more dangerous is it for us to

accept the principle of one country in
vading another country, massacring its 
people allegedly on behalf of one of
the governments of that coimtry?
What is the likely consequence of this? 
Tomorrow Shri Gopalan and his col
leagues may purport to set up a 
puppet communist government in 
this country, they may invite com
munists into this country. Will our 
representative in the UJ^. say that 
it is an internal affair, that it is a 
domestic affair? How can you do it? 
Take Nepal in which we are vitally
interested. Tomorrow D. K. Singh
or D. I. Singh may set up another
government there and invite com
munists to go in; what will be our
reaction to it? Will our representa
tive say that it is an internal matter? 
We hope that the communists wiU go
as Shri Krishna Menon said that the 
Soviets offered to go. Would we not
be justified in immediately moving
our troops and asking the U.N. to
move her troops to repel communist 
intervention in Nepal? That is the 
danger we see. We are bound imme
diately and without any equivoca
tion or qualification to condemn the
naked aggression by Russia in inter
vening in the internal affairs of these 
countries.

There is one particular line which
has not yet been taken in this House. 
In the ^ a l  analysis, where do these 
varying shades of condemnation and 
this varying emphasis of guilt take
us to? Nowhere. What have we
seen today? What is India’s purpose
today? India’s purpose is to assuage 
a crisis and also to prevent the re
currence of a crisis or a similar 
crisis. In my humble opinion, we
are seeing s3onptoms of a deep-seated
and long malady. We have to treat 
the symptoms. Otherwise the patient 
afflicted by the malady will die.

What is the supreme lesson of the 
crisis in the Suez today? In my
humble opinion it is this. It is the 
lesson of a basically misconceived 
policy on the part of America, or tho 
Western Democracies if you like, of
creating a military imbalance. If
you go back you will see a direct con-
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sequence oi this basic policy what has 
happened in the Suez today. I trace 
all this back directly and without 
qualification to the fact that Israel 
has been armed and armed to the 
teeth.
14 hrs.

This is done, perhaps unwittingly
and not deliberately, by America, 
Somebody has to nail to counter the 
basic causes of the present crisis. It 
might prevent such crisis recurring
in any other part of the world. I 
can imderstand America keeping her
self in a state of armed readiness. I 
believe that it is the only brake 
against potaitial Russian aggression. 
But, I cannot imderstand America or
any other coimtry wanting to arm
Israel to the teeth. Israel has a 
right to live but will she be able to
do that by arming to her teeth? 
Not at all. Let the UNO guarantee 
the national integrity of Israel. What 
have they done by arming Israel? 
You have created fears in the Arab
minds. There has not been any 
point in saying that the Arabs are so 
many millions while the Israelis are 
only two million. The fact is that 
Israel, with its superior armaments, 
is considered by the Arabs to be a 
real threat to Arab existence. I do
not say that the Israelis have not got 
M y fears. But, the only effect of
arming Israel to the teeth has been
to intensify the fear and hatred be
tween the Arabs and Israel.

What do you expect the Egyptians 
to do? The British and the French
say that Egypt has upset the balance
of military power in the Suez 
because they have bought communist 
arms. I say: no. It is not Eg3i)t
that has upset. I am not prepared
to accept that Egypt or the other 
Arab countries have any ideological 
bonds with communism. I say that 
this is a basically misconceived policy
to arm Israel. That has driven the 
Arabs to take arms from the 
Soviets. That is my analysis of the 
position. I a|H not defending the 
Egyptian action. Many things that 
President Nasser has done are, to my

mind, misconceived. But, in this 
matter, was Egypt going to wait for
the halting and tardy charity of the
western democracies? You were
arming Israel. Who is going to arm 
them most effectively? They have 
turned to the communists, not because
they have any ideological bonds with
them, •

There is another point. Do you
think that Egypt is going to toe the 
line adopted or dictated by the
Western democracies? It will not. 
Today, no self-respecting Asian or
non-European country will toe any 
line dictated by any European coun
try. It would prefer to be destroyed 
rather than sacrifice its self-respect.
That is what the western democracies 
must leam: nobody is going to accept 
dictation in Egypt, nor any of the 
Asian countries, least of all a coun
try like India. An imbalance was 
created by arming Israel and to red- 
dress that, Egypt went to the com- 
mimists. Because of that there has 
been a conflict. They have edged 
Egypt, Syria and other Arab coun
tries into the communist camp. I 
am hoping that they have not thrown
them completely into the lap of the 
communists.

The position can still be retrieved
if there is a stop to the arming of
Israel and if the borders of Israel 
are guaranteed and also the borders
of Egypt and Arab States against an 
Israeli attack. Not only the fears of
Israelis are to be assuaged but the 
fears of Arabs have also to be as
suaged. Both Britain and France 
should atone for their crimes In 
Egypt. That will be the only way
in which the cause of democracy can 
be retrieved in the Middle East.

When I think and speak on these 
lines, I am also thinking of a larger 
and more dangerous area of poten
tial conflict. I am thinking of this 
sub-continent. America has un
wittingly committed a tragic blunder, 
the same which she has committed 
in the Middle East. Today, we have 
Pakistan here. It is economically
tottering and politically weak. But,
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arms have been pouring into Pakis
tan. It is pre-ocGupied not with its 
economic or political problems, but 
it is pre-occupied with building up 
its strength on the basis of arms 
supplied by America. What is going
to happen? ' Israel may have reacted
on account of fear. Pakistan is not
going to react because of fe«ir because 
India has never done anything to 
justify any fear in the minds of
Pakistan. To divert the attention 
away from her internal weak
nesses, sooner or later—to my
mind sooner— t̂his year or the next,
Pakistan will mount an attack 
against this country. There will be
reproduced in this country the same 
things, on a much larger and dan
gerous scale, the same crisis that we
have witnessed in the Middle East
What wiU happen? Do you think 
that India will toe any^dy’s Kne? 
Will it go with a begging bowl to
Britain or America for arms? It 
will not do anything like that. If
India finds herself in such difficul
ties, where will India turn? Those 
of us who detest the brutalism and 
degradations of human values which
are connoted by communism, even
we, will insist that India should turn 
to the“ communist countries for mili
tary aid in a spirit of revulsion and 
a mood of frustration. That will
happen; that has happened in the 
Middle-East; that is going to happen 
in India.

I am drawing ^ s  parallel because 
it is time that some one thought 
along these lines. This is only one 
symptom of a basically misconceived
policy. If it happens here, India will
also, like the Arab countries, be 
edged into the commimist camp. She 
will be tied to the communist Jagan- 
nath, not because she wants to—the 
bulk of people in this country have
no sympathy; they have some kind 
of a nausea for communism in prac
tice—but because of the force of
circumstances.

It is here that I wish to make an, 
appeal to the Government of the Unit
ed States. I believe that it has acted
in a manner which deserves the con
gratulations of the world with regard

to the Middle-East crisis. It has 
acted in such a way as to salvage the 
integrity of the western democracies.

Our Prime Minister has to meet the 
President of the United States shortly.
We wiU see a statesman of democracy
in the West meeting a statesman of
democracy in the Eastr—two great 
men dedicated to the same task, the 
cause of world peace. This opportu
nity will not recur. It will be an 
opportunity for revaluating and asses
sing the policies. If the lesson of the 
Suez is learnt in terms in which I 
have sought to analyse it, if the les
son of the basically misconceived
policy of creating a military imbal
ance is leamt, whether it is the 
Middle-East or this Sub-continent, 
then, I feel, that there is still time
and opportunity to save not only the 
Arab coimtries but this Sub-conti
nent of India which is a bastion of
democracy and it will be good for
the cause of democracy.

Dr. Iianka Snndaram: Mr. Speaker, 
Sir. I intervene in this debate at a 
time when messages are coming
through from London indicating that
the British Prime Minister, Sir
Anthony. Eden might soon vacate
office and that a triumvirate compos
ed of Mr. Butler, Mr. Mac. Millan 
and Mr. Lloyd may take over in order 
to arrange this constitution of a new
Cabinet. I am sorry, Sir, that Sir 
Anthony Eden is likely to vacate 
office for Reason of health and I hope
he will have a speedy recovery. But 
I have to say that the exit of the 
present British Prime Minister from
active ccmtrol of British politics might 
still give an opportunity to England 
to salvage all that has happened in 
the most ignominious manner imagin
able. during the past 20 days in parti
cular.

I am glad that some of the state
ments made by the Prime Minister 
on Friday, and also the speech he 
made yesterday here in this House, 
have led to a considerable amount of
steadying of public opinion m this 
country. T have noted with the grea
test ainoimt of care the implications 
of the new nuances in the statements 
of the Prime Minister, which are
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fundamental to my mind. At one
time early this month I had occasion
to enter into correspondence with the 
Prime Minister on this question, this 
debate in particular, having earlier 
consulted my colleagues in the
Opposition. I make a reference to
this for one reason, namely, that at 
no given point of time during the 
past three weeks in particular, nei
ther the Prime Minister here on 
behalf of the Government nor wiy of
us in the Opposition, or, for that 
matter, anybody in this country, were
able to have a complete, comprehen
sive and acciu-ate assessment of the 
position of world events with refer
ence to Egypt and Himgary, with the 
result that some of the doubts that 
I had earlier, when I joined my collea
gues here on the Opposition side to
ask for this debate, have been, I find, 
removed. All the same, I must say 
that if only the Prime Minister had
not rushed into the spoken word from
day to day, perhaps the present con
fusions, which existed till a few hours 
ago, would not have been there.

For example, on the question of
Hungary, the Prime Minister's words
to the Ul^SCO opening session were
completely demolished by what 
he said at the AICC in Calcutta, and 
what he said yesterday here is certain
ly not exactly what he said in his
statement on Friday last. I am not io- 
dulging in any carping criticism on 
the series of statements which came 
out from the Prime Minister. I am 
only making a reference to them in 
onler to put in its proper context
the controversy now relating to some 
sort of political blood-letting as far
as Shri Krishna Menon is concerned.

Sir, I had occasion to examine the 
statements made by the Prime Minis
ter yesterday here, explaining the 
manner in which the voting on the 
resolution relating to Hungary took 
place. I have also studied the papers 
circulated this morning, the resolu
tions, the amendments and all that. I 
can here say without any difficulty 
at a#'that what the Prime Minister 
stated yesterday, at least in four
material places, has not been what

Shri Krishna Menon has done in the 
United Nations. In other words, 
whether absention would have been 
better than voting against a particular 
resolution seems to be the point which
has engaged the debate so far in this 
House.

I am not an apologist for the actions 
of Shri Krishna Menon, but I am 
prepared to say that what the Prime 
Minister told us yesterday seems to
be the latest final enimciation of our 
position in regard to Hungary and, if
I do not misunderstand him or mis- 
imderstand the implication of his 
words, we have arrived at a position
where we have said to the Soviet
Union that she must quit Hungary. 
We have arrived at a position where
we have told the world that we
believe in Hungary’s freedom and the 
People of Hungary must be assisted 
to retain that freedom. These are, as 
far as I understand, the implications 
of the Prime Minister’s rather lengthy 
speech yesterday.

We have classified the resistance 
m ovem ^t in Hungary as a freedom. 
I think we in this House should be 
satisfied after having arrived at this 
point, despite the fact that during the 
past two and half weeks in particular 
a number of misapprehensions has 
arisen as a result of repeated state
ments of the Prime Minister to the 
UNESCO and the AICC session at 
Calcutta in different words.

Sir, I am not permitting myself to 
go into the question of ideology which
my friend Shri H. N. Mukerjee has
raised with his usual eloquence, but
I would say this, that the time is
come when we in this country re
define our attitudes finally and funda
mentally as far as all the Eastern
European States are concerned. I 
regret up to the moment, we are 
unable to arrive at this position. I 
will give one example to this House. 
We have recognised West Germany
and we have also diplomatic relations 
with her. But we have not r^ognis- 
ed East Germany. We have only
trade relations with her. It is only
one small illustration to emphasise 
the point which I am making, namely,
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in so far as our relations and con
tacts with the East European States 
in the Soviet orbit today are not pro
perly delimited to that extent, our 
foreign policy affecting that part of
the world will not be considered satis
factory.

Now about Egypt. There is no
question at all ̂ that this country as a 
whole is not hundred per cent, behind 
the Prime Minister in regard to what
he has done in relation to Egypt. In 
fact, I think each one of my collea
gues in this hon. House would agree
when I say that we admire the gal
lantry, patriotism and the steadfast 
sacrifices made by the Egyptian people
when they stood alone against the 
combined might of England, France 
and Israel. Indeed, they have paid 
dearly for their freedom in terms of ,
human blood. But I am sure when
the history of current times comes to 
be written the gallant efforts of the 
Egyptian people— Î would ey&\ 
imder-score the point President 
Nasser has said that he has demon
strated it satisfactorily when he de
clined the military assistance of other 
near eastern countries offered to him 
at the point of the time when he wm
resisting aggression—will be written in 
letters of gold.

There is no point now in examining 
whether the United Nations Resolu
tion, the demarche of the Soviet Gov
ernment about rockets to England or, 
for that matter, the uprising of the 
public conscience in Britain was res
ponsible for the cease fire in regard 
to Egypt. There is cease fire now.
This is the second cease fire in res
pect of Egypt and Isreal.

But what is the present position, 
today? As I understand it, to the 
extent to which Israeli, British and 
French troops do not evacuate the 
Gaza strip. Port Said and Port Fuad 
areas and other territories involved,
to that extent nothing can be done 

' by the United Nations to solve the 
Egyptian question. We agreed to 
contribute a contingent of 750 Indian 
soldiers to the U.N. Forces of some 
5,000 in all, to supervise the cease
fire arrangements. We laid down the

condition precedent, namely, that the 
aggressors must evacuate the Egyp
tian territory, the aggressors here
being Israel, England and France. 
’Up to this moment there is no dis
position on the part of the aggressors 
to evacuate these areas. If I do not 
misread the situation, Mr. Speaker, 
there will not be a disposition on the 
part of the aggressors, Isreal in parti
cular, to evaciiate. If this is the 
case, or if this is going to be the 
case, how can we expect our troops 
to participate in the duties to be 
allotted to them under the directives
of the United Nations? We had occa
sion to raise this question with the 
Prime Minister in another place. I 
must say, I am not satisfied with the 
answer given, namely, we put down 
our conditions but, after all, it is for
President Nasser to settle the terms 
under which cease fire arranganents
#ill be supervised or the United 
Nations Forces will be deployed, in
cluding the Indian Forces, with the 
Secretary General of the United 
Nations. I consider that to the extent 
to which we will not be able to obtain 
satisfaction regarding the tomiediate 
evacuation from Gaza Strip, Port Said 
and Port Fuad, to that extent the 
present position is only stalfonate, 
but it is not truce proper.

I regret, up to the moment the 
debate has not concentrated upon one 
very important point, namely, that 
with all the sincere declarations of
solidarity we have made in the name 
of India as far as Egypt goes, what 
exactly is the measure of assistance 
that we have given to Egypt so far;
or propose to give if the present 
situation continues as it is or becomes
worse as some people suspect? It is 
here that I would like to make a 
reference to India’s position in the 
Commonwealth. I do not belong to 
that school of people who would like 
to cut thfeir own nose to spite their
own face. But I am in some sort of
a bewilderment as regards Indian 
public opinion, clear-cut public opi
nion in regard to the problem of
Commonwealth in relation to Suez. 
Sir, no less a person than ^ i  C. 
Rajagopalachari wants to quit the
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Commonwealth. Our esteemed coun- 
tiyman Shri Jaiprakash Narain says:
“don’t quit now” . But he also said< 
as a tail-piece, “We should not have
joined the Commonwealth, to begin
with” . But, aU the same, he said 
'*Do not quit now”. The Prime
Minister told the country and the 
world at Calcutta—I hope I am not 
misquoting him—that we would not 
be quitting the Commonwealth in a 
huff, and so on and so forth. But 
what exactly is the position of India 
in relation to the Commonwealth?
Gone were the days before the 
Locarno Pact—it is about 32 years
ago—when one coimtry within the 
British Empire, or now, the Com
monwealth, went to war with another 
and when it . was said that automati
cally there would be belligerency of
other members. I concede the point 
that we recognise the Queen as the 
Head of the Commonwealth to which
we belong, but when they declare a 
war—of course there is no declara
tion of war as such probably and 
there is only an attack on Egypt— ŵe 
are not boimd in terms of automatic 
belligerency. It occurs to me that 
when we take up a position funda
mental and irrevocable, with Egypt 
and when we are fighting the Egyptian 
case in and outside India, even to the 
extent of taking it to the United 
Nations probably, how can we justify
our continued existence in the 
Commonwealth of Nations? It occurs
to me that the time has come whoi a 
proper assessment is made on this 
question.

In this connection. I would like to 
invite the attention of this House to
another important matter which is 
now occupying the attention of the 
United Nations as far as India is con
cerned, namely, the question of Indian 
nationals in South Africa. If I under
stand the situation as it is developing
minute by minute in New York these 
days, South Africa might quit the 
United Nations as a protest against 
what the United Nations is likely to
4o  regarding the Indian question, 

f-ipming the past 11 years, India has 
imposed economic sanctions against 
South Africa and if my assessment is

correct, some Rs. 120 crores worth of
profit—I hope it was profitr—has been 
lost, and it was a favourable balance
of trade. We have not squirmed as a 
result of this loss, an economic loss. 
I ask, has the time not arrived in 
this coimtry when we can tell England 
in particular, and France also in the 
same breath, that unless and imtil 
the Gaza strip and other territories
still imder the occupation of the 
aggressive troops, namely, Isra^
France and England, are evacuated, 
there will be sanctions imposed. I 
think it is in the fitness of things that 
we, the people of this country as a 
whole represented by the Prime
Minister, fight for the just rights of
Egypt for the restoration of sovereign
ty of Egypt until every*inch of terri
tory under the aggressors is restored
to Egypt. We should take the initia
tive in the United Nations and see that 
the economic sanctions are sponsored
and carried through. We have done
so on previous occasions as far as our 
action in the Far East is concerned. 
We have taken such action so far as 
Korea and Indo-China are concerned. 
So, the time has come—apart from the 
question of Commonwealth or not—
when the question of economic sanc
tions should be taken up now and 
pressed forward.

I repeat that we have no difficulty 
at all of continuing in the Common
wealth if we impose economic sanc
tions, because we have continued in 
the Commonwealth along with South 
Africa during the past 11 years and 
we have successfully, relentlessly, 
irrevocably, continued to enforce
sanction and lost Rs. 120 crores in the
balance of trade position. This aspect 
of the question should be taken up 
by our Prime Minister and the Gov
ernment of Itidia and be pressed for
ward.

Having said this, I wish that this 
debate, based upon the statement of
the Prime Minister on Friday last 
and the speech thereafter had devot
ed a litUe more attention to other 
near-eastern and African problems re- 
presoited by Cyprus, Algeria, Tuni
sia, etc. I do say very sincerely that 
it is not our purpose to intervene in
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the internal situation of those coun
tries, but I do ■ say that the same 
accent of anxiety which we have dis
played with reference to Egypt should 
have been, and should be now at 
least, displayed in regard to the solu
tion of these problems of Cjrprus, 
Algeria and Tunisia.

Shri Asoka Mehta: And Goa.
f •
‘ Dr. Lanka Sundaram: I will come
to that in a minute. In fact, my
friend Shri Asoka Mehta has drawn
my attention to the point with which
I wanted to conclude. I said there is 
some lacuna in the debate, because 
the debate was based upon
the lacuna in the statement of the 
Prime Minister.

In the past four or five days, this 
House has been engrossed in vital 
problems of peace and war and in the 
condition of the people of Hungary 
and very rightly so. I have no diffi
culty about that. But, problems re
lating to countries near^ home have
not been touched- I am glad that my
friend Shri Frank Anthony has put 
the proper emphasis upon the manner 
in which Pakistan is arming herself 
to the teeth and the manner in which
responsible Pakistan statesmen, those 
who are on .le top as a result of
the latest of the ^palace revolutions’ in 
Karachi. I refer in particular to Sir
Feroze Khan Noon’s statement which
should be taken note of by the Prime
Minister, and I hope he will get an 
opportunity, when he replies to the 
debate, of referring to it and even 
analysing it and replying to it.

The sabre-rattling has been going 
on, as far as Pakistan is concerned, 
for the past several years. As Shri 
Frank Anthony put it correctly, this 
building up of arms, especially the 
latest t3Tpe of armaments which I 
believe we in this county do not pos
sess to the extent and of the range 
on which it is supplied to Pakistan 
by America in particular, has got to
be taken note of, especially now when
only a few hours ago, the Kashmir 
Constituent Assembly has taken a 
final decision regarding the place of
Kashmir in India, llie  time has come

in this country and particularly in 
this debate when the Prime Minister
should declare, once and for all, that 
any diversionary tactics on the part
of Pakistan or anywhere will be
resisted and resisted to the last.

On a former occasion, the Prime
Minister, Shri Jawaharlal Nehru, 
offered a no-war declaration to Pakis
tan. But that was rejected. He has 
made so many other offers of friend
ship and co-operation to Pakistan. 
They were also rejected. The ques
tion of jehad has been put across by 
them and this offer is assimiing, daily, 
menacing proportions. I have not 
come across any statem^t from
the External Affairs Ministry— Î am 
subject to correction— ŵith all the 
vigilance that one can bestow with
regard to this subject-giving a 
fvmdamental, final reply to Sir Feroze
Khan Noon’s vitriolic, uncalled for,
provocative and dangerous speech
about war-mongering as far as we
are concerned. I think the time has 
come when this question has to be
taken up.

I shall now refer to what Shri Asoka
Mehta had reminded me of. I regret 
very much that tl ê Prime Minister’s 
statement on Friday last and his 
speech yesterday did not make any 
reference to the Portuguese posses
sions in India. I know the latest 
statement of the Prime Minister at the
time of the A.I.C.C. meeting in Cal
cutta where he made a very pathetic, 
sad and touching reference to the 
position of our colleague, Shri T. K. 
Chaudhuri who is now rotting in the 
Portuguese jails in Goa. What is the 
position that we have read about, with
regard to Goa, Diu and Daman. It is 
a complete, total reversal of policy,
symbolised by the events which
occurred 24 hours after that ghastly 
murders at Banda and other places on
the Goa border. Since then, not a little
finger was lifted by the Government 
of India. I take -full re^nsibility for
the statement, because, the House 
knows about my continual and inti
mate interest and contact with this 
problem. Not a single little finger was 
raised, except a series of declarations, 
saying, *̂ Goa will come to us in due
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time” and so on and so forth. I con
cede that the problem of Nagar Haveli 
is today before the International
Court, and none of us in this House, 
a responsible House, should do any
thing to prejudice our case by argu
ments on this question which is now
under the consideration of the Inter
national Court. But I do ask, what 
exactly is the position.

Only this morning, I was amazed 
to hear my hon. friend Shri A. P. 
Jain saying nothing in reply to a ques
tion about the smuggling from Goa. 
I am here to say without any fear
of contradiction that there is smuggl
ing going on across the entire border
cm Groa, not only the land border but 
on the sea border also. Of course, we
are unable to prevent smuggling on
the sea border, but we can prevent 
smuggling across the land border or
frontier. Those areas have become a 
smuggler’s paradise and there is a 
terrific black-market on Goa coast and 
all over the west coast. They are also 
spreading in other parts of the coun
try. But nothing is being done to stop 
this. But that is a small thing. The 
big point is how long our brethren
there can fight and how long can they
continue to perish. The latest instance 
is of a savage sentence for 15 years
imposed on Kumari Rama Hegde. 
Such sentences are going on. There is
naked violence used upon the freedom- 
fighters. But not a single finger is 
lifted— Î am sorry to repeat this phrase 
ad nauseam—to assist our people in 
any way. I am here to make the pro
position which, I think, will command
the attention of the House. As far as 
Nagar Haveli and other areas are con
cerned, they are trying to form a 
national Government of the people of
Goa in those areas. I think we in this 
House and certainly the Government 
of India should do nothing to abstruct 
the formation of such a people’s Gov
ernment of Goa based on Nagar 
Haveli. I repeat what I have said 
earliei^;Vl%gar Haveli, Dadra and 
other v^eteas are before the Inter- 
natittai Court of Justice, but there
should be nothing done from our side

to thwart the attempt of the people of
Goa to form a national Government,
but to build it up in such a manner 
that when the appropriate time comes
— Î hope it will not be too long— t̂he 
people of Goa and the people of India 
will march together as free people. I 
hope the Prime Minister and the other 
spokesmen intervening in the debate 
will take this matter into considera
tion and not only say something, but 
do something effective and immediate
to ensure that the people of Goa are 
not left to themselves and that Portu
guese imperialism or the Portuguese 
occupation of Indian soil will not 
continue a moment longer.

Sir, I generally support the motion
Mr. Speaker; Shri Kamath.
Shri U. M. Trivedi (Chittor): Mem

ber? from every one of the other 
parties have been called. My party has 
been very vociferous about this and I 
am the single man from my party. I 
would request you to give me an 
opportunity to express my views.

Mr. Speaker: I cannot give you an 
opportunity.

Shri U. M. Trivedi: Four Members 
fr<Mn the P.S.P. have been called; four
Members from the Independent Group
have been called...

Mr. Speaker: I cannot be weighing 
against the scales the number of
Members.

Shri U. M. Trivedi:. I have been
requesting for the last two days.

Mr. Speaker: Hon. Members could
not have requested earlier than two
days, because the debate started only
yesterday. I do not want to avoid any 
hon. Member, but I must distribute 
the time.

Shri Kamath: Mr. Speaker, when I 
read this morning’s papers, I was
oppressed by a sense of futility of the 
debate that is going on here. I read 
that the Soviet army divisions are on
their way to Bulgaria. After Bulgaria,

I do not know whether Rimiania is 
next on their list.
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When I heard the speech of my hon. 
friend on my right—Shri Mukerjee—
this morning, my mind travelled back
to 1942, 14 years ago, when his party 
dubbed the great people’s movement 
for freedom as a reactionary or
counter revolutionary movement. Just 
as the Russian have described the 
Hungarian people’s fight for freedom. 
Netaji Subash Chandra Bose was 
characterised by his party as a fascist 
dog. I do not wish to go into this point, 
but I have been provoked by the re
marks that he made. He referred to
the Warsaw Pact. He said, the Warsaw
Pact justifies such intervention as has 
been made by the Soviet army in 
Hungary. I would invite your atten
tion and the attention of the House to
the relevant article of the Warsaw
Treaty. Article 4 provides for armed
assistance by one State in the event 
of attack by another State, The 
article provides that the U.N. Security 
Council shall be advised of the 
measures taken on the basis of this 
articlei. That is very important No
where in the Treaty is it mentioned
that the armed forces of any State 
may intervene militarily in another 
member State in the event of a civil 
conflict or internal upheaval. I sup
pose that should set the matter at rest 
with regard to the provisions of the 
Warsaw Treaty under which the 
Soviet army is supposed to have gone 
into action in Hungary. The words
“civil conflict and internal upheaval”

[M r . D e p u t y - S p e a k e r  in  the Chair]
1.37 P.M .

do not appear in the article. It is re
grettable that the Prime Minister and 
Mr. Krishna Menon have referred to
the people’s revolution in Hungary in 
thiBse terms. I do not wish to harp upon 
that point with regard to Krishna 
Menon particularly, because many of
my friends and my friend on the right 
have indulged in an all-out attack. I 
only wish to point out that the Prime
Minister himself in Calcutta described 
it as a civil conflict. It was reported 
in the Indian Express, dated the 10th 
November, 1956. It reported that the 
Prime Minister raid so, basing his 
conclusions on a personal note of

Marshal Bulganin. That was the basis 
on which he based his conclusion that 
it was a civil conflict. It is unfortu
nate that he had no other document 
at that time. I wonder if it was so, but
we have been told that it is so and 
perhaps it is true. Our Legation’s or
Ministry’s report or that from our 

' Charge de’Affaires came later. But, 
why was there this haste to arrive at 
a conclusion on the basis of Bulganin’s 
note and no other note? But, I am 
glad that the party to which I have 
the honour to belong, and my collea
gue Mr. Jaiprakash Narain, have as
sisted in the process o t  if I may use 
the word, ‘debulganinisation* of the 
Prime Minister. This sort of word
has been current for sometime 
now and I hope this process of
‘debulganinisation’ has been completed
at least with regard to this Hungarian 
affair. Acharya Kripalani has referred
to this matter, but I want to paint 
out one aspect of it. The Prime
Minister referred to the great people’s 
movement, even according to Mr. 
Kadar, the puppet Prime Minister at
Hungary,—as an internal or domestic
affair. The implication of Mr. Menom’s 
statement made in Coimbatore was 
more or less that Hungary is a province
of the Soviet empire. It was reminis
cent of the language used by John
Foster Dulles with regard to Goa being
a province of Portugal. It is strange 
and ironical that in the matter of Hun
gary and in the matter of Goa, these 
two friends John Foster Dulles
and Krishna Menon appear as 
opposite numbers as counterparts of
one another, Mr. Menon regard
ing Hungary as a province of
Russia and Mr. Dulles regarding 
Goa as a province of Portugal
I hope this misconception has been
partly corrected by the stand which
has now been so clearly taken by the 
Prime Minister.

I would like to refer to one or two
other matters with regard to the 
voting that took place on this matter 
in the United Nations General Assem
bly. On the operative para. I of the 
resolution, the abstainees wer6 all the 
Asian-African countries or the Bandung
nations plus India and Yugoslavia.
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Later, when the whole resolution was
put to vote, because of this part, as 
the Prime Minister said, India opposed
while all the other nations abstained 
at the last stage also. I am reminded 
of a story which I have heard. An
enthusiastic young man, Johnny, had 
joined the army. He was so full of
enthusiasm about the army and his 
own prowess and capacity and he told
his grandmother, “tomorrow there will
be a parade, you will kindly watch
the parade from the window” , "nie 
granny stood up at the window and 
watched the parade intently. The 
whole thing was over. She remarked,
“it is strange that the whole regiment
is out of step and Johnny is very
good” . It is the same story here. Per
haps it may be said that the entire 
Asian-African group with whom we
have been in association for such a 
long time, has been out of step in this 
matter and only India and Shn
Krishna Meiion was marching rightly..

Before proceeding to other matters, 
may I refer to what Shri H. N. 
Mukerjee’s—I am sorry he is not 
here—own colleague Shri Ajay Ghosh, 
the Secretary of the Communist Party
said when he first reacted as an 
honest Indian to the events in 
Hungary? Writing on October 31st, 
before the whole fuss on this matter, 
he said, “no purpose would be served 

/by minimising the gravity of this 
development in Hungary or their
moral effect; it is deplorable that such 
tilings happened in a socialist country;
it is still more deplorable”—^mark these 
words—“it is still more deplorable: that 
Soviet troops had to be called in” . 
This was his first reaction. Subject to
correction, he was sayiijg this. Then 
they had the volte face just as they
did in 1942 on the norrow of attack 
on Kussia by Hitler’s Germany.

In this entire matter, I am very
much pained to see that the Soviet 
Union, which has so ceremoniously
procla in^  its adherence to Panch 
Shila 111 the joint Nehru-Bulganin
declard^^ in, Moscow and again I 
believe in tiie joint Bulganin and 
idiruschev cum Nehru declaration in 
Delhi on ̂ anch Shila which was tom-

tommed with full fanfare throughout 
the world that Russia is an ally of
India so far as Panch Shila is con
cerned, should have done this way. 
They have subscribed to all the 
doctrines of Panch Shila with all their
heart or whatever they have got, heart 
mind or soul. The very first tenet 
of Panch Shila has been violated. It 
is high time that we call this 
bluff and repudiate the partnership
of the Soviet Union which has be
haved in this way and attacked the 
very first tenet of Panch Shila. You
cannot have this sanctimonious 
humbug. In plain terms, it is nothing 
but sanctimonious humbug. With 
regard to Soviet Russia, it is of the 
highest importance that we should call 
this bluff. It is high time that we
told the world that we have repu
diated their partnership in Panch
Shila. We do not want such dubious 
partners. It is high time that we told
the world about that. The prestige 
that we had so very carefully garnered 
and built up during the last nine 
years has been very sadly shaken by
recent events. It has been repaired to 
some extent as I said by my party’s 
work, by my party’s assistance render
ed to the Prime Minister in the process
of debulganinisation. I hope the Prime 
Minister has been denBulganinised 
very effectively by now, and Bulga
nin’s note need no longer hold sway 
over his mind as it did in the A.I.C.C. 
Session at Calcutta.

I would only describe this voting on 
the op>erative para. I of the Resolu
tion on Hungary as a really catastro
phic vote for the prestige of India. It 
will perhaps take some tune before
the position which India enjoyed and 
the prestige that India enjoyed in the 
comity of nations, is retrieved. The 
statement of the Prime Minister has 
gone some way in this direction but 
it ^ill take a long time. A well known
author Jean Paul Sartre in a letter
says—I do not want to read it, 
but the damage that has been
done to India’s prestige is very
great “we cut off”  because of the 
Prime Minister’s stand on Hungary on 
this vital aspect of human freedom
and peace—I eun not talking of Russia*
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I am talking of peace and freedom—
“our relations with Mr. Nehru once
and for all” . That is unfortunate. I 
hope it has been somewhat re
paired by the statement that he made 
yesterday and to some extent to rela
tions between the Prime Minister and 
the thinkers of Europe will be
restored.

Before I close, I ^ould like to invite 
the attention of the Prime Minister to 
the fact that thing similar to what 
happened in Hungary happened in 
another part of the world. Five years
ago, in 1950, when the last Parlia
ment was sitting, a delegation 
from Tibet came to see the Prime 
Minister. The Prime Minister
advised them, as a good friend
that he is, to go to Peking. I 
suppose he made some sort of an 
appointment with Peking; but I am 
not sure of that. But, he advised them 
to go to Peking. When they were in 
Calcutta en route to Peking, the 
Chinese Communist army invaded 
Tibet. This is exactly on all fours
with what happened, in Hungary. The 
Soviet Government said that they
were carrying on negotiations for the . 
withdrawal of troops with Nagy and 
by the back door at dead of night 
when every one slept, the Soviet 
tanks, artillery and infantry invaded 
Hungary. That is Soviet tactics—I do
not want to use strong words, infamy 
or perfidy. That is the tactics used by
the Soviet Union, a country which has 
subscribed to the doctrine of Panch
Shila proclaimed by our Prime
Minister to the world. It is high time 
that we repudiate such a partnership 
in Panch Shila which has disgraced 
the doctrine by such conduct.

^  ^ I

Mr. Depaty-Speaker: Order, order.
Shri Kamath: It was in 1848 that 

Karl Marx in his celebrated Com
munist manifesto said or rather 
opened the manifesto with tiiese

words; A spectre faces !hirope» the 
spectre of communism. Since 1948 
another spectre has been ^ cin g
Europe, the spectre of Communist 
imperialism—no longer is it Com
munism of which Marx spoke, but, 
today the spectre of Commimist im  ̂
perialism is facing the people of
Eim>pe, as the spectre of Communism 
in 1848 faced the Rulers of Eurcqpe.
Though the other older imperialisms
are dying in Asia and Africa, this 
young imperialism, this new Com
munist imperialism is vital, alive and 
kicking, not only kicking but shoot
ing too. But we the people of Asia and
Africa are a billion people on the
march today—a billion heads, two
billion hands but a single heart. We
shall face this Communist imperialism 
and conquer it, overcome it and re
mould Asia and Africa at least, if not 
the whole world, nearer our heart's 
desire, that is the desire of achieving 
a democratic socialist revolution by
peaceful means so that human free
dom and peace are not jeopardised
but are promoted by all means in our
power.

Shri Heda (Nizamabad); A few
speeches yesterday gave the impres
sion that, the policies pursued by our 
Government and our Prime Minister
were not appreciated in certain coun
tries or were not satisfactory so far as 
the freedom movements in certain 
countries of Asia and Africa are con
cerned. This is not a fact. In my short 
sojourn a few months ago to the 
United States, where I had the oppor
tunity of meeting quite a good num
ber of leaders from different coimtries
of Asia and Africa as also on my way
back in a few countries of Europe 
and Africa, I found that there is a 
universal feeling everywhere, in each
country of Asia and Africa, that the 
stand taken and the support given by
our coxmtry, and particularly by our
Prime Minister, had been the single
greatest force for those nationalistic
independence fights whether they were
in Algeria or in other parts of Asia
and Africa. Therefore, to say that 
what we did was not adequate is not
true. If anybody wants that we, our
country or our Prime Minister should
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lead to the agitations of those coun
tries, that is quite different, but short 
of that I think we have done every
thing in our power. Not only that. 
The policy of non-alignment or neutra-'
lity that we have been pursuing , was
primarily aimed at strengthenine
these countries and the independenrr
movements of these countries. We did 
not care or look after our own
interests by getting help or aid from

\this or that power bloc. In fact, all 
along in the last ten years, our policy
has been dedicated towards greater 
freedom and independence and crea
tion of such independent and free
areas in Asia and Africa.

In the United States 1 foimd that 
the people there are very eager to be
friendly with our country. They have 
realised that our country is the fore
most coimtry not only in the whole
of Asia but also Africa. And recently
even the small countries as the 
journalists call them—-I would prefer
not to call them small countries, 
because it is not the size or military
power or number of people which
makes any country small or big; I 
may call them non-Big Power coun
tries—^whether they are in Europe or
in South America, have been looking
towards our coimtry with the feeling
that here is a country whose voice
would be available to them at the nick 
of time when their coimtry or their 
interests or the freedom of their coun
try is in jeopardy, and whose support 
will be helpful in rousing the con
science of the world. Therefore, the 
people even of the United States are 
feeling that they should be friendly
with our country. But there are 
certain elements—may be they are led
by certain elements like jealousy that 
they cannot reconcile themselves with
us, that our country is able to face
the Big Powers, speak to them face to 
face, speak the open truth however
bitter—a few people who are power
ful at times, who give expression to
s i;^  ideas that the relations between
th^e t^o countries are hampered; not 

.^ftly that, the cause of democracy in 
world itself gets a setback.

A recent instance in this regard is a 
statement by Senator Knowland. 
Senator Knowland, as an individual, 
is entitled to hold any view, even to 
call our representative Shri Krishna 
Menon as the floor leader of the 
Russian bloc, but while he is a dele
gate, while he is a representative of
his country in the United Nations, he
IS not entitled to give expression to 
his individual views. I know in the 
United States the political system that 
they have evolved there is alien to
the idea of joint responsibility, even 
right from the beginning. Their first 
President George Washington had 
appointed two Secretaries who held
diametrically opposite views and they 
were quite free to do work according
to their views. But today when we
are working in the comity of nations 
and when we are dealing with each 
other, this sense of joint responsi
bility should not have failed, and 
Senator Knowland should have given
expression to his individual views
only after he had ceased to be a re
presentative of his country.

Shri Shiva Rao yesterday mentioned 
the fact, and from today’s papers we
almost know the dates when our 
Prime Minister is visiting the United 
States. The two great statesmen of
the world would be meeting shortly
and comparing notes. I hope that 
better prospeCits for peace and better 
democracy in the world will emerge 
as a result of this visit.

These days there has been a lot of
talk about our relationship with the 
Commonwealth. True the United 
Kingdom has been an aggressor and 
the aggression has been naked. It has 
been condemned by us, and even in 
that country itself. The Labour Party 
and a section of the Conservative 
Party itself opposed this aggression. 
In fact, the statements of the leaders 
of the Labour Party, in my opinion, 
helped India and other coimtries and 
even Egypt in creating world con
science and in meeting this aggression 
in the way it has been met so far.

3 P.M.
So, when we talk of England, we

should not think only of the Conderva-
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tive Party or Sir Anthony Eiden who, 
as Dr. Lanka Sundaram has indicated 
today may not be there in the course 
of a few hours, as the Prime Minister 
of his <:ountry. We should think of
the coimtry as a whole, and if we
take into consideration the stand of
the Labour Party, I think that the 
time to think about quitting the 
Commonwealth has not come. How
ever, this much is quite clear that so 
far as the centre of the Common
wealth is concerned, it had been 
London. It should not be so neces
sarily, because all countries in the 
Commonwealth, in fact, are equal to
each other. I believe that equality 
should have some practical shape, and 
in future, other places, it may be New
Delhi, Colombo or any other place, 
should have equal importance, and I 
hope that the next meetings may be 
held at places other than London.

So far as the qu^sjtion of Himgary 
is concerned, I think there is unani
mity now in this House about the 
stand taken by our Prime Minister 
and our country. Matters have not 
been quite clear in the beginning and 
that was quite natural. The political 
set up and conditions in Hungary itself
are so. In these countries which they
call peoples’ democracies; there is 
practically no opposition, and it is 
very difficult to find out what are the 
peoples’ views and what is the im
posed view. Therefore, it is very diffi
cult to find out whether any Govern
ment is an imposed Government or it 
is a popular Government.' But as the 
days pass and matters became clearer,
the Prime Minister, at the r i^ t  time 
said, that it was a nationalist upris
ing. Now the whole question has 
become clearer and there is almost 
unanimity of views so far as this 
matter is concerned. We have heard 
all that our friends in the different 
parties have said on this question of
Himgary and I am sure that they will 
lend the same support to our Prime 
Minister and our Government, as they
have been doing in so many other 
matters.

The other day, we had an oppor
tunity to hear the Prime Minister of
Burma. He maintained that th m  are

three essential things to foster peace 
and democracy in the world, (1)
colonialism should be wiped out (2)
these military pacts should have no 
place and (3) the lack of balance in 
the economic equilibrium. In fact, if
we take these three things into con
sideration, we find, as pointed out by
some Members in this House, that the 
real cause in the Middle East or West 
Asia was that Israel was armed 
beyond its capacity or to the teeth. 
In the same way, there may be an
other trouble spot in Pakistan, our 
neighbour country, which is also being 
armed to the teeth and which without 
any provocation may start a war. It 
is very clear even to Pakistanis that 
India will never give a cause for them 
for any provocation. All those arma
ments will lead them to nowhere else 
than to think in military terms and 
for them one issue has been very
handy all these years and that is 
Kashmir. The verdict of the Kashmir 
Constituent Assembly, which was 
elected on the basis of adult franchise 
should be the final word and this, 1 
hope, our Prime Minister will make 
very clear to Pakistan and to the 
whole world that there should be no 
flirther talk about Kashmir in future. 
The verdict of the Constituent Assem
bly of Kashmir is the verdict of the 
people of Kashmir and it is their busi
ness whether there should be a plebis
cite or not, and they have acted in
this particular manner. Therefore, I 
believe their will will prevail and 
there will be no further discussion on 
this point.

Coming home, I would like to have 
a word about Goa. So far as Goa is 
concerned, the policy of Gkjvemment 
is very clear, i.e., we want to achieve
our objective through i>eaceful and 
non-violent methods, but the difficvilty 
is with the general public and those 
who are concerned with this parti
cular aspect, nothing clear is appear
ing at least on the surface. I come 
from Hyderabad State. Therefore, I 
know what conditions would be there 
in Goa. In Hyderabad at one time we
also had to go through similar condi
tions; there was a talk of Azad
Hyderabad and all that. We ia
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Hyderabad in those days whenever
we were hearing of the National 
leadership adhering to the policy of
peace and non-violence in connection
with Hyderabad, we felt that some
thing was basically wrong, and ulti
mately to our great happiness, the 
Police action took place and though
there was no need even to fire a 
shot^-and without spilling any blood—
but the fact remains that it was ‘force’
whirfi had to used. I think all the 
peaceful efforts to solve the problem
of Goa, as they had undertaken so 
far, have not been successful and ulti
mately, we may have to resort to 
something on similar lines, one day
or the other. The time now may not 
be proper, but I think we should tell 
all these elements who are working
for the liberation of Goa that their
efforts in whatever directions they are 
by themselves are not suflScient, and 
one day it will be the Indian national 
leadership and this Government that 
will solve the problem.

Shri Tek Chand (Ambala-Simla):
Mr. Deputy-Speaker Sir, there appears 
to be one question on every lip: “What 
are the implications of the impasse 
that has been created in the world
today, and how is this going to be 
resolved?” This House has debated 
upon a most momentous issue, the 
implications of which are peace for
mankind or extinction of mankind A
certain mental introspection by man is 
most desirable. Is man divinity in 
disguise? Is man cruelty incarnate? Is 
man essentially benevolent or naturally 
malevolent? Is man august or is man 
abject? These are debatable issues. The 
answer seems to be that man partakes 
of both contradictory traits. Pages of
human history, Mr. Deputy-Speaker,
are strewn and interspersed with
war. From the days when the man 
was delivered from what we now
choose to style as the age of darkness 

,^^at is froni the stage of barbarism, 
^■%e legacy of blood lust that we have

inherited still seems to cling to us. 
W e have not been able to shake off
our earliest 'inhibitions. Man’s thirst 

 ̂for blood of his own species seems to
be insatiable; it has not been suffl- 
cientiy qucndied by the passage of

time. The last 19 centuries, previous
to the present century, evidenced that 
development of man from individual 
fights to family feuds, to group skir
mishes, to religious wars and then to 
national and international conflicts. 
The utmost contribution is made by 
the twentieth century. The wars of
the 20th century have assumed 
gigantic scale; they have become
global wars. Previously, whenever a 
war was declared, it. was a war 
between soldiers and soldiers, armies 
fought with armies, and it was an 
issue of strength between the combat
ants. Now, non-combatants, civilians, 
women and children seem to be parti
cipants, nay, the victims of a total 
war. The 20th century is going to 
pose one question and that question 
is what is going to be the future of
mankind if we are going to have a 
new pattern of warfare. That is to say, 
Bellum Omnium in Omnes, a war of all 
against all. The discovery of nuclear 
weapons has driven himianity to a 
precipice, to a frontier line which 
seems to separate existence from
eternity. We are seen to have reached 
a road where our path bifurcates. The 
choice now is between survival and 
self-extinction, between existence and 
annihilation, between life and its 
liquidation. This is the choice that 
man today\^ the 20th century has to 
make. The i^rankensteinian monster is 
astride the war horse all over the 
globe. The war clouds are collecting 
thick and fast in order to envelop,
perhaps, the entire planet. Is there a 
silver lining m the offing? Is there 
any mode or method or manner 
whereby humanity can be saved? Is 
it possible to salvage man from
himself? There is, but it seems a 
forgotten, German saying that a great 
war leaves the coimtry with three
armies, an army of cripples, an army 
of mourners and an army of thieves. 
War never ended war. There was 
never a war which ^sured peace. 
What has been happening is that 
wars seem to stifle life. This being the 
spectre, dark and gory, can the pfieace- 
loving peoples of the world find out 
a solution? Can there be some remedy, 
some way for deliverance? There was 
a false doctrine resorted to in the
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previous century and referred to even
in tiie last war, that preparedness for
a war, readiness for war, ensures 
peace. Si vis pacem para bellum. That 
is an exploded doctrine. Again today 
the embers of hatred, colonialism and 
racialism seem to be smouldering. 
National avarice, ambition, envy and 
arrogance seem to be fanning them 
with a view to light them to a bright 
flame. The powder is dry and one 
spark will ignite the whole global 
conflagration. Under this stress, with 
this danger looming large, what is the 
contribution that can be made? The
contribution is indicated by return to
sanity, tolerance, co-existence, respect 
for the rights of one another. The
indication is the conference table and 
not the battle-field.

What has been happening in recent 
days is regrettable in the extreme. If
India is espousing the cause of Egypt, 
it is not because India has more 
friendly relations with Egypt than 
others. It is because the principles
which are being espoused by this 
country in tneir application indicate 
in clear terms that Egypt is the 
victim of aggression, not the perpet
rator of aggression. Manfullv, boldly,
frankly, fearletsly, India has, in no 
ambiguous terms, in no uncertain 
language made it crystal clear that if
man has to survive, principles must 
not be mauled, principles must not be
sacrificed. It is not that we have un
friendly relations or ill-will with any 
nation, far less, with Israel or
England or France or Russia or any 
other country. It is because we feel
that the principles which can save 
humanity are endangered, the devia
tion from them have endangered and 
jeopardised humanity.

Therefore, whenever we voice our 
feelings of sympathy, or indignation, 
it is not because of any alliances. It 
is not because of any affinity. Our 
affinity is with justice, fairplay and 
with decency. That is the only rela
tionship that we have really
recognised and respected. It is no 
question of proxjimity or distance. It 
is no question of closer as against 
remoter relations.

One point that has been mooted is, 
what should our attitude be vis-a-vis
our membership of the Common
wealth. One important thing that we
have to notice is-that we have got to
examine a thing with objectivity.
Every problem deserves to be examin
ed not under emotional stress, not 
under the influence of deep ^ntiment,
indignation, anger, whatever it may be, 
but on its fact, divorced, as far as possi
ble, from impulsive subjectivity. If
England today were the Tory Party 
only, perhaps, the advice that is being 
tendered may be acceptable. But 
India’s continued membership of ^ e
Commonwealth is a moderating in
fluence upon those who, but for that 
check, may do things which may be
suicidal for them and regrettable for
the rest. We should not leave the 
Commonwealth in a state of huff. If
ever we feel that we cannot substan
tially or materially contribute towards
the well-being of the nations who
form the Commonwealth w h ^  we
cannot successfully maintain in its 
high pedestal. Democracy, it may be 
then that this question may be examin
ed, and on the facts and the situation 
then arising it may be considered. No
doubt, occasionally one feels that parti
cipation in the mtobership of the 
Commonwealth is galling to our self
esteem when we have to share the
c o n f e r e n c e  table with powers like 
^ u th  Africa and others who have
been at all times unfriendly and 
antagonistic towards us. But out of
r e s e n t m e n t  for the attitude of England 
it would be unwise to leave the con
ference table, 'lo leave that forum
which is provided for the exchange of
thought and deliberation. England’s 
role during the last few weeks has 
been extremely painful for those who
have had respect for some of the 
British institutions of democracy. One 
feels angry with England, but it is 
more in anguish than in anger that 
one has to say about a nation from
which high democratic principles have 
emanated. Today that happens to be
the country which leads the world in 
the negation of those very principles, 
which leads the world in oppression. 
It is regrettable that it is also felt
and recognised by the weight of pub-
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lie opinion and agitation that is going 
on in England against the course
adopted by her. '

The attitude of France is regrettable. 
It is a country of contradictions. 
During the last world war, she lost 
the war hardly firing a shot and 
again won it without firing a shell. 
For France to conduct herself in the 
manner of a bully, in the manner of
an imperialist, is regrettable in the 
extreme and also perhaps suicidal. 
French statesmen do not realise the 
risk they are incurring to their own
people and to their own country in 
pursuing the policy that they have

So far as Hungary is concerned, it 
is painful in the extreme that masses 
of mankind, millions, should be 
mauled, should be maimed, should be 
murdered, should be massacred. Is it 
in the name of justice, fairplay and 
peace? What is happening in 
Hungary? If what is being told in 
the newspapers is correct, it is im-

There’ has been some criticism ot 
an unjust character regarding our
representative in the United Nations 
Organisation. It seems that that 
criticism has stemmed from ignorance
than from facts. 11118 morning there 
was circulated, to all Members the 
speech of Shri Krishna Menem which
he delivered on November 8th on ^
situation in Hungary, and this is the 
sentence that he ub^:

*^ e  abstained because we
agre^ with some parts of it but 
did not a^ee with others. There
fore, we are not by our abstention 
proclaiming our unconcern or lack 
of interest in this matter.”
The matter that was being referred

to was the matter of Hungary. Then 
he made it clear:

‘The resolution that was before
 ̂ the Assembly on November 4 has 
many parts in it which, if they 

0iBd been put on their own, we
would have supported Equally, 
coming as it did with a numb^
of other matters, to which we were
not able to lend our support, we

abstained on it. Therefore, our 
position in this matter is that we
do not regard the issues of free
dom as conditioned by the 
distances from our capital or by 
the race or complexion of peoples, 
but as being universal.**
He further said;

“We fully support parts of this 
resolution, particularly the first 
one stating that “the United 
Nations is based on the principle
of the soviereign equality of all its 
members'.”
In the light of what he observed,

can his utterance be stigmatised as 
unstatesmanlike or as unwise or in 
any manner compromising the stand 
takai by the Government of his 
country? So far as the speech of our 
representative is concerned, that is 
imexceptionable and that was the only
course that he could have adopted.

Before concluding I wish to say 
something nearer home. *The attitude 
of Pakistan is worthy of closer vigi
lance and scrutiny. Pakistan has the 
potentialities of taking a cue from
Israel. The utterances of the Foreign 
Minister of Pakistan have been of a 
sabre-rattling character. Pakistan can 
take advantage of the confusion in 
which the Middle East finds itself. It 
will be meet and proper for our Gov
ernment to take proper note of what 
goes on there and the tjrpe of observa
tions and utterances indulged in by 
some of their accredited representa
tives Uke Sir Feroze Khan Noon.

I can only express the hope of a 
fervent character that in this dark-* 
ness, in this gloom, our land may be 
the land of destiny and that our Prime 
Minister the man of destiny.

Mr. Depnty-Speaker: Shri Kasli- 
wal.

Shri Kasliwal: I have already
moved my amendment, Sir.

Mr. Deputy-Speaker: I now call
on Shri Trivedi.

Shri U. M. Trivedi: Our country,
when it adopted our national emblem, 
used very brave words which are
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inscribed everywhere—^atyameva-
jayate. At that time we never thou^t
that we would have to follow a 
policy of

i*’
Today we are confronted with the 

position that for telling the truth it
took us nearly a week before we could
come out with the truth—and a brave 
truth. However, we can congratulate
our Prime Minister that in his 
yesterday’s statement he made the
position of India clear. But I still fail 
to see the reason behind the state
ment made by our Minister without 
Portfolio, Shri Menon. In his state
ment before the UN General Assembly
on the 9th November—of which a 
copy has been supplied to us, he has 
said, with reference to the resolutiwi 
which was moved:

“Therefore, any attitude which
is taken which will retard this 
process of the withdrawal of troops 
and the settling down of the 
Hungarian people will be contrary
to our general purposes,”
The first part of the resolution

reads:
“Calls upon the Government of

the Union of Soviet Socialist Re
publics to withdraw its forces
from Hungary without any 
further delay;”
After using those words which I 

have just now read out to you, it was 
quite illogical for him to say that for
these reasons he thought that the 
r^olution submitted by Cuba and four
other covmtries was not one which he 
could support, I see no reason for
making this jump or somersault after 
having argued that we would like to 
see the troops withdrawn from
Hungary. It passes beyond my com
prehension as to why he did not 
support this resolution.

Today, we are in this dilemma. All
these questions or posers are before
us. Should we remain in the Com
monwealth? Some friends say that we 
should not. Even our Hindu Mahasabha 
passed a resolution and Shri Desh- 
pande said that we must seriously

consider this question. Other friends
like Acharya Kripalani speak in the 
same breadth. Our communist friends
also want to get out of the Common
wealth. I see no reason why we should 
get out of the Commonwealth. There
is a friend and he commits a mistake. 
Could we not correct him and tell 
him that he has committed a mistake? 
Is it impossible that he would feel the 
strength of our argument and retrace 
his steps? It is quite possible if the 
advice comes from a friend and not 
from a person who is moved by any 
process of animosity. This cannot be 
a ground for our getting out of the 
Commonwealth. I see that the argu
ments advanced by Shri Mukerjee in 
very eloquent language and very
strong words, running down the 
socialists on the one hand and praising 
the communists on the other, had 
given us one picture. It is that the 
Communist Party is not moved by 
any qualms of conscience if thousands 
and lakhs of people are killed. They 
want revolution and for revolution
they do not want to stop killing. I 
for one could not agree to this prepo
sition. I could not see eye to eye with 
thCTi, then and I could not do even
today. We were trying to sake hands 
with those very people whose hands 
were still gory with the killings of
thousands of their own countrymen. 
We were sitting across the same table. 
We could have refrained from doing 
so. What prevents us from taking up 
cudgels on behalf of the weak nations? 
As pointed out by Acharya Kripalani, 
how is it that we have still no diplo
matic relations with Israel? It has 
come to stay. It is quite true that it 
has been created in the teeth of
opposition from ^ e  Arab nations just 
as our Muslim fri«ids here were
clamouring for the establishment of
khilafat nowithstanding the fact that 
those who were intimately connected 
with it were deadly against it and 
were trying to overliirow—and 
succeeded in doing so—the caliph. Yet, 
our friends here were clamouring for
it. Similarly, we were clamouring
against the division of our country. 
We never wanted Pakistan to come 
into being and we did not want to 
recognise the demand f®r Pakistan.
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Yet, today, we have recognised Pakis
tan and we have diplomatic relations 
with it. Similarly, in the year of
Grace, 1918, Israel has come into being
and it is there in existence. It is an 
advancing comitry and it has advanced
tremendously notwithstanding the 
handicaps which it has, being a small 
nation. It has come to stay. It is not 
recognised by certain Arab nations. 
Naturally, they will not. But, are we
to take up cudgels and be the arbiters 
on behalf of the Arabs because the 
Jewish nation has been given a place
in this orbit? If Israel has ^ome to 
stay, is it not the duty of those who
are members of the UNO. to allow
Israel to stay? Egypt is our friend. 
But, it says that it will allow all ships 
of all nati(xis to go throiigh Suez but 
it will not allow the ships belonging
to Israel to pass through Suez. It 
was natural for Israel for the purpose
of self-preservation to hit and hit 
hard.

I do not want to suggest for a 
moment that I am supporting any 
form of aggression. But, let this be a 
lesswi for us and let this open our 
eyes. Even small countries can get up 
and try to save their self-interests, 
even if it comes to taking up arms. 
We were just sitting when our men 
were being killed in Goa. A Member 
of our Parliament is still rotting
behind the bars. For the sake of one
woman in P^hawar—she was kid
napped by the Afghans— t̂housands 
and thousands of Afghans were killed
and butchered and that woman was
freed from the clutches of the Afghans.
Here, we are a very strong nation and 
we could have taken police action in 
half an hour*  ̂ time. Yet, we have 
been sitting quiet. Let us take the 
lesson. Egypt has driven out the 
British from the Suez Canal after 
having made so many promises. 
Syria, Iraq and Jordan—British crea- 
timis—are today going to sit against 

Briti^; they are driving out the 
Britishers for their own self-interests. 
The oil siq^pljr is being cut off and 
the pipe-lines are blown, 'niey are 
doing these things and yet, here we

are going on preaching Panch Shila 
at our cost. We have yet to learn that 
charity begins at home. We must be 
very strong in our own country and 
we must not mince words when
necessary.

The question will arise: Can we
maintain our friendship with Russia? 
Why not? If we remain in the 
Commonwealth, what prevents us from
being friends with Russia? If Russia 
is going to listen to what we say, it 
is good. Otherwise, we can get out 
from* Russia and have no truck with
Russia. But, if friendship with
Russia is a thing which can have a 
bearing for bringing peace to a 
country, why should we not have
friendship with Russia îs we have
today?

It is true that Stalinisation and de-
Stalinisation in Russia had been un
necessarily bolstered up by us. We 
ought to have kept within oui* limits. 
But, notwithstanding this, we cannot 
remain aloof in this world. We cannot 
keep on inimical terms for all tunes 
to come. In the days of the Rajputs, 
people used to keep this enmity and 
get themselves destroyed; they swore
enmity for all times to come. What
ever be the views that we may hold 
about the Russian communism, we
cannot remain aloof from the society
and current in which we are moving.

So, if we remain in the Common
wealth, we should not in any way be 
prevented from being friendly with 
Russia. It should not also prevent us 
from telling the truth to the Russians 
that they have not behaved well and 
that their aggression is of such a 
nature of which serious notice will be 
taken by us, even sitting on the 
judicial tnoimal of the Security 
Council. Therefore, the next question 
that will arise is, can we maintain 
our friendship with Egypt, when we
have got this poser ‘can we look at 
the proposed d«truction of Israel?* 
We cannot look on as mumies to the 
destruction of Israel. We should not, 
at th© same time, lose the friendship
of Egypt Sir, it is all the more neces
sary for us, if we want to remain as



569 Motion re 20 NOVEMBER 1956 International Situation 570

peace-makers, to tell the truth. Truth 
must be told boldly both to Egjrpt 
and Israel if we are to k e^  our 
prestige before the world. We must be 
brave enimgft to say what we feel in 
our hearts.

Can we tolerate this intejrference on 
the sovereign rights of E^pt? I say, 
no, do not tolerate it. At the same 
time, that sovereign right should not 
stand in the way of otheBs. In the 
ordinary society when a man has got 
the rigni ol way over the field of
another man, It should not be at the 
sufferance of the other man. It should 
not be so. It should not be the wish 
and will of the Egyptian nation, not
withstanding the fact that they are 
sovereign, that they will allow only 
cert€un ships to pass through the Suez 
and not other ships. Sovereignty may 
remain but not sovereignty at the 
cost of others.

Can we look with equanimily to 
the aggression on Hungary? I say, we
cannot look. We have seen what a rape 
has been committed here. Another 
Government was formed here. Nagy 
was there. Then suddenly withdrawal 
of troops began. Everybody thought 
that things will end very calmly and 
quietly. But all of a sudden, overnight 
the Russian troops invaded that 
country and destroyed the whole 
structure of Hungarian State. Are we 
going to tolerate this although this has 
been committed by a friend of ours?

It is quite true that scnne friends 
have felt that we should go out of
the Commonwealth. But will that 
itself be a remedy? Will it remedy the 
state of affairs which are set to us in 
our face? By just getting out of the 
Commonwealth what are we going to
achieve? What are the things that we
can achieve by just getting out of
the Commonwealth? That we have not 
yet assessed. Today, if Burma—
Acharya Kripalani ̂ i d  about it; I 
have very great respect for him as he 
has been my t^icher— ĥas got out of
it, we do not realise what sufferings 
Biirma has. It is not on account of
getting out of it, but the position of
Burma itself is such that it is only 
the Burmese Government which can

tell us how they are suffering from
“the Communist operation on the north 
and the infiltration of the Chinese in 
the south. If you just go to the streets 
of Rangoon, you will find that every 
comer is occupied by a China man. 
In Burma there are regular perpendi
cular and parallel roads and at every 
comer you will find a Chinese. God 
alone knows what will happen to 
those who will find themselves in such 
a predicament. Here, just as Shri 
V. G. Deshpande was saying— Î do not 
want to use his strong language in 
which he was saying that the mice 
which carry disease must be destroy
ed first—today’s speech must open the 
eyes of my countrymen. Shri H. N. 
Mukerjee has pleaded—and he has
pleaded in no unequivocal language__
that it is necessary to destroy laVHc of
people for the sake of revolution. If
these people would remain inside our 
country and call for the help of
Russians to put up a puppet govern
ment and due to that puppet 
govemment the Russian troops will
march in our. country and tell to the 
world that there is a new govern
ment, that will not be a good thing. 
(Interruption),

Mr. Depnty-Speaker: The hon.
Member must conclude now.

Shri U. M. Trivedi: Shri H. N.
Muk^jee took at least 50 minutes 10 
preach to us that revolution means 
blood and that revolution is necessary. 
He told us that we should not fight 
shy of blood. I say we do not want 
revolution of the type that he envi
sages. We want a revoluticm of thf
type which we have achieved in our 
country. We should be allowed to live 
peacefully without the revolution ol
the type that he wants.

Sliri Jawaharlal Nehm: Mr.
Deputy-Speaker, Sir, I am greatful to 
the House for the many kind woros 
said about our policy and, in parti
cular, the attitude taken up by 
Government in the course of the la^
few weeks.
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When I spoke on my motion, to 

begin with, 1 pointed out and laid 
some stress on the gravity of the 
situation, gravity not merely because 
it was a question of war and peace but 
because many deeper issues were in
volved, and I appealed to the House 
to view them in that context.

Sometimes, if I may say so with
respect, some hon. Members spoke 
with some levity as if this was a 
matter for making fun. Some spoke, as 
they often do, in some kind of an 
old-world picturesque manner which 
had no relation to the facts of today. 
I was reminded: let us have first
things first. I say, yes, first things 
first. But my difficulty is that many 
hon. Members never have the first 
things first before them, but they take 
the 9th, the 10th, the 50th and the 
100th. They never get out of that rut 
of thought in which they had remain
ed. Shri Kamath talked vaguely of
their going to establish a brave new
world of democratic socialism. I 
wish them all good fortune in doing 
so. What has happened recently? A
country, which prided itself on its 
democracy, like England has blown
democracy to bits. A country like
France, which had a big socialist party, 
supports this invasion of Egypt, apart 
from supporting what is happening in 
Algeria. Where is socialism and 
socialist party, I should like to know.

So far as communism is concerned, 
quite apart from the military ad
venture which it has indulged in, as I 
ventured to saŷ  previously, it has 
done something which has uprooted 
even the deep faith of many com- 
pimists, so that you see this uprooting 
of convictions and a grave crisis of
the mind of the people who think—
of course, people who repeat ola
platitudes and so on—that it is im
possible to get anything across to 
them. Here is a deep crisis of tne 
mind everywhere, apart from the deep 
crisis of the physical world whicn
may lead to war.

We are told by hon. Members like 
Shri Asoka Meiita, what have you
done in Algeria, what have you done 
in Cyprus, what have you done In

Israel previously, as if the Govern
ment of India is a kind of boss for
the whole of the world, orders it about 
and tells it, do this and do that or, as 
if, alternatively, the Government of
India is a kind of debating society 
like the hon. Member^s party which
sits down, passes resolutions and then 
goes to bed with no responsibility
left about it. We are a responsible 
Government, responsible to the 
country and responsible to the Parlia
ment. We have to talk in a responsible 
way about a deep crisis. And the first 
thing to do is to avoid* war and not 
talk bravely of democracy, of com- 
mxmism, of freedom or anything, 
because all those things fall if war is 
there. If war is there, there is no 
democracy left, there is no freedom
left, there is nothing worthwhile left. 
That is the main thing.

Hon. Members say, why don’t you
go and do tiiis? That is because we
judge everytl^ng, first of all whether 
it is going to ease the situation or
create a more difficult situation and 
lead to war. That is the first thing we
see. That does not mean giving up any 
principle. But one does not shout 
out principles from house-tops
whether the occasion is appropriate or 
not One does not bring in all the 
ills of the world simply because one 
does not like tibem.

There are in India itself a hundred 
lEs. We know them and we are
-criticised for that and we also talk 
nbout them. But we cannot remedy
them suddenly. We have to go
through a certain process and work
hard before we can gradually, step 
by step, remedy them. If we cannot 
do that in our own country, how
much less can we do it in the whole
world?

Apart from this political and mili
tary crisis that we see, if we look at 
the world, we see—that is a platitude 
if I may say so—a period of heavy 
transition from an old world to the
new. Whether it leads to the new
world or not, I do not know, but it is 
obvious—^whether it is political^ eco
nomic, scientific, atom bomb—that
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this is a period of tremendous transi
tion and it is about time that our 
mind moved a little with this period
and thought about it. Here is the old
civilisation changing. I am not talk
ing about the ancient civilisation, but 
what I m«an by old civilisation new,
is the present-day civilisation \«^ch
is changing economically, politically, 
culturally, for good or for bad. But 
it is changing.

Take, for instance, what is called
a coxmtry with the most entrenched
capitalism—the United States of
America. Everyone knows that thing; 
the United States today is capitalistic. 
But the capitalism in the United
States is vastly different from what it 
was 50 years ago. It is getting more
and more socialist. It is approachmg 
In a certain direction, because the 
whole tendency in the world is in a 
particular direction. It is no good
saying I do not like it. I may not like
some things in Russia or England. 
But we have to look at these thinp
obj^tively without sitting down in 
this block or this group. First of iall, 
try to draw lessons from them for
our own sake. What are we to do in 
our own country?

Secondly, wherever we have to 
function in international organisa
tions, we have to function gently, 
politely, and in a friendly way, and 
lo press our view-points, and not 
condemning this country or that coun
try. We have sometimes to express an 
opinion which is tantamount to con
demnation and we cannot help it  But 
the point is, if I may put it so, ^ e
old and the new are under conflict. 
There is something that is emerging 
In every country. We find perhaps, in 
a sense, the most advanced type of
this thing in the technological world, 
in the United States. In the Soviet 
Union it is rather differwit but,
nevertheless, each represents a parti- 
clar type. We find them in some kind, 
and not only in some kind but with a 
great deal of ideological difficulty of
war and conflict, and yet, we see both
of them represent a * new society, 
perhaps the other country represent
ing it more. It may be good for us

or bad for us. If anyone of you have 
gone to the Soviet Union, you will
find this new civilisation growing up  ̂
there. There is plenty of evil, there
and yet this new civilisation is grow
ing up and trying to break its 
shackles. ’

The interesting and fascinating 
part of it is that it was gradually 
breaking its shackles. It may not suc
ceed and something else might come. 
But am I either strong enough 
or foolish enough to go about con
demning America, Russia, England, 
because I do not like something and 
I consider myself an acme of perfec
tion in democracy and socialisni and 
every other quality that a country or
individual could possess?

Sometimes people accuse us and 
say, / ‘Oh, you are trying to be very
superior, or trying to be, as the phrase 
goes, ‘holier than thou’ ” . We know
very well our imperfections and the 
imperfections are greater than those 
of other countries. Let us not be
afraid of them, because, if we do not 
realise this fact, we never grow and 
we shall never grow. The other coun
tries are spiritually greater than us 
in many ways, and we may be so in 
some ways too. But we do not like 
this idea, if I may say so with all 
respect, of our sitting complacently
and then thinking that we are spm- 
tually greater even though materially 
we are not, and we may be poor.
But, if we really grow spiritually, 
material things do not matter. It is 
because that we are not spiritually 
great, in the real s«ise of the word, 
that we look in others something 
which we condemn or criticise.

We sometimes venture to express 
our opinion. Well, we express our 
opinion, and -wiiy? For two reasons: 
firstly, we think that it is the right 
of every coimtry, as of every indivi
dual, to express its opinion, and out
of the welter of ideas truth some
times emerges. Secondly, we are so 
placed—and that is a virtue which
we possess— t̂haf we are not consum
ed with hatred of this country or that
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country, and if a country is consum
ed with hatred and fear, then its mind
is clogged. It cannot think straight.

say with all respect that in the 
United States, there is no clear think
ing about Russia just as there is no 
clear thinking in Russia about the 
United States, because the minds of
both are clogged with indignation, 
with fear of the other and hatred of
the other. The result is, naturally, 
all thinking is clogged. I do not say 
it is permanently clogged, but I am 
talking about a temporary phase. I 
have not a shadow of doubt that if
they come to know each other more—
it does not matter whether they agree
or not and they probably will not
agree about many things—hatred and 
misconceptions will go and they will
realise one thing more than anything 
else, namely, that the other country, 
whatever* it is, however wrong it may
be in its opinion, is a living entity, a 
growing entity, has something new
and worthwhile that has to be
studied and has something to be
learnt from. That is the important 
thing. That is why we have always
sought to encourage contacts and 
mutual understanding.

Now, so far as we are concerned
in India, we have had this advantage, 
and so have other coimtries too or at 
least s6me of them. That is, we can 
approach other countries in a friendly
way. Whether we agree with them 
or not is a matter which is secondary. 
Because we can approach them in a 
friendly way and in a receptive way, 
we can profit by that contact and 
approach. We can profit by under
standing* them. At any rate, we
remove the barriers of prejudice in 
so far as we can.

The greatest danger which tiie 
world is suffering from is this cold
war business. It is because the cold
war creates a bigger mental barrier
than the iron curtain or brick wall or
any prison. It creates barriers of the 
mind which refuses to imderstand the
other person’s position which divides 
the world into devils and angels—that 
we are the angels and the others are

devils. We can take it that we have
something angelic in us, something 
divine in us, but also that we have a 
good deal df the satan in us. Whether 
we are a country or individual, the 
whole point is that we should stress 
and try out the good in ourselves and 
take the good from others and thereby 
suppress the evil aspects.

Now, I claim this is a virtue for us, 
for our country, for this Parliament 
and for our people. We are not obses
sed by fear. We are not obsessed bv
hatred of any country. We are not 
obsessed even with the dislike of any 
other country. You may dislike here
and there but not anycoimtry. There
fore, our minds are a little more recep
tive than those of others—whether it is 
Communist, anti-Communist or non
Communist or Socialist. I do think 
that is a virtue in us and it is in the 
good democratic tradition. When that 
goes, then it is bad for the world. 
When it goes completely, then there 
is war, and war means, as everybody
knows, truth becomes a casualty. The 
first casualty of war is truth. If the
first casualty of war is truth, apart 
from other casualties that follow—the 
cold war also brings these casualties 
of truth, not adequately perhaps 
because the barriers are not so rigid
and there is some kind of communi
cation—it encloses one’s mind in a 
shell of prejudice. That is why wars 
and the cold war of the last few
years, have been bad for the world, 
bad for hlimanity, apart from the 
damage that they have done. The 
cold war has resulted in these blocks
of nations and fears, and a race of
armaments and the like and all these 
treaties. We say, “Do not have any 
military alliance or pact” . We 
honestly mean that, and yet, when I
say that, I know the fear in the other 
party’s mind.
i  P.M.

Nobody likes spending vast sums of
money on arms where they can better 
spend it. But 'why do tiiey do it? It 
is because they are afraid that if they
do not do it, something worse might
happCT. I do not think it will happen,
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but that is another matter. Why was 
NATO started? It was because of the 
fear of Russia. Why were the SEATO
and Baghdad Pact started? It was 
again because of the fear of Russia 
or China. I think and I believe most 
of the Members of this House think 
that that way was the worst possible 
way of meeting that particular fear
or apprehension; I think events have 
proved it. It is absolutely the reverse 
of it. Why was the Warsaw Treaty
made? It was because of the fear of
NATO and the fear of Baghdad Pact. 
So, there is action and reaction.

I believe the Russian leaders have 
said, “we shall withdraw every soldier 
from Eastern Europe—^Poland 
Hungary, Rumania and other coun
tries—if the foreign soldiers from
Germany are withdrawn.” You may 
laugh at that, but there is something
in it. It is because they are afraid, 
just as America is afraid; and, I have
no doubt that ultimately all these 
soldiers will be withdrawn. I will give
you an mstance. I was reading today 
the full text of the recent joint state
ment issued by the Prime Minister 
of Poland and the Prime Minister and 
other leaders of the Soviet Union 
when they went  ̂to Warsaw. I will
read it out to you, because it deals 
with this matter; not that it repre
sents my opinion, but it shows the 
mind of the Poles:

‘^oth parties (the Polish Gov
ernment and the Soviet Govern
ment) discussed the questions 
connected with the temporary
presence of the Soviet army imits 
on Polish territory. The parties 
have stated that so far no agreed
decisions had been reached which
might give the European States 
sufficient guarantees against the 
revival of German militarism. The 
continuous questioning by the 
revanchist forces of the correct
ness of the existing boundaries
oetween the European States and
m the first place the establish- 
ea and existing western boundary 
of Poland also is an essential 
factor impeding fee normalisation 
of relations in Europe,

Both parties reached the con
clusion that this state of affairs 
as weU as the present interna
tional situation warrant the 
temporary presence of Soviet , 
army units on the territory of
Poland, which is also connected
with the necessity of the presence 
of Soviet troops in Germany in 
conformity with the international 
treaties and agreements.”

Now, that may be an excuse, but it 
does represent a fear. I wonder how
many htm. Members remember that 
the present Polish boundary, the
western boundary, has never been 
accepted by Germany. They challeng
ed and said, “we will take back the 
territory” I offer no opinion on the 
merits of this question; but, at the 
back of tiiese problons, the fact
which I mentioned on the last 
occasion can never be forgotten that 
twice within my m ^ ory , and pos
sibly more than twice in oth^ peo
ple’s memory, tiie German armies 
have desolated Eastern Europe and 
other parts of Europe too. Germany 
is a great cotintry, great in the arts 
of peace and very great in the arts of
war; it turns easily to the arts of
war. It is great in science and all 
over Eastern Europe, there is a 
memory of German invasion. There
fore, one of he dominating thoughts 
in the mind of everybody in Eastern 
Europe, whatever country it may be, 
is, “let us not have another German 
invasion; let us protect ourselves from
it” . I believe personally that the 
German people as a whole^-at least 
a majority of them— ĥave ho such 
idea, but the foct is that anything
that leads to German militarism is 
frightening to them; and, as it is, it 
becomes for the western powers a 
question of taking no risk. Why did 
they start NATO? It was because 
they wanted to take no risk about the 
Russian power. They say and other 
parties say, “we will not take any 
risk” . When it became a question of
survival, then the fine principles and 
Dlatitudes do not go far enou^; it is 
a life and death struggle. A cold war 
is exactly the production of that.



579 Motion re 20 NOVEMBER 1956 International Situation 580

[Shri Jawaharlal Nehru]
Look at this problem today. We 

have arrived at a sudden interna
tional crisis, if I may say so. The
crisis, of course, has been brewing all
over the place in a sense more espe
cially from what followed the nation
alisation of the Suez Canal, the crisis 
brewed and the House will remember
that the Anglo-French forces were
sent to Malta, and Cyprus soon after 
nationalisation. They were not moved
for some time; they were sent by
aircrafts carriers, ships of war and 
others, creating a greater crisis than
actually existed and frightening peo- 
pie that a world war was coming. 
This was the development taking 
place on one side. On the other side, 
there was the other development, 
internal ferments taking place in 
Poland and Hungary and to some
extent in other countries of Eastern 
Europe too. In Poland they gradually
resolved themselves peacefully. The 
movement was indentical. In fact, the 
movement in a sense was given the 
start in Soviet Russia itself by loosen
ing certain restrictions ana shackles 
that they had in Poland. In Hungary 
it did not happen that way and I 
venture to think that it is quite pos
sible— Î cannot be certain of it, nor
can anyone be—tha.t this warfare in 
Hungary resulting in the suppression 
by the Russian troops would probably
have taken a very very dilferent turn 
if there had been no invasion of
Egypt. That thing suddenly let loose 
all kinds of evil forces, fear'’  and 
others. First of all, it brought matters 
to a head. There may be an interna
tional war and if there is an interna- ' 
tional war, well, we are going to take 
no risks about it.

Secondly, the example of coimtries
like England and France with their 
high reputation as a democratic world
doing something now in the middle
of this 20th century released the 
bonds of law and order and interna
tional relations that normally exist 
to,^6me extent—not to a fuU extent—

' ^ ^ l i t  became easier for other coun
tries to do likfewise, especially when 
fear was attached to it. What is that

fear? I am trying to understand and 
analyse it. If something happened in 
Hungary, it made Hungary a hostile
power to Russia. Then the hostile
frontier comes up to the Soviet Union. 
Then this niay have affected Rumania 
and Bulgaria and upset things; and, in 
addition to German militarism, this, 
that and anything may happen. You
may say and I may agree with you
that all this was not quite justified. 
But, if I may say something else, I 
was discussing these matters once
with a great Russian leader and I 
ventured with all respect to point out 
to him that the kind of speeches they 
delivered were not very helpful 
towards international understanding 
and they sometimes infuriated the 
people. He said, “You are quite right; 
we sometimes do these things. But 
remember that for the last 30 or 40 
years, we have been in a state of
siege and we have developed all the 
complexes of the people who live in a 
state of seige. We react quickly to the 
danger and fear of something. We 
think this is too great a risk. We have 
got into that habit and we sometimes 
say many things and regret after
wards.” There is this psjrchology.

Today it may well be said that no
country wants war and yet eadi
country is afraid of the other and 
prepares for war.

Acharya Kripalani said something 
which surprised me, which I thought 
was not all justified. He was talking 
about the voting on the Resolution.’ 
He said that Yugoslavia voted as they 
did because they are in fear and 
terror of Russia. I do not think that 
anything can be more unjustified than 
that remark. Yugoslavia, like the 
other coimtries, does not go about 
like Don Quixote with lance in hand, 
perhaps like some friends of our 
Socialist? Party do, tilting against 
windmills, announcing their principles
to the world. They have to imder- 
stand the world as it is. They do 
not just announce to the world that 
the world is bad and it ought to be
better and go into meditation. Never
theless, Yugoslavia, for the last so



581 Motion re 20 NOVEMBER 1956 International Situation 582

many years, has stood up against the 
Soviet Union at great risk, tremen
dous risk, and stood up by its princi
ples. Lately, in the course of a year
or two, some of the barriers between
Yugoslavia and the Soviet Union 
have been removed: removed chiefly 
by the Soviet Union, not by Yugo
slavia except that Yugoslavia agreed
to the removal. The initiative came 
from the Soviet Union. The initiative 
came from the Soviet Union because 
of the inner ferment and changes that 
are taking place in tlie Soviet Union 
itself, not because of fear of Yugo
slavia but because of this ferment. 
They have been removed and Yugo
slavia’s influence in that part of the 
world has been very considerable.
What happened in Yugoslavia has 
affected naturally Poland, Hungary 
and other countries. It has affected to 
some extent Russia itself. It has 
affected other countries. Yugoslavia
has been playing a role of helping 
and encouraging these movements, 
two types of movements you may say. 
One is towards liberalisation or demo- 
cratisalion in their own sense, not 
perhaps in your own sense, and 
secondly that each country should be 
completely independent and not 
within the influence or dominion of
any country or compulsion of any 
country. They can develop. The 
Yugoslavs are socialists, communists, 
not communists exactly as the Russians 
are. They have their own view of com
munism. They say, each country must 
develop socialism in its own way
which, I think, is a perfectly legitimate 
way of looking at it  Anyhow, I shall 
venture to say that they have resisted 
throughout and not given up their 
own policy and their own attitude 
either through fear or any other 
impulse emanating from Russia. To
say that they were afraid and gave 
their vote in this manner, seems to 
me quite an extraordinary thing. I
mention this specially because I 
believe that the Praja Socialist Party 
has had a high opinion of Yugoslavia
and its policy. Some of their leaders 
have gone to Yugoslavia.

Acharya Krlpalani: My high opini
on is not less because of this.

Shri Jawaharlal Nefani: I am very
glad to hear that. They have goi^s 
there, tiiey have conferred w|fh tnem 
and representatives from Yugoslavia
had come to their ccwiventions, cong
resses and conferences. I might say 
that in the last two or three years, 
some of us in the Government of
India and the Government of India 
itself have come mto fairly ciose
contact with Yugoslavia on me
personal level, on the governmental
level and Yugoslavia has become a 
coxmtry with which we exchange oiir
appraisals of the sitiianon more
frequently than any other cuonuy.
We attach great value to this in . 
regard 10 Europe. That is because 
Yugoslavia, first of all, is geograi^i- 
cally so situated as to be in intimate
touch with the developmoits in Cen
tral and Eastern Europe and Southern 
Europe. Secondly, historically, 
linguistically it has been intimately 
connected with than. The history <rf 
the last 30 years has seen both the 
closest union of Yugoslavia leaders 
with the leaders of Russia and other
countries in Europe and also their 
parting company with each other and 
the subsequent coming together again. 
The result is, the leaders of Yugo- 
salvia, more especially, the President 
of Yugoslavia, Marshal Tito, are in a 
better position to make appraisal of
the situation. You may or may not 
agree; that is a diff^ent matter. But, 
it com_es from persons of great ability 
and great experience. Because, experi
ence is not a question of high princi
Dies sitting here, but of knowing anu 
trying to get what is at the back of
the mind of the other party. So. we 
value them very much. I am free to 
confess that we have, to some extent, 
been guided by their appraisal of tlie 
European situation. So far as Asia is 
concerned, we presume to know a 
little more than they do and perhaps 
sometimes they are guided by our 
appraisal in regard to Asian situa
tions. In regard to the European 
situation, we certainly attach value to 
what they say.

I was reading this morning a report 
of a speech that President Tito deU- 
vered, I think, on the 11th of Novem-
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ber at Pula. It is a long speech. 
But, the Yugoslavian Government 
have been good enough to send the 
twenty-page speech to me by tele
gram, which reached us yesterday. I 
was reading it. It is his analysis of
the situation in Hungary, in Egypt, in 
Europe, in the world. The analysis 
that he has made is special to him. 
I mean to say that I have not seen 
any other analysis which would fit in 
with any other conclusion though 
analysis may be part of thfe same. 
It is true that the objectives before
him are not exactly the objectives
that any coimtry may have or we may 
have. That is a different matter. 
What I submit is, here is a person
who has been working for the last 
few years in his own quiet way for
this process of democratisation in the 
Eastern European countries, changes 
in Russia, etc., and has played an im
portant part in it. He knows the 
leaders of those countries thoroughly. 
He can talk their language, not having
interpreters in between. His apprai
sal is therefore helpful. I am not 
going to read the 20 pages of the ap
praisal except to say that in many 
points it seems to be very correct 
though in some I find it a little diffi
cult to agree with him. One thing I 
would read out to you, the remarks 
that he has made about the present 
Himgarian Government. I say that 
because, to my amazement, an hon. 
Member on this side of the House, in 
his excitement, talked about Mr. 
Kadar as a quisling, imposter, as a 
puppet and what not, and wanted him 
to be thrown out of the window or 
some such thing.
4.19 P .M .

[ M r . S p e a k e r  in the Chair:]

I do, if I may say so, with all respect, 
a little more responsible thinking and 
responsible talk in this House. I am 
sorry that such utterly ridiculous
statements can be made by any Mem- 
be^r4)f this House even though he may 
W  i  Member of my Party. Mr. Kadar 
'̂  do not Icnow, I am prepared to say 
does not perhaps command the alle
giance of the majority of the

Hungarian people. That is a differ
ent matter. But, to run down an 
individual whose whole life and 
career has been one of fighting and 
struggling for freedom, who has been
sent to prison by the Communist 
Government in Hungary for a number 
of years and kept there, that is to 
say, by the previous Government or 
the Stalinite Government, if I may
call it, and kept in prison for years
and who has come out now and who
was a member of Mr. Nagy’s Govern
ment, a senior Member—just to call 
him a Quisling and all that really
does seem to me to go to an extreme
limit of irresponsible thinking and 
speaking.

Other Members said: “Do not re
cognise this Government.” I do not 
quite understand how those hon. 
Members think about these problems. 
Recognition and non-recognition. We 
have recognised Hungary as an inde
pendent country. If some hon. Mem
ber tells me it was not independent, 
not wholly independent, I might be 
prepared to agree. But I would add 
there are very few countries in the 
world which are wholly independent 
and whose leading strings are not in 
somebody else’s hands. They may be
independent countries, in the United 
Nations they may vote this way or 
that way, but I doubt very much if
their voting is hundred per cent free
voting. Quite a large number of
countries would fall into that cate
gory of lacking complete independ
ence. .

I am just reading a paragraph from
President Tito’s lonp speech. After
the analysis, he said:

“We must help today the Kadar 
Government. Comrades, I have 
gone a little away from the 
matter of which I have spoken,
I wanted to tell you that viewing
the ^urrent developments in 
Hungary from the perspective of
socialism or counter-revolution,
we must defend Kadar’s present 
Government. We must ^help it 
because it is in a very difficult 
situation ......... ”
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I will not read more. The point is 
that the situations that a country or 
the world has to deal with, are not 
black and white, ai*e not simple. 
Very often in the world or in our 
individual life or our national policies
one has to choose what is called the
lesser evil. One might take a ,parti- 
cular step in order to avoid a catas
trophe, in order to avoid a war.

Some hon. Members seem to think 
here that everything that has happen
ed in Hungary was dead clear and 
there was no doubt and we can de
ny ar a fin 3 speech about it. I can 
tell them that during these last 
twenty days or so,— b̂ecause tliis crisis 
we might say arose in its present form
with the ultimatum to Egypt by the 
United Kingdom and France roimd 
about the 31st October—during these 
days or the first fortnight certainly, 
my Ministry of External Affairs here
worked till the small hours, of the 
morning because we were in a diffi
culty what to do, what to say, what 
to reply, getting all kinds of messages 
from our own people, from other
countries, leaders of other countries, 
at midnight, at one O’Clock at night, 
naving to answer it immediately, 
sometimes trying to telephone to 
other continents. It was a difficult 
situation. A situation is not resolved
by the enimciation of a maxim. One 
has to take a step to improve and a 
step that will avoid worsening the 
situation. And the first thing we had 
all the time in our mind was that we
must avoid a war, we must do every
thing in so far as we can to avoid
a war because if there is a war every
thing goes to rack and ruin; if there 
Is not, one can repair the damage, 
one can gradually begin thinking on 
nraight lines and do something. And 
to some extent that has been the fate
of many of our diplomatic represen
tatives elsewhere.

Hon. Member Shri Shiva Rao 
complained that we did not give the 
House enough information, that we
should issue memoranda to Members 
from time to time. I should be very
happy to give as much information as 
we can from time to time, but I do
not quite understand what he meant.

If ParUament is sitting, naturally if
anything important occurs, it is my
business to come to Parliament and 
state it, and no memorandum is neces
sary, It not, I can otherwise do it. 
But in these 2\ weeks—ParUament 
met on the 14tli, from two weeks 
practically before that—with an ever- 
changing situation, with facts not 
quite clear and our trying to get those 
facts, it was not an easy matter to
issue a memorandum, lest we say a 
wrong thing or the right thing at the 
wrong time. Remember this: right
may be right, but right said at the 
wrong time may create wrong. It is 
a very difficult thing, in these matters 
what to say, when to say and how to
say it  ^

Then again, Acharya Kripalani said 
that our diplomatic representatives 
ought to have sensed that this was 
going to happen. Well,: îf  ̂they could
do so, I would have bedi very happy, 
but how we should expect our young
men to sense future happenings like
this when, as far as I know, hardly
anybody in the wide world knew of
them, is more than I can imderstand. 
It is a fact that in so far as the Israeli 
invasion of Egypt took place, there
were some nmiblings three or four
days before. The House may remem
ber that almost exactly one month 
before the Israeli invasion of Egypt, 
Mr. Ben Gurion, the Prime Minister 
of Israel, declared that he was not in 
favour of a preventive war and he 
was not going to have a preventive
\var— ĵust a month before he attacked 
Egypt in a big way. It is an extra
ordinary way for a Prime Minister 
to give that kind of assunmce and 
break it within a month.

There were some mmblings in the 
sense that one felt it and presumably 
because—naturally, the resources of
England and America are far greater 
than ours—^President Eisenhower is
sued some kind of an appeal, a vague 
appeal, asking Israel and others to 
restrain themselves. There was some 
talk of people being ready for evacua
tion. We read that in the newspapers 
just a little before. Then came the 
Israeli invasion.
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So far as the Anglo-French ulti

matum was concerned, so far as I 
know, no country m the world includ
ing all the Commonwealth countries, 
including America which is a very
close ally of England and France, 
knew anything about it till just be
fore the ultimatum. I got a message 
just about simultaneously with the 
ultimatum, late at night. I got it late 
at night when the ultimatum was to 
expire at 8 O’Clock the next morning 
I got it at midnight or thereabouts.

We need not go '* into this question 
which Acharya Kripalani and other 
people have repeatecHy referred to, 
namely why were we not consulted. 
Nobody was consulted, even the 
United States which is of such great 
importance to the military and other 
policies of the United Kingdom, and 
there is naturally very considerable
resentment in the minds of some— îf 
not all, most Members of the Com
monwealth—^ at in a matter of this 
kind they not consulted. How
ever, the i>oint is it did ojme like a 
bolt from the blue, and no diplomatic 
representative, however experienced
he might be, imless he dealt in some
astrological methods, could possibly
sense this.

Two or three months ago I met our 
Ambassador in Egypt while coming 
back from my visit to Saudi Arabia
and Syria. He came to Beirut. I 
found him rather ill from sheer hard 
work. In fact, to my great dismay, as 
he and I were walking in a corridor
in Beirut, he suddenly collapsed, 
fainted. It was astounding. We took
him up, put him in bed and he 
gradually revived. Just so much
overwork. I told him; **Please rest a 
little here in Beirut for at least seven 
or eight days.” The day after when I 
came here, we got the news of the 

- nationalisation of the Suez Canal, 
and immediately after this, news 
of British ships of war moving about. 
Poor man, he had to hurry back to
Cairo. He went to Cairo and worked

^ hard again all the time, because there
" was work in Cairo then, very hard

work during these two or three
months. When he was thoroughly
worn out, we gave him a little leave

and we thought that now, after the 
Security Council had decided the six
principles on which the Suez Canal 
questio?! will be settled, the danger 
of war was over. Most people
thought so and actually a date was 
fixed or suggested by Mr. Hammer- 
skjold, the Secretary-General of U.N. 
for the meeting of representatives of
Egypt, England and France and may
be some others. Curiously enough
that date did not come up and on the 
day which Mr. Hammerskjold had 
suggested for the meeting, that very
day the British ultimatimi, the Anglo-
French ultimatum came. I think it 
was the 29th, if I am not wrong. And
so, this poor man, our Ambassador in 
Egypt had just come away for a little
rest, on casual leave, when on the 
second or third day of his arrival 
these things happened. He tele
phoned to me from Hyderabad and 
said, ‘I must go immediately*. I said, 
•Yes; go back’. How was he to go
back? All the Airlines to Cairo had 
stopped. Then he said, 'I will go to 
Damascus’ . The Damascus line was 
stopped. He said, ‘I will go to Is
tanbul and work my way through’. 
He says, ‘From here I go to Rome and 
go there’. He comes back from Rome.
From there he goes to Libya and from
Libya to Cairo. The roads are being
blocked there and nobody can go 
there. He comes back to Rome and 
then goes to Khartoum and from
Khartoum by road and river he finds 
his way to Cairo. This was the pro
cess of his going back.

Then, about the High Commissioner 
in London. Because of some quieten
ing of the situation some leave was 
asked on grounds of health and she 
came here. Immediately these things 
came. The next day she telephoned 
to me here and said, ‘ I am ready to 
go ]3ack’.

Shri Kamath: She did not come to 
Delhi?

Shri iawaiiarlai Ne&rni She iit
Allahabad. She telephoned to Delhi. 
She said, ‘I am ready to go back
immediately!’ . I asked her to come 
here first and then she went two
or three days later. She could have



589 Motion re 2{i NOVEMBER lî db Iniertmtumal Situatum 9̂0

^one two or three days earlier but 
tnere was trouble aoout her health 
and she weiit as early as she could.

One word about our representative 
in Hungary, about our Ambassador in 
Hungary. He is Shri K. P. S. Menon
who is also our Ambassador in 
Moscow. He normally lives in Moscow
but pays his visit there. That applies 
to several countries like Poland be
cause we have not got men to put up 
Embassies everywhere. Because of
this ferment in Hungary going on for
some time, we had decided to send a 
more junior official to be stationed 
there to report to the Ambassador or
his First Secretary. This young man 
arrived there, I think, about two weeks
before this outbreak in Himgary. He 
has been there throughout. He has 
done good work. He is a very young
man who has just arrived in a new
country. But he has done good work. 
We have asked our Ambassador. Shri 
K. P. S. Menon; who is also our 
Ambassador in Hungary to move there
immediately and report.

A good deal has been said, either
directly or indirectly, hinting at the 
fact that there has been some differ
ence of opinion between the Govern
ment of India here and our Delega
tion to the United Nations. I should 
like to make it perfectly clear that 
there is complete unison of thinking 
and action in the Government of India 
and our representatives. First of all, 
before they go, we have long talks 
and we discuss the matter. Secondl>» 
we are, so far as one can be, in cons
tant communication. One cannot do
so always, naturally, because emer
gency sessions are held there con
stantly. Suddenly, at midnight reso
lutions are put forward and suddenly
passed because of the emergency.
Even today when we were sitting 
Ustening to the speeches here, I was 
summoned by telephone from New
York telling me what was happwiing 
today. I may teU the House w^at is 
happening today. It is just as it was 
happening previously. Here is a reso
lution which is being proposed by
some countries with regard to
Hungary ii) regard to the report about 
deportations from Hungary. I have 
not got the wording of the resolution

here. Maybe it has appeared in the
Prejs. Anyhow, reports have appeared
about these deportations saying that 
the United Nations must immediately
send people and take action etc. We
did not approve of this resolution.
We put forward another resolution. 
We said that reports had appeared
about these deportations. This has 
been denied by the Hungarian repre
sentative and the Soviet representa
tive. It is therefore desirable to find 
out what the facts are as quickly as 
possible, because, naturally, the whole
conception of deportation is not only
distasteful but instinctly bad. We
must find out what the facts are and 
ask the Hungarian Government to
allow representatives sent by the U.N. 
or the Secretary-General to go and 
enquire into this matter, I have not
the correct wording here. It is the 
sense of it. We thought that it is 
wrong for a responsible Organisation 
like the United Nations to pronounce
a judgment without enquiry. Enquiry
before judgment will not make any 
slight difference; it is far better to
enquire. In fact, judgment without 
enquiry is a bad thing. We said, *You 
enquire into it’ . I do not know what
is going to happen in the General 
Assembly today. If our resolution is 
taken up and it is passed, well and 
good. If the other resolution is given 
precedence and ours does not come
up and if the other one is passed we
will not vote, we will abstain. You
cannot say the first paragraph is this 
and the second paragraph is that and 
there is nothing wrong in it. You
cannot take these things like that. We
have to take the whole thing as it is 
and the background of it and what is 
meant by it.

Take this resolution that has been 
so much talked about, the resolution
of November 4th against which we
ultimately voted, the resoIuti<Ki by
Pakistan, Cuba and two or three 
other countries.

Slai Kamath: On the 9th.
Shri JawaliarUl Nehro: Take that

resolution, the whole context of it. It 
is no good saying that the preamble
said something about the United 
Nations and we are not against ii.
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One has to see the context of it. One 
has to see the objective of it, what 
is meant by it, because, unfortu
nately, these are the difficulties that 
have arisen.

Things in Egypt and Hungary have
both led to the intensification of the 
cold war. That is bad. The Soviet 
Union forgets about Hungary; puts a 
cover on it and talks about Egypt 
and Anglo-French aggression only.
The other countries forget -about 
Egypt and talk about Hungary only.

Acharya Krtpalani: Let us talk
about both.

Shri Jawaharlal Nehru: The
Socialist Party is also forgetting
about Egypt £ind is talking about 
Hungary only. (Interruption) I would
just ask you to find how much time 
has been given in the speeches to
Hungary and how much time to 
Egypt. You can just calculate it from
the records of speeches here in this 
House. What is more, it is not merely
the time, but the stress of it, the 
whole emphasis of it.

Shri Kamath: Let us sit down and 
do it.

Shri, Jawaharlal Nehru: Unfortu
nately, with all respect to my elders 
and others, this has gone into wrong
hands. There is interference in such 
matters, especially Hungary, by such 
*ij?sociations like the Association for
Cultural Freedom, Democratic Re
search Service and so on.

Shri Kamafh: Are you thinking of
Bulganian?

Shri Jawaharlal Nehru: I am not
referring to Bulganian; I am refer
ring to the Democratic Research
Service. I am referring to some 
organisation going by the rather 
pompous name of the Society for
Cultural Freedom. I do not know
what democracy and culture is there
about the organisation. They are 
merefetpolitical organisations; just 
like have political organisations
for this foE that, they have for
culture ihainly and wily for the 
promotion of Commimism. in ^ ite

rf high-sounding names, these rival 
organisations have sprung up, 
normally with their headquarters in 
Bombay, closely associated with the 
Praja Socialist Party, doing propa
ganda for demDcracy and freedom in 
this peculiar way. So that is the 
difficulty.

Here are two very vital issues 
affecting the world, and instead of
those issues being considered on their 
merits, each one of them is considi,r- 
ed more from two points of view. 
One is the point of view of the Cul
tural FreedOTi Society; the other is 
just to run down our Government as 
a convenient handle to do so. It is 
unfortunate. Because of this the reso
lutions that are brought in the United
Nations, not all of them but some of
tliem, are brought largely with a poli
tical intent, that is, to down some 
parties, miybe to down the people
who are agitating in Hungary, 
to down the people in Egypt. 
Speeches are delivered from that 
point of view so as to divert public
attention from one matter to another.

In the first week of November
world attention was concentrated on 
Egypt, and as the House knows, t h e r e
was a tremendous reaction all over
the world against the Anglo-French
and Israeli aggression in Egypt. Just 
then the Hungarian question came to
the front. That it had been there and 
it deserved close attention undoubt
edly and caused great concern I 
agree, but the way it was taken up 
again was that it was viewed almost 
with the relief that it happened in 
Hungary so that attention might be
diverted from Egypt to Hungary, and 
in this picture the poor people of
Hungary played little part. I am not 
speaking of those people; I afli talk
ing of those who look at it from thi.s 
angle about the future of those peo
ple. They are thinking of the 
Hungarian question as a pawn in the 
chessboard of international politics, 
just as others who are thinking of the 
Egyptian question as a pawn in the 
chessboard of international politics. It 
becomes very easy to be swept away
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especially in the passion and excite
ment of the moment. It is the busi
ness of a delegation not to be swept 
away by this. It is the business of a 
deleg.ition to check these things. So 
it is not a question of phraseology of
a paragraph or a sub-paragraph, but 
the whole context of it, how it is 
produced and when it is produced. 
One hon. Member, I forget who he 
was, mentioned something about the 
timing of it and the country who
produced it. With all respect, none
of the important countries put 
forward this resolution. They may 
vote for it afterwards, but they did 
not sponsor it. Why did they not 
sponsor it? They did not think it was 
a responsible resolution at the 
moment. Naturally when it came to 
voting, they thought they had better 
vote for it. It all comes in this way. 
All this tremendous propaganda
against India is raised in other coun
tries and to some extent in India. 
India voted this, India voted that etc. 
It I3 obvious thit the whole thing 
had a political motive and objective
benmd it, to run down India, 
because India had taken a strong
line in the ' United Nations about
various matters. That is the 
clear objective. Most people of
course did not know all the facts, 
and one cannot blame them for the 
reaction they have. But I say that 
the objective of all this was to try
to put the Indian Delegation and the 
Government of India in the wrong in 
this matter, and may be many people
in India were affected by that barrage 
of propaganda.

I do beg of the House to consider 
this with regard to all the accounts 
or what is said. That is why^I took
the unusual step of circulating the 
two speeches which Shri Krishna 
Menon delivered on the Hungarian 
question because the speech clarifies 
our attitude fully, and I want the 
House to read them and judge there
by. Therefore, I wish to repeat, to 
remove any misapprehension, that in 
this particular matter of the resolu
tion, in regard to the speeches—
naturally the speeches were not vet
ted by me before^ but reading it subse

quently—it does represent our view
point and that vote was a perfectly
correct vote. If a similar situation 
arises, We shall again vote in the
same way— Î wish to make it
perfectly clear—because our attitude 
to Hungary or Egypt will be
judged. But we are not going to 
be dragged into a wrong formulation
of the policy by a resolution which,
according to us, is not properly
phrased. It may be that a particular 
bit of it by itself may be right. If I 
may refer to hon. Member, Shri 
Kamath’s amendment to this parti
cular resolution which I have moved, 
part of that amendment may seem to
be innocuous—I am not going to ac
cept any part of it, that is certain 
because, as Shri Kamath has frankly
said, it comes with a different ob
jective. He is opposed to our policy
and he is perfectly justified in put
ting forward that. But, of course,
I am perfectly justified in resisting 
that, even though a bit of it here and 
there may by itself . soimd good. I 
cannot take a bit here and a bit
there.

May I refer to one matter which
several Members have brought up—
the question of Israel—and demand-. 
ed from us the policy we followed
in regard to Israel? We have made 
no secret of our policy or the rea
sons for that policy in the past. We
recognised Israel some little time 
after it had entered the United 
Nations and had been recognised by
a large number of countries. We re
cognise it because it was our policy
to recognise any coimtry that was an 
independent functioning country re
presented in the United Nations. We
recognised it. We recognised a coun
try which we had not long recognised 
for other reasons, like Spain, entirely
for other reasons, but we came to
that conclusion, whether we had dis
agreed m the past or at present with
Spanish policy, and we are glad that 
we have recognised it and we have
now representation from Spain here. 
Having done so, it is true that a logi
cal consequence of that was to ex
change diplomatic mission, subject, 
of course, to our having the person-
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neL But we were trying at that 
time throughout—I am talking about 
the last two or three years—^mainly 
to help in some way or other in 
lessening the gap between the Arab
countries and Israel; not that we
wanted to push ourselves in, but we
thought perhaps we might be able to
help. We tried that and we came to 
the conclusion that in view of the 
existing passions, if we exchanged
diplomatic personnel with Israel, our 
task would become difficult. There
is no logic in it. It is a question of
seeing the existing situation and 
deciding how best you can serve
your objective in view. I told the 
Egyptian people and others about
this, but I must say that progressive
ly I have been surprised at the ag
gressive tendencies of Israel. There
has been plenty of aggression on the 
other side and wild speeches made
also. But if hon. Members will look
at the record kept by the U.N. ob
servers whd have been sitting on the 
Armistice Line there, they will find 
that the number of aggressions from
the side of Israel— t̂here have been
aggressions on both sides— ĥave ex
ceeded those from Egypt.

Finally, this last action of Israel 
has amazed me. It is the most 
foolish gamble that any country can 
play, quite apart from the morals of
it, which are wrong. I am completely
at sea at the present moment. Even,
some months ago, I had some hopes 
that some kind of a settlement might
emerge. But, at the present moment, 
my mind is completely blank in re
gard to a settlement between Egypt 
and other Arab countries and Israel. 
Such tremendous passions have been 
raised that a very great deal of time
should elapse before the people could
forget what had happened.

Shri Chattopadhyaya (Vijaya
wada): Could we know the reasons 
why, at this juncture, in spite of all 
(hat has happened to take us away 
from the (Commonwealth, we still
continue | ^ ^  in the Commonwealth? 
The Priittie Minister has not spoken
about it

Shri Jawaharlal Nehm: Thank you
for reminding me.

Ttie hon. Member reminded me of
tne Commonwealth connection. This 
question has come up in a different
context on many occasions and I 
nave warmly defended that connec- 
lion for a variety of reasons. It is 
perfectly true that, because of this 
Anglo-French attack on Egypt, this 
question had to be thought about
afresh. It was a new and impor
tant factor and as some hon. Mem
bers have said, a veteran statesman 
of ours had been writing and speak
ing on this subject. So also others. 
Well, we have given thought to it 
and I spoke about it the other day, 
in Calcutta.

First of all, it is up to us to decide, 
when we so choose, when toere is 
adequate reason for us to do so, as 
to whether we should leave the 
Commonwealth. I do not think, con
sidering everything, that it is desir
able for us, because of this particu
lar happening, to leave the Common
wealth. I want a dissociated-^ot
that it need necessarily be dissociat
ed—consideration; I do not think it 
is right for us to act in such a way. 
Why do we take any action? To
achieve certain results. The only
possible result I see here is to exhi
bit our strong feelings in this matter. 
That is the result and that is some
thing which may be worthwhile just
to show. I do not think that we
have been lacking in the expression
of views about recent events in 
Egypt. We expressed them veiy
strongly and nobody doubts them 
anyway. Therefore, to do that, 
merely to express again our views
about it, is not worthwhile.

Again, we have to consider it from
both the point of view of the imme-

. diate problems and from a longer
viewpoint. The immediate problem
is, again, how we can prevent 
tiie situation from deteriorating to
wards war—I mean the world situa
tion. We feel that any such ac-
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tion would not tend to help in im
proving the situation but would
rather make it worse. That is one 
important consideration.

In another context too, we feel
that, subject of course to there being 
no war and presuming that the 
world somewhat settles down, 
think that it is desirable that should 
continue—this Commonwealth con
nection. We think it is helpful; it 
can help peace; it has helped peace. 
That does not mean that a Member 
should r«nind me: how do you keep 
the peace immediately? We do not 
of course know but I say that you
could not have done it otherwise 
either. We have to weigh so many 
problems that have come up and, 
more especially, in this 
complex world situation we do thmk
that it would be wrong for us, mere
ly to show our irritetion and anger 
at certain things that have happ®-
ed to cut off this Commonwealth
coimection. We feel that it is good
for us and, if I may say so with all 
respect, good for England too to have
this c o n n e c t io n .  I know at l e ^
some of the other Commonwealth
countries, whose c^inion and whose
friendship we value, would also very
much like us to continue there. But, 
of course we live in a fluid state of
affairs and I do not know how the 
international situation will develop;
it depends upon that too.

There were many things said and 
I am sorry if I missed any points
made in the debate. But, I would
refer to one thing. Acharya Kripa- 
lani said something about the state
ment issued by some Members oi
our U.N.O.. delegation. As far as I 
remonber, all the Members who
issued it, are Members of Parliament, 
very well-known to hoii. Members 
here. It is not lor me to give tiiem 
a testimonial. But, 1 will say this 
Uiat, some days ago, they informed
me—I did not know that they were
bringing out a statement—that tiiey
were surprised at all this out-cry
going on abfiwt Indians vote. They
said: ‘"We have done tt in ttiis spMi,
We have heard the speeches and that

was their opinion and they infoirmed 
was the only line we can take/' T M
me so. Then* ultimately, they decided
to issue this statement which tiiey 
have every right to do. Naturally, 
one does not expect the official mem
bers of the delegation to issue state
ments in favour of Governments ac
tion. But, 1 would like—I hope the
House will not think that I am doing
this merely for the sake of formality
—to express my high appreciation Of 
the woiik of our delegation, more
especially, of the Leader of the dele
gation. We have reached nearly a 
stage where there is this inner and 
deeper crisis which we have to re
solve not because we are in any way
better than any other countries, but
simply because we are friendly to
other countries and we have been
put in a position where we can help
a little.

In the course of the next few
weeks, I am going to the United 
States, chiefly to meet Presid^t
Eisenhower. I am greatly looking
forward to this visit not only because 
the United States is a great and 
powerful country but because also
Preadent Eisenhower is a great man 
who has exercised his influence and 
has undoubtedly been, I believe,
instrumental in the maintenance of
world peace on every critical occa- 
si<m. I am sure that meeting him 
will be a profit to me.
5.M P.M.

Here again, in about ten days or
less than ten days, the Prime Minis
ter of China, Mr. Chou-En-Lai, the 
leader of a great nation, our nei|^-
bour, a very important person and a 
very able person, is coming here. 
This itself rather U^ts up the way
we function in the international 
^here. We meet in a frankly and 
friendly way the great leader <rf the 
United States. We meet frankly and 
in a frien<fly way a very promin«it
leader of the new China. And m a 
sense, maybe to a sli|^ extent, we
do become a link between people
who have parted and who do not
otherwise meet. Tliat is a service 
we can perform* not. again, because
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of our being better than anybody
else but simply because circum
stances and our policy have placed
us in that position.

The House knows how we have
regretted greatly during the last 
msmy years the exclusion and work
ed for the inclusion of China in the
United Nations. We have done so 
n o t . only because we thou^t it the 
right thing to do but because not
doing so seemed to us very harmful 
to the world, more harmful to the 
world than to China herself and, 
progressively, the longer China is 
kept out the harm to the rest of the 
world is greater than to China her
self, The other day we put this 
matter forward again in the United 
Nations and some other resolution
was passed, 1 believe, although some 
kind of a controversy has arisen 
over it whether it was regularly
passed or not by sufficient number
of votes. But we may do that in 
the United Nations regularly and 
people may think that we are just 
doing it formally, as a matter of
course. But it is something infinite
ly more than that. We consider this 
matter to be of the utmost signi- 
fictoce for world peace. We consider 
it utterly and absolutely wrong to go
on keeping China outside the United
Nations. We consider it injurious to
the United Nations and to the other 
countries. For my part I am con
vinced that if China had been there 
many of the troubles of the Far East 
might not have taken place. And if
China is not there, may be, other 
conflicts may continue to rise up. I 
do wish to lay stress on this.

I believe there are three amend
ments to this resolution. I have re
ferred already to Shri Kamath*s 
amendment. Then there are two
amendment^ by Shri V. G. Desh- 
pand^ which I think do not require
any words of mine, a reading of them 
will convince every person that they
have to be dropped like hot bricks. 
Theij Ihere is another substitute mo-

Ifi merely a commendation

of our policy. I am too modest to 
say anything about it.

Mr. Speaker: I shall now put the 
amendments to the vote of the House.

Shri Kamath: May I request you. 
Sir, to put the two parts contained 
in my amendment separately to the
vote of the House? ,

Mr, Speaker: We normally sit till
£hre o’clock. All Members of the 
House may not be willing to sit long
and vote on the amendment part by
part. Shri Deshpande also has given
a number of parts in his amendmens. 
Therefore, I shall put the amendment 
as a whole.

Shri Kamath: I would request you
kindly to read my amendment. Sir.

Mr. Speaker: Members have got it 
in the Order Paper.

Shri Kamath: Not all.
Mr. Speaker: Does he think that if

I read the amendment they will vote
in his favour. Anyway I will read it. 

The question is:
That for the original motion, the 

following be substituted:
“This House having considered

the present international situa
tion and the policy of the Gov
ernment of India in relation
thereto—

(i) regrets that India abstain
ed from voting on the operative
part 1 of the Five Power reso
lution on Hungary in U.N. Gene
ral Assembly on the 9th Novem
ber, 1956; and

(ii) is of opinion that in the in
terest of peace and freedom the 
Gk)vemment of U.S.S.R. should
withdraw its forces from Hun
gary without any further delay.”
Those in favour will please say

|‘Aye’.
I  Some Hon. Members: 'Aye*.
I  Mr. Speaker Those against will 
please say *No\

Several Hdn. Members: No.
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Mr. Speaker: I think the Noes have 
it. The motion is negativ«;d.

* Shri Kamath: The Ayes have it. I 
would request you. Sir, to arrange for
the bell being rung as required under 
the Rules.

Mr. Speaker All right. The bell is 
being rung,

I shall now pirt the motion again. 
The question is:

That for the original motion, the 
following be substituted;

"This House having considered 
thp present international situation 
and the policy of the Government 
of India in relation thereVj—

ri) regrets that India abstained 
from voting on the operative 
part 1 of the Five Power reso
lution on Hangary in UJs. 
General Assembly on the &th 
November, 1956; and

(ii) is of opinion that in the inter
est of peace and freedom the 
Government of U5.S.R shoil'i
withdraw its forces from
Hungary without any further 
delay.’*

Now those in favour will please rise 
in their seats.

There are 7, Now, those against will 
please rise in their seats. I see a 
large number in favour. The motion is 
negatived.

The motion was negatived.

Mr. Speaker: I shall now put amend
ments numbers 3 and 4 of Shri V. G. 
Deshpfmde.

The question is:

1. That for the original motion, the 
following be substituted:

“This House having considered 
the present International situation 
and the policy of the Government

of India in relation thereto, is of
opinion that—

(1) India representative in the 
U.N. General Assembly made 
a mistake in abstaining from
voting on the operative part 1 
of the Five Power resolution 
on Hungary in VH. General 
Assembly on the 9th Novem
ber, 1956.

(2) India should strive for getting 
the U.S.SJI. troops withdrawn 
from Hungary failing which 
India should sever diplomatic 
relations with UJS.S.R.

(3) While condemning the'manner
and the method of Anglo-
French aggression in Egypt, 
Indian Government has not 
taken due notice of disputes 
between the Israel and Arab
Nations. Unless due atten
tion is given to the security 
and integrity of Israel, lagting 
peace would not be established 
in Western Asia.

(4) In view of the precipitate 
action by England in EgTpt 
without consultation with or
without Intimation to India, 
India should seriously consid
er whether it should continue 
in the Commonwealth of
Nat!on or not.”

2. That for the original motion, the 
following be substituted;

“This House having considered 
the present international situation 
and the policy of the Government 
of India in relation thereto, is of
the opinion that India should re
orient its foreign policy in follow
ing respects—

(1) India should not fritter away 
its energy in playing the role 
of messenger of peace as ft 
sometimes antagonises Powers
which would otherwise have 
been friendly to us.

(2) India should give greater 
stress on organising its own 
defence in view at the threat 
of a Third World War and
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with this object mo(iify the 
Second Tive Year Plan so that 
provision for building war 
industries and improving the 
army may be made.**

Those in favour of these amend
ments will please say *Aye’.

Some Hon. Mtembers: 'Aye*.

Mr. Speaker: Those against will
please say *No*.

Several ‘No*.
Mr. Speaker: I think the Noes have

it. The amendments are negatived.
Shri V. G. Deshpande: The ‘Ayes’

have it,
Mr. Spealm: I find that the hon.

Member is only one in favour.
Shri Chattopadhyaya: He was say

ing: ‘1 have it” and not “Ayes have 
it**.

Mr. Speaker: The rule says that
If In the opinion of the Speaker the 
decision is challenged, the Speaker 
may order that the lobbies be cleared.
So, I do not think that the decision is 
Challenged sufllcTently Therefore, the 
*Noes* have it.

Shri Samath: Sir, on a point of
order. What you said was not correct. 
The rule says, “If the opinion of the 
Speaker is challenged.*’ etc. Not “if,
in the opinicm of Hie Speaker,’* ' etc. 
The word “in** is not there.

fikri V. G. l>e^»adie: Sir, my com
plaint is that my amendment has not 
been even read oiut to the House. It 
should be read out before the House 
gives its verdict cm my amendment, 
because the Members called' it a hot 
brick and they would not touch it.

Mi . Speaker: The hon. Member will 
kindly notice that he had already given

notice of it. I ought to have rejected
it there and then. Anyhow, he pre
sented his amendment only this morn
ing and perhaps there was no time to
circulate it. It is his mistake and not 
mine.

Several Hon. Members: Everybody
has got it.

Mr. Speaker: There is no point, and 
the English language is known to the 
Members here.

Now, those who are in favour of
Shri V. G. Deshpande's amendments 
will kindly rise in their seats—only
one and tiiat is Stiri V, G. Deshpande. 
Now, those who are against the amend
ments will kindly rise in their seats— 
an over-whelming majority have 
risen. So, amendments Nos. 3 and 4 
are lost.

The amendments were negatived.

Mr. Speaker: I shall now put the
amendment of Shri Kasliwal to the 
vote of the House.

The question is:

That for the original motion, the 
following be substituted:

“This House having considered
the present international situation 
and the policy of the Government 
of India in relation tiiento.
approves of the said policy” .

The motion was adopted.

Mr. Speaker: The substitute motion 
is adopted. The House wiU now
adjourn and meet again at 11-0 a .m . 
tomorrow.
5.13 P.M.

The Lok Sahha then adjourned till
Eleven of the Clock on Wednesday,
the 21st November, 1956.
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f!ntrtfn>rc
papers l a id  o n  t h e  t a b l e  485—88

The foDowing papers were laid 
on the Table:

(1) A copv of the Notification 
No. S.R.0 . 1775, dated the 6th Aug
ust, 1956, under sub-section (3) of
section 28 of the Representation of
the People Act, 1950, making cer
tain amendment to the Representa
tion of the People (Preparation of
Electoral Rolls) Rules, 1956.

(2) A copy of the Representation 
of the People (Conduct of Elec
tions and Election Petitions) Rules,
1956, published in the Notification
No. S.R.O. I943j dated the 30th 
August, 1956 imder sub-section (3) 
of section 169 of the Representa
tion of the People Act, 1951.

(3) A copy of the amendments 
to the Representation of the People 
(Preparation of Electoral Rolls)
Rules, 1956, passed by the Houses 
of Parliament and published in 
Notification No. S.R.0 . 2317, dated 
the 9th October, 1956 imder rule 
355 of the Rules of Procedure and 
0>nduct of Business in Lok Sabha.

(4) A copy of the Notification 
No. S.R.O. 2373, dated the 17th 
October, 1956, under sub-section
(3) of section 28 of the Representa
tion of the People Act, 1950, mak
ing certain amendments to the Re
presentation of the People (Prepara
tion of Electoral Rolls) Rules,
1956-

(5) A copy of the Life Insurance 
Corporation Rules, 1956 published 
in Notification No. S.R.O. 1889-
A, dated the 28th August, 1956 
under sub-section (3) of section 
48 of the Life Insurance Corpo
ration Act, 1956.

(6) A copy of the eighth an
nual Report of the Board of Direc
tors of the Indi^rial Finance Cor
poration of India for the year 
ended 30th June, 1956, along with 
a Statement showing the assets and 
liabilities and Pr^t and Loss 
Account of the Corporation for 
the year under sub-section (3) of
section 35 of the Industrial Finance 
Corporation Act, 1948.

(7) A copy of the Report of 
the Plantation Inquiry Qmunis- 
sion, 1956—Part II—Coffee^
REPORTS OF JOINT COM
MITTEES PRESENTED . 488
(i) The Minister of Consumer 

Industries (Shri Kanungo) pi«-
sented the Report of the Joint 
Committee on the Standards of
Weights and Measures Bill

(2) Shri Raghavachari presented 
the Rq>ort of the Joint Committee 
on the Motor Vehicles (Amendment)
Bill and also laid on the Table a copy 
of the evidence tendered before the 
Joint Committee.
MOTION ADOPTED 488-«04

Further discussion on the
motion re International Situation 
moved on the 19th November, 1956 
was continued. After discussion 
the substitute motion moved by 
Shri Kasliwal was adopted.
AGENDA FOR WEDNESDAY, 

21ST NOVEMBER, 1956.
Consideration and passing of

the Terminal Tax on Railway 
Passengers Bill, the States Reor
ganisation (Amendment) Bill and 
the State Bank of Hayderabad 
Bill.
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